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(b) and (c) Talent scouting is a 
continuous and on-going process under tbe 
scheme of 'Promotion of SPOlts in Special 
Areas'. Certain talents in archery, long-
distance running and water sports have 
been spotted in the rural areas and these 
&re being developed on scientific hnes. 

(d) Besides allocations made by the 
States for development of sports in their 
areas, the Central Government have 
earmarked Rs. 200 crores in the VII Five 
Year Plan under the Central Scheme for 
broad-basing and developing sports in the 
entire country includlDg rural areas. 

(e) Sports being a State Subject under 
the Constitution of India, the primary 
responsibIlity of looking after development 
of sports in rural dreas is that of the State 
Governments. Their efforts are, however, 
supplemented by the Central Government 
and the Sports Authority of India through 
implementation of various schemes funded 
from the Central budget. 

( Tranalatlon] 

Adolt Education Centres in Uttar Pradesh 

4748. SHRI RAJ KUMAR RAI : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the district-wise total number of 
Adult Education Centres opened in Uttar 
Pradesh till March, 1988 ; and 

(b) the district-wise total number of 
such centres proposed to be opened in 
Uttar Pradesh from 1 April, 1988 to 
31 March, 1989 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) and (b) A 
statemect is given below. 

Statement 

Total nU'1Iber of Q,/u/I education centres opened in Ullar Pradesh during 1987·83 
and propos~d 10 be opened during] 988-89 

S. No. Name of District Centres op.!Ded Centres proposed 
durmg 1987-88 to be opened 

durina 1988-89 

(1) (2) (3) (4) 

Agra 654 720 
2. Ahgarh 660 690 
J. Elah 600 630 
4. Mainpuri 300 410 
5. Mathura 660 620 
6. Jhansi 300 300 

7. Lalitpur 300 300 

8. Hamirpur 600 600 
9. Banda 300 600 

10. JalauD 600 600 

11. Lucknow 1650 1140 

12. Raebareli 300 400 

13. Hardoi 790 630 
14. Unnao 900 600 

JS. Sitapur 300 600 

16. Kberi 300 630 
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17. BareiUy 640 640 
18. Badaun 830 620 
19. Pihbhit 300 600 
20. ShahjahanpUI 300 300 
21. Meerut 400 480 
22. Bulandshahar 660 700 
23. Gh8Zlabad 360 360 
24. Saharan pur 334 660 
25. Muzzafamagar 700 780 
26. Muradabad 810 600 
27. Rampur 330 300 

28. Dijnaur 330 300 
29. Varanasl 793 860 
30. Gazipur 600 620 

31. Balia 300 330 
32'. Jaunpur 410 550 
33. Mirzapur 680 620 
34. Gorakhpur 630 660 
35. Bash 900 1030 

36. Deoria 805 660 

37. Azamgarh 1000 990 
38. Allahabad 1240 124C 
39. Fatehpur 660 600 

40. Kanpur Nasar 375 420 

41 Kanpur Dehat 645 690 

42. Btawah 390 390 

43. Faizabad 330 600 

44. Gonda 600 600 

45. Bahraich 600 1030 
46. Farrukhabad 600 750 
47. Sultan pur 660 960 
48. Pratapgarh 300 300 
49. Barabanki 935 610 
50. Natnital 630 700 
51. Almora 600 600 
52. Pithoragarh 600 600 
53. Pauri 369 360 
54. Tehri 608 600 
SSe Chamoli 330 300 

56. Dehradun 195 400 
$7. Uttartashi 300 320 
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[English] 

Dbasa Indonesia Programme of 
Jawabarlal Nebru University 

4749." SHRI VUAY KUMAR YADAV: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) the number of students who were 
admitted to the Bhasa Indonesia Programme 
of the Jawbharlal Nehru University during 
the last three years; 

I (b) the number of those who actually 
completed the course; and 

(c) the reasons for dropping out the 
remaining students fsom the course ? 

THE M lNISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
<SHRI L.P. SHAHI): (a) to (c) According 
to the fnformation furnished ty the Jawa-
harlal Nehru University, the position is as 
follows :-

Year of admi· No. of candi- No. of 
ssion dates candidates 

1985-86 
1986-87 
1987-88 

admitted who passed 

Nil 

Nil 

Food Sened in Navodaya VidyalayaH 

4750. SHRIMATI GEETA MUKH-
ERJEE: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) tbe details of the food recomm-
ended to be liven to children of Navodaya 
Vidyalayas ; 

(b) whether there have been any 
complaints of ineaularities by food con-
tractors in serving the food ; and 

(c) it so, the nature of such complaints 
aDd &oliOD tatoo thcrcOD' 

THE MINISTER OF STATE IN mE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) The suggested 
daiJy menu for the hostel mess is given in 
the statement below. 

(b) and (c) The Navodaya Vidyalaya 
Samiti has not received any complaints of 
serious nature against the contractors in 
serving the food. However, whenever any 
instance of poor quality of food being 
served by the ct>ntractors is brought to the 
notice of the Samiti. immediate remedial 
measures are taken, with the help of the 
Principal and the District Magistrate who 
is the Chairman of tbe Vidyalaya Manage-
ment Committee to ensure that good quality 
of food is served to th¢ students. 

Instructions have been issued to the 
Principals advising them to manage the 
mess by the Vidyalayas departmentally with 
tbe belp of students and teachers. More 
than 60% of the Navodaya Vidyalayas are 
now managing the mess on their own witb-
out any contractor. 

Stetemeut 

Daily menu suggested for hostel 1IIec'tS 

in Navodaya Vidya!ayas 

Breakfast 

Lunch 

Mid-day 

Evening Tea 

Dinner 

Night 

Egg, bread and butter. 
milk or tea/Potato Pran-
thas and tea/&ead 
Paloras and tea/Purree. 
Potatoes and tea/any other 
local suitable item. 

Bread, Rice, Da). 
Vegetable and Curd. 

Seasonal Fruit. 

Tea and Snacks. 

Bread, Rice, QaJ~ Veae-
table, Salad or Papped. 

Milk. 250 gms. 

Non-Vegetuian food may also be sened oa 
suitable occasions as decided by the Moss 
Sub-Committee. If Curd is not served. it 
must be compensated by any other suitable 
item. 
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ICAR Research on Bracld8b Water 
Plants 

4751. SHRIMATI KISHORI SINHA: 
Will the Mioister of AGRICULTURE be 
pleased to state : 

(a) whether tbe Indian Council of 
Agricultural Researcb has done any I'fsearch 
in the use of sea water for growing certain 
crops tolerant to brackish water ; 

(b) if so, the details thereof ; 

(c) whether any plans are afoot to use 
sea water for irrigation in coastal areas; 

Cd) whether U S.A. had offered India 
technologies for growing certain oilseed 

• crops using sea water; and 

(e) if so, Government's reaction 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRISHNA SHASTRI): <a) No. Sir. 

(b) Does not arise. 

Cc) The Central Salt and Marine 
Chemicals Research Institute (C.S.M C.R.I'> 
of the Council of Scientific and Industrial 
Research has conducted preliminary experi-
ments to investigate possibiJities of using sea 
water as supplementary source of irrigation 
to grow some field crops and halophytes in 
tbe coastal sand dunes. 

Cd) Yes. Sir. 

(e) The technologies are still in the 
developmental stages. 

Coostructioa of New Bridget on National 
Highway No.2 in U.P. 

4752 SHRI SWAMI PRASAD 
SINGH: WnJ tbe Minister o( SURFACE 
TllANSPORT be pleased to .tate : 

(a) wbether there is any proposal to 
CODItruct new bridges OD National Hip",ay 
No. 2 in Uttar Pradesh; 

(b) if 10. tbo doIaiJI ~f. • 

Cc) the time schedule fixed (or their 
completion and the estimated cost (bereof ; 

(d) the sources from where the pro-
jects are to be financed ; and 

(e) the agency to whom th~ works 
have been entrusted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) In the Seventh Plan, there is 
provision for construction of six bridges. 
These are-Ganga bridge at Varanasi. 
Yamuna bridge at Agra, Sasur Khaderi 
bridge at Km. 132, and 3 minor bridges. 
Four of them viz. Ganga bridge at Vara-
nasi. Yamuna bridge at Agra. Sasur 
Khaderi bridge at Km. 132 and minor 
bridge on Khaga byepass have been 
sanctioned. 

(c) The work of Ganga bridge at 
Varanasi has been awarded and the sche-
duled date of completion is I >92. The 
work of other bridges has not yet been 
awarded. The estimated costs of the four 
bridges sanctioned are as follows : 

Ganaa bridge ::It 
Varanasi Rs. 2658 laths 

Yamuna bridle a£ 
Agra - Rs 3791akhs 

Sasur Khaderi bridge 
in Km. 132 Rs 35 lakhs 

Minor brjdge on 
Khaga byepass - Rs. 41akhs 

(d) The cost of the bridges is to be 
met out of the funds made available for tbe 
deveJopment of NationaJ Hiabways. 

(e) The work of Ganga bridge at 
Varanali has been awarded to MIs. Hin-
dustan Construction Co. Lid. and wiJJ be 
executed through the agency of Uttar 
PradeSh State Government. 

HIgInr., Projects ." IRCC Ia IadIa 
ADd Abroad 

47S3. SHRI SIMON TIOGA: WiD 
tbe Ministca' of SURFACB TRANSPORT 
bepJouodaoacaaec 
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(a) the reasons for allowing Indi aD 
Road Construction Corporation to submit 
tenders only for World Bank Aided High-
way Proj~ts in India and imposing a ban 
for al1 other highway projects in India and 
abroad; 

(Il) whether IRCC is not allowed to 
continue its operation in Iraq where there 
is tremendous prosp~ts for new business; 
and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) to (c) Res-
trictions have been placed on tendering for 
works in India and abroad by the Indian 
Road ConstrucHon Corporation in view of 
its poor performance in contracts outside 
the country and in view of the ongoing 
review of tbe future prospects of the 
Company. 

Forest Clearance Scheme 

4754. SHRI RADHAKANTA DIGAL: 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether Government has taken 
steps to clear the fore~t in Orissa; 

(b) whether the forest clearance work 
has been taken up in Orissa under the 
Central Scheme; and 

(c) if so the details thereof? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) to (c) There is no scheme for clearance 
of forests. Diversion of forest area for non-
forest use requires prior approval of the 
Government of India under the Forest 
(Conservation) Act, 1980. Some cases of 
diversion of f,-,rest land for non-forest use 
in Orissa violating the provisions of the 
Forest (Conservation) Act, 1980 have come 
to notice. The State Government have been 
advised not . to divert forest land for non-
forestry purpose without prior approval of 
Government of India. 

Hoases under Indira A "88S YoJaoa 

4755, SHRI V.S. VIJAYARAOHA-
VAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) the amount alJocated to Kerala 
under the Indira Awas Yojana during the 
year 1988 ; and 

(b) the number of houses constructed 
and the amount spent so far? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY): (a) Under the IndirafAwaal 
Yojana, amounts are allocated to the 
States/UTs on fInancial year to financial 
year basis. Under the Yojana, the progress 
of construction of houses is monitored by 
the Government of India during a financial 
year. An amount of Rs. 410.00 lakhs (cash 
component) has been allocated to Kerala 
under t!'le Yojana during 1988-89. 

(b) The number of houses constructed 
and the expenditure incurred (including the 
value of foodgrains at subsidised rates) by 
the Kerala Government during the period 
1985-86 to 1988-89 (upto July, 1988). 
under ttie Yojana are 34220 and Rs. 
3035.55 lakhs respectively. It may be men-
tioned that Indira Awaas Yojana was 
launched as a sub-scbeme of Rural Landless 
Employment Guarantee Programme 
(RLEGP) during 1985-86. 

Pricing Policy of Fertilizers 

4756. SHRI Y.S. MAHAJAN: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Government propose to 
mate certain changes in the pricing policy 
of fertilizers so tbat the fettilizer producing 
units especially in the public sector do not 
lose finauciaJly ; aDd 

(b) if 80. the details tbenof? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THB MINISTRY OF AGRICULTURE 
<SHRI R. PRABHU): (a) and (1:» This 
matter is constantly under review by 
Government. No decision has yet been 
taken. 

Traffic HaudJed by Major Ports 

4757. SHRI SRlKANTHA DA'ITA 
NARASIMHARAJA WADIY AR : WiU the 
Minister of SURFACE TRANSPORT be 
pJeased to state: 

(a) the total traffic handled by different 
major ports during 1987-88 ; 

(b) whether some major ports are facing 
congestion; and 

(c) if so, the Slt"ps proposed to be 
taken to remove congest ion In those ports ? 

THE MINlSTBR OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
<SHRI RAJESH PILOT) : (a) Total (raffic 
handled during the year 1987-88. by 
different major port sin India is 133.779 
million lonnes. 

(b) The major ports of Bombay. Kandla 
and New Mangalore are at present facing 
congestion. 

(c) Steps like encouraging midstream 
discharge of vessels, close monitormg of 
working of ships, daily meeting witb users 
to sort out tbe problems faced by them, 
induction of private equipments to speed 
up discharge/loading of cargo, close co· 
ordination among various agencic5 like 
Customs, RaiJways etc .• have been taken to 
remove congestion. 

SIIppIy or Keroseae to Fishenuea of Kerala 

4758. SHRI MULLAPPALL Y RAMA-
OIANDRAN : Wil1 tbe MiniJter of AGRI-
CUL TURB be pleased to state : 

(a) wbetbor the Governmeni of Kerala 
has approached the Centra] Government for 

enhancement of the quota of kerosene aUo-
cated to the State for outboard motors fit-
ted on traditional fishmg crafts operated by 
poor fishermen in Kcrala; 

(b) if so, the details thereof and the 
decision of Government in this regard; 
and 

(c) the quantity of kerosene is currently/ 
hitherto allocated to Kerala for the above 
purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI SHYAM 
LAL Y ADAV) ; (a) and (b) Government 
of Kera)a had stated that the present 
monthly allocation of kerosene oil of J 000 
K.L. for the fishermen in the State being 
made by the Central Government was in-
sufficient to meet the requirements in res-
~t of the traditional craft fitted with 
outboard motors and requested that it 
should be raised to 3000 K.L. per month. 
It has not been found feasible to increase 
the present level of allocation for this 
purpose, The State Government have been 
advised that any additional requirement for 
this purpose can be met by the State 
Government from out of the overall alloca-
tion of kerosene to the State which is made 
from time to time by allowing suitable 
growth. 

(c) The total allocation of kerosene 
made to Kerala for the current monsoon 
block (July to October. 1988) is 19470 
lonnes per month Besides an ad-hoc 
additional allocation of 500 tonnes has 
also been made for August 1988 to meet 
the increased demand due to festival etc. 

Punjab. Text Books by Paojabi Academy, 
Delhi 

4759. SHRJMATI USHA CHOU-
DHAR Y; Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) wbether Punjabi Academy. Delhi 
AdministratioD has crmpiled/edited Punjabi 
Text books for Middle aDd Secondary 
classes witbout the prior permission of the 
Directorate of Education, Delhi ; 
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(b) if so, the details thereof; and 

(c) the reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
DePARTMENTS OF EDUCATION AND 
CULTURE IN THE MI~ISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRf L P. SHAHI): (a) to (c) The 
Punjabi Academy has nor compiled/edited 
Punjabi textbooks for Middle and Secon-
dary schools. Some of the books for 
Primary level have t-een got translated and 
in addition, one book namely Katha 
Kaham for Class xr bas been prlDted by 
the Punjabi Academy with tbe prior aPNO-
val of Central Boarc1 of Secondary Educa-
tion. 

Building of Gas Pipelioe. 

4760. DR. G. VlJA Y A RA \fA RAO : 
Will the Minister of AGRICULTURE be 
pleased to state ; 

(a) whether the National Dairy Deve-
lopment Board has been given green signal 
for the establishment of rural power co-
operatives and laying of biogas and natural 
gas pipelines for the enlire country; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SaRI SHYAM LAL 
Y ADA V) : (a) and (b) No, Sir. However, 
on request from State Government of 
Gujarat, NODB has initiated formulation 
of a rural power co-operative project for 
Kheda district of Gujaral. The feasibility 
study is being carried out. 

Plaot ProtectiOD Measures 

4761. SURI SRIBALLAV PANI-
GRAHl: Will the Ministsr of AGRICUL-
TURE be pleased to state: 

(a) whether Government are giVing 

priority to plant protection measures ; 

(b) whether any Central scheme is beiog 
introduced in different States to give ad. 
quate protKtioD to plants ; 

Cc) if so, the details thereof; and 

(d) the heJp and assistaoce beiDg ex-
tended to different Statea under tbe 
scheme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUL TURE (SHRI SHYAM LAL 
Y ADAV) : (a) Yes, Sir. 

(b) to (d) Central Government has in 
operation several measures/schemes for 
effective plant protection including the 
folJowing : • 

(j) For strengthening pest surveiJ-
lance in the States, 19 Central 
Surveillance Stations and 13 Cen-
tral Plant Protection Stations bave 
been set up ; 

(ii) Biological controj of pests and 
diseases is enconraged and 11 
Centra) Biological Control Sta-
tions have been set up ; 

(iiiJ The concept of integrated pest 
management is widely advocated; 

(iv) The Government is implementins 
a Centrally Sponsored Scheme for 
tbe 'Control of Pests and Diseases 
of Agricultural Imporlance'. uDder 
which subsidy of 50 % towards 
the cost of pesticides and 66·2/3% 
towards the operational cost of 
aerial spraying is extended to the 
cultivators with the Central 
Government and the State 
Governments sharing equally the 
cost of tbe subsidies. In the case 
of Union Territories, the entire 
subsidy shall be borne by the 
Centra) Government. 

Iaaease in TID Prkes 

4762. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister of 
STEEL AND MINES be pieased to slate: 

(a) whether the pric:cs of lin have been 
increased; 

(b) if so. tbe details thereof aad the 
rca sons therefor; aud 
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(c) the effect of tbis price hike on the 
industry? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) to 
(c) 'The prices of non-ferrous metals, inclu-
ding tin~ are fixed every month taking into 
consideration various factors including 
representations received from the user 
industries. The prices of tif) have been 
more or less stable during tho! current year 
except for marginal increase during the 
months of June, July and August, 1988 
which has been on account of increase in 
the internatIonal prices. The prices of tin 
since the b~ginning of current year are 
indicated below : 

Month Price (Rs ftonne) 

January 1,99,500 

February to 2,02,oon 
May 
June 2,05,000 

Ju!y 2,10,000 

August 2,20,000 

As th~ increase in price is only margi-
nal, its impact if any. en the industry, is 
not very significant. 

New Engineering College and 
polytecbnics in Delhi 

4763. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state ; 

(a) whether it is proposed to set up 
another engineering college and some poly-
technics in Delhi in view Of the increasing 
number of students seeking admission ; 

(b) if so, the details thereof; and 

(c) if nol, the reasons therefor ? 

TJlE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) to (c) At 
present, no proposal has been reeei ved 
from the Delhi Administration for the 

establishment of another Engineering 
College and more polytechnics in the Union 
Territory of Delhi. 

PSDcbayati Raj 

4764. SHRI CHINTAMANI JENA: 
Will tbe Minister of AGRICULTURE be 
pleased to state: 

(a) the present system of Pancbayati 
Raj in the coun.ry ; 

(b) whether an the State Governments 
are adopoting the same; 

(cl whether Union Government have 
stressed the need to introduce three-tier 
system in Panchayati Raj in the country ; 

(d) if so. the details thereof; and 

(e) the steps being taken to imple-
ment it ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY): (a) and (b) The Fanchayati 
Raj System with district, block and viUage 
as units of popular Government was 
introduced in the country in early sixties 
following the Balwant Rai Mehta Committee 
recommendations. Ail Stales and Union 
Territories except the States of Meghalaya, 
Nagaland and Mizoram and U ·T. of 
Lakshadweep have Panchayati Raj insti-
tution at present. 

(c) The Panchayati Raj institutions 
being units of local self-government are 
matters reserved to t he State Government. 
Under the Conc;titution and the States are 
free to design the structure and pattern of 
the system. 

(d) and (e) Do not arise. 

lmplemrutstion of Operation Flood-III 

4765. SHRI C. SAMBU: Will tbe 
MlDister of AGRICULTURE be pleased to 
state: 

(a) the States where the Operation 
Flood phase III is being implemented; 

(b) tbe districts in Andhra Pradesh 
included under this Project. 
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(c) the number of people benefited by 
the Scheme in Andhra Pradesh State; and 

(d) the JetaiJs thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
IIf ADA V): (a) The States/Union Terri-
tories where Operation Flood III is being 
implemented are-Jammu & Kashmir, 
Haryana, Bihar, Nagaland Tripura, Andhra 
Pradesh, Kerala, Maharashtra, Hi machal 
Pradesh, Rajasthan, Sikkim. Manipur, West 
Bengal. TamIl Nadu, Karnataka, Gujarat, 
Punjab, Uttar Pradesh, Assam, Mizoram, 
Orissa, Pondlcherry, Goa, and Madhya 
Pradesh. 

(b) Districts covered/proposed to be 
covered under Operation Flood-II in Andhra 
Pradesh are as follows :-

Yisakhapalnam Milk Shed 
1. Srikakulam 
2. Vlzianagaram 
3. Visakbapatnam 

Krishna Milkshcd 
1. Krishna 

Prakasam 'vi i/bhed 
1. Prakasam 

Nizamabad M ilkshed 
1. Nlzamabad 
2. Medak 

Cuddapah Milkshed 
I. Cuddapah 

Nellore Milkshed 
1. Nillore 

Godavari Milkshed 
1. East Godavari 
2. West Godavari 

Gunlur Milkshed 
1. Guntur 

NaJ,onda Milkshed 
1. Rangareddy 
2. Na)gonda 

Kllrnool Milksh~d 
J. Kurnool 

Chltloor MUkshed 
I. Chittoor. 

(c) and (d) The details as in Marcb, 
1988 for Andhra Pradesh are given below :_ 

I. 

2. 

3. 

4. 

S. 

Number of Village societies 4041 
organised 

Number of Farm Families 422223 
covered 

Milk procurement in March 88 882.51 
(thouSllnd Kgs. per day) 

Milk sold in the Milksheds 576.75 
(thousand Jitres per day) 
Milk Processing capacity 
(thousand litres per day) 

1387 

Commissioning of Godavari Fertilizer 
Factory at Kakinada A.P. 

4766. SHRI C. SAMBU: WilJ tbe 
MinisteJ of AGRICULTURE be pleased to 
state: 

(a) the reasons for the delay in the 
commissioning of Godavari Fertilizer 
Factory at Kakinada in Andhra Pradesh; 
and 

(b) the time by which it will start 
functioning '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. PRABHU): (a) Commissioning 
of the Godavan Fertilizer and Chemicals 
Plant at Kakinada in Andhra Pradesh WBJ 
delayed due to 50% power cut imposed by 
the State Electricity Board and noo-
availability of locos for haulage of raw 
materials from Vishakapatnam to Kakinada. 

(b) The plant has since commenced 
trial production of Di-ammonium phos-
phate. 

Landless Peasants 

4767. SHRI AMARSING RATHAWA: 
Will tbe Minister of AGRICULTURE be 
pleased to state : 

(a) whether any survey has been 
conducted to find out tbe number of 
landless peasants in the country; and 

(b) if so, the details thereof· State-
wise ? 
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'IHBJAINISTBR OF STA TB IN THE number of landless peasabts as such in the 
DEPARTMENT OF RURAL DEVELOP- country. 
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY) : (b) However. State-wise figures of 
(a) The census organ isati on has not agricultural labourers as per 198. Census 
carried out any survey to find out the are given in the Statement below. 

Statement 

Agricultural Laboures 

States/UTs. Rural Urban Total 

Andhra Pradesh 7912322 412695 8325017 

Bihar 7162127 204846 7366973 
Gujarat 2350195 138105 2488300 

HaeyanB 560289 30035 590324 
Himachal Pradesh 38901 1171 40072 

Jammu & Kashmir 54976 8564 63540 

Karnataka 3379223 275974 3655197 

Kerala 1819505 97857 1917362 
Madhya Pradesh 4666224 191605 4857829 

Maharashta 6119959 350896 6470855 

Manipur 22220 6393 28613 

Meghalaya 55847 2052 57899 

Nagaland 2556 423 2979 

Orissa 232189 76785 2396974 

Punjab 1014171 78054 1092225 

Rajasthan 712831 51794 764625 

Sikkim 4766 121 4887 

Tamil Nadu 5647523 390078 6037601 

Tri pur a 144087 2002 146089 

Uttar Pradesh 4841198 335876 5177074 

West Benga) 3778603 Jl2928 3891531 

A&N Islands 2303 34 2337 

Anmacha) Pradesh 7609 J87 7796 

Cbandigarh 496 363 856 
nadra & Nagar Haveli 4485 106 4592 

Delhi 11359 4772 16131 

Goa, Daman & Diu 29927 2467 32394 

Lakshadweep 
Mizoram 2183 2935 5118 

PODdicharry 46950 7564 54514 

Total 52713022 2786682 55499704 

NOTE :. No CCDIUI was conducted iD Assam iD J981. 
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Cold-Storage Facilities for Presening 
Fruits and Vegetables 

4768. SHRI AMARSINH RATHAWA: 
SHRIMOHANBHAI PATEL: 

WiJI the Minister of FOOD PROCE-
SSING INDUSTRIES be pleased to state: 

(a) the details of the CJlrl storage 
facilities available in the country to 
preserve fruils and vegetables. State-wise; 

(b) whether a large quantity of fruits 
and vegctnblcs rots every year due to 
inadequate cold storage facJlities ; 

(c) whether any plnns have been 
chalked out to expand the capacity of the 
existing cold slnrage and to construct more 
cnld stor~gc" to increac;c the capacity to 
preserve fruits and vegetables from 
sf'l0iling : and 

(d) If so, tt:e details thereof, State. 
Wise 'I 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI JAGDISH TYTLBR) : 
(a) A Jist of cold storage facilities 
available in tbe country (Public, Cooper-
ative & Private Sector) to preserve fruits 
and vegetablel. State-wise. is furnished in 
tbe Statement I below. 

(b) According to tbe report of a 
'Group on Perisbable Agricultural Commo-
dities' headed by Dr. M.S. Swaminathan. 
nearly 30% of perisbables go waste at 
different stages for various reasons including 
lack of adequate cold storage. 

(c) Yes, Sir. In the cooperative 
sector, during the Seventh Five Year Plan. 
targets have heen fixed progressively to 
complete the instal1aHf,n of 250 cold 
storages with a capacity of 7.281akb tOnoCl. 
Against tbis, by the end of 1987-88. 
installation of 216 cold storages with a 
capacity of 5.85 lakh tonnes has been 
achieved. 

(d) State-wise list of cold storages in 
the cooperative sector as etated in Cc) 
ahove is furnished in the Statement II 
below. 

Sta1ements· I 

Sr. No. 

All India Capacity and Number of Cold Storage State-Wise 
Jor Fruits & Vege!ables 

Name of the State No. of Cold Storage - - -- -_- - - -- -
Capacity (in tonnes) 

2 3 4 

I. Andhra Pradesh 2 947 
2. Assam 2 2272 
3. Rihar 200 345015 
4. Gujarat 60 WSS90 
5. Himachal Pradesh ]J 9499 
6. Jumlllu & Kashmir JO 10010 
7. Knrnntaka 22 90S7 
8. Kcrala 

9. Madhya Pradesh 89 170665 
10. Maharashtra 84 60588 
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1 2 3 4 

n. Orissa 31 38578 
\ 

12. Rajasthtan 35 4750~ 
l 

13. Tamil Nadu 4 2737 

14. Tripura 2 3223 

IS. Andaman 

16. Cbandigarh 11 17416 

I? DelhI 70 104635 
18. Ooa 

19. Lakshdweep 

20. Pondicberry 11 
-----

Total 634 927752 
-----

21. Harlana· 138 177000 

22 Punjab· 303 507000 

23. Uttar Pradesh· 739 2310000 

24. West .Bengal· 262 1368330 
-----

GRAND TOTAL 2076 5290082 
-----

NOTE • C.S.O. 198018 not apphcable to these states. These state Oovts have tben 
own cold storage, ActS/Orders. 
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AIIIIIIIlI CODSlllnptioa of Fertilizers 

4769. SHRI AMARSINH RATHAWA : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the annual consumption of ferti-
lizers in the country, State-wise ; 

(b) whether Government have achieved 
the target in regard to tbe production and 
demand of fertilizers; and 

(c) it not, the steps being taken tu 
increase or procure fertilizers to meet the 
demand? 

THE MIN1STER OF STATE IN THE 
DEPARTMENT OF AGRJCUI TURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE «(jHRI SHYAM LAL 
YADAV): (a) A statement is given 
below. 

(b) and (c) There has bcccn a mar~ 

gmal shortf?!I m the achlcvcmc:lt of target 
of fertihser product 1011 dUllllg I ~S7-tO~ bnt 
the demand could ca!>JJy be mel bccnusc of 
availability of adequate stm.:h in the 
country. 

Statement 

Estimated consumption 0/ fertili::.ers ill dejferellt State I III tire ((IulIlry dll""~ 
the year 198 .,·~8 

- - -- -- -_ --

SI. No. Name of the State L!>IIIll.1fCU COII!>umplloli 
('OOU Willie.., N P K) 

------_-

1. Andhra Pradesh ()6674 

2. Kam~taka 558.40 

3. Kerala I ~2.4!J 

4. Tamil Nadu 740 Y(,. 

S. Gujarat 442.2~ 

6. Madhya Pradesh ";U8.01 

7. Maharashtra 739.~H 

8. Rajasthan 214.H2 

9. Goa 5.27 

10. Haryana 393.9U 

11. Punjab 1111.49 

12. Uttar Pradesh 1707.39 

13. Himachal Pradesh 25.25 

14. Jammu &; Kashmir 38.] I 

IS. Assam 23.78 

16. Bihar 601 85 

17. Orissa 151.62 

18. West BengaJ 561 23 

19. Tripura 8.50 

20. Manipur 6.33 

21. Meghalaya 3.] 1 
22. NaaalaDd (). I ., 
23. ArunacllaI Pradesh 0.20 
24. Mizoram 0.20 
2'. Sikkim 1 69 
26. Others 77.39 ------

TOTAL 9071.06 ---_ 
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[ Trans/atioll] 

Purchase of Ship by ICAR 

4770. SHRI SARFARAZ AHMAD 
WiJI the Mini5.ICr of AGRICULTURE I-e 
pleased to state: 

(a) wtethcr a ship pUf,chascd hy the 
Indian Council of Agrlcultural Research for 
~n;searcb purpose is sub-standard; and 

(h) if so, the details of total cxpendi-
tNe incurred on its maintenance and repair 
so far? 

THE MINISTLR OF STATl IN THr 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THl: 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRiStiNA SHASTRI I : (a) Sir. 
the perforlll~n"c of the Research Vcs~c! 

(R.V.) Skipjack at Celltral Marine Fi!>hcl ic~ 
R~search Institute (lCAR), Cochin is sub-
standard. 

(b) An expenditure l)f Rs. 6S,3<),5()2.06 
ha~ bC'!11 incurred OIl maintenance alld 
repairs of [his ship till July, 1988. 

[Eng!isltl 

Amount Spent under NatiuDul Welfare 
FII!Jd for Fishcrmcn 

4771. SHIH SHANTARAM NAIK: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the amount spent under "NatIOnal 
\\ielfare Fund for Fishermen" Scheme in 
the State of Goa since the fund came into 
cxistaace ; and 

(b) the details of the achievements 
made with respect to the State of Goa '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
€.OOPERA nON IN THE MINISTRY OF 
AGRICULTURE (SHRI SHY AM LAL 
YADAV) : (a) During J ~~n·8S under the 
scheme "NatioBal Welfare Fund for Fisher-
mlli," Central Government have released 
aR amount of Rs.3,15,600/- as subsidy 
for development of one model fishermen 

villaac in Goa • 

.. 
(b) Twenty hcuses, one Corum unity 

hall and Two Tube Wells are being cons-
tructed in Durbhat Village in Goa. 

Fin:mcidl Assistance for Bird Sanctuary 
in Goa 

4772 SHRI SHANTARAM NAIK: 
Wi II the Mini~tcr Qf ENVIRON MEN T 
AND FORESTS be pleased [0 state: 

(a) whether Union Government have 
given any assistance to the Government of 
Goa in respect of any bird sanctuary; 

(b) if so. the nature of financial and 
other as~istancc gi\cn ; and 

(c) the nwnm:r in which financial assis-
tanct! is required to be utilj~ed ? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) No, Sir 

(b) and (c) Do not arise. 

Sport~ Complex at Fatorda, Goa 

47: 3. SHRI SHANTARAM NAIK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Union Government have 
rendered financial assistance for the Sports 
Complex at Fatorda, Goa; 

(b) the total cost of the project; 

(c) assistance given by Union Govern-
ment so far; 

(d) the amount invested by the State 
Government of Goa on the project, so far ; 

(e) the essential features of the pro-
ject ; 

(f) whether controversy arose with 
respect of nOll-issuinl of certain tenders for 
dlis project ; 

(g) whether Government have called 
for any report from the State Oove~t 
in this regard ; and 
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(b) if so, the debils thereof? 

THE MINISTER OF Sf ATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORT~ AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DEVE· 
LOPMENT (SHRIMATI MARGARET 
ALV A) : (a) to (h) Governm~nt of Goa 
has undertaken construction of two pro-
jects aE Fatorda (Goa), namely, (t) Sports 
Complex and (ii) Stadium Complex. 

The Sports Complex is estimated to 
eost Rs. 61.13 lakhs Central asshtancc for 
Rs 30 57 lakhs has already been released 
for toe project out of an approved amount 
of Rs. 61.13 lakhs. This Complex bas 
faCilities of swimming pool, multi· purpose 
ball and 400 mts. athletic track etc. Till 
now only Rs. 5.00 lakhs have be~n spent 
on this project by the State Government. 

The Stadium (amp/ex IS estImated to 
cost about Rs. 6.5 crores. No central assis-
tance has been given for (his project. 
Government of Goa has informed that 
work for this project has been taken up by 
them on a crash basis. They have referred 
that this would be the first of its kind in 
Goa with a seating capacity of 30.000. The 
project is being executed by the newly con-
stituted Sports Authority of Goa State 
Government has given a grant of Rs. 1 
crore to the Authority SubsequentJy, 
Government of Goa bas also sanctioned a 
loan of Rs. 1 crore in favour of the Autba. 
rity for the construction of thiS project. 

A complaint was receJved regarding the 
procedure followed for inviting tenders and 
awarding the contract. 

A report from Government of Goa was 
called for on complaint received in this 
respect. They have intimated that the civil 
works worth Rs. 1.95 crore~ have been 
awarded to UP. Bridge Corporation. a 
State public sector undertaking of Uttar 
Pradesh on cost plus 15 % basiS. They have 
further reported that separate orders woaJd 
be issued to different contractors for minor 
works like construction of pavillion, elec-
trification, plumbinS, laying of ground. etc. 

Updating of Laod Records In Goa 

4774. SHRI SHANTARAM NAIK: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether land survey and record of 
rights in the State of Goa have been com-
pleted ; 

(b) whether UI1IOII Government have 
given any financial as:,i~tance to the State 
Government in thb regard: 

(c) whether Union Government have 
obtained any report WIth respect of survey 
and record of fights with respect to the 
villages in the State of Goa ; and 

(d) the detail~ thereof '! 

THE MINIST1::R OF STATE IN THE 
DEPARTMENT OJ RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY) . (a), (c) uno (d) The Govern-
ment of _Joa have rcpol ted that Cadastral 
survey has been completed In all the 429 
revenue villages of GOd. Out of the total 
429 villages, 8 villages are covefed under 
city survey and 42 J villages are covered 
under Record of Rights. So far, Record of 
Rights in respect of 387 viJIages has been 
finalised up to 30.6.1988. Settlement ope-
rations in Goa have heen taken up from 
the financial year 1987 88. The settlement 
reports in respect of 96 vWages covering 
the talukas of Salcete and Bardez are under 
preparation. Three more taJukas in 
Bicholm, Sanguern and Quepem have been 
taken up for settlement operations during 
1988-89. 

(b) No, Sir. 

Oryluud Farming 

477S. DR. D.L. SHAILESH : WiJI tbe 
Minister of AGRICULTURE be pleased to 
slate: 

(a) whether any expert studies have 
been made to stabWse agriculture in the 
dryland areas and to take up dryland (arm-
ing on a micro-water-shed basis; and 

(b) if 50, the results achieved 7 
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THE MINISTER OF STATE IN THE 
DEPARTMEN r OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRISHNA SHASTRI): ea) Yes, 
Sir. The fndian Council of Agricultural 
Research has taken up studies i~ 47 model 
watersheds in 16 States to evaluate the 
production technologies for increasing and 
stabilizing the yeiJd ill rainfed areas. 

(b) The results, so far, have indicated 
that even in worst drought year (1987) the 
watershed management approach has resul-
ted in improved crop production in the 
project area in comparison to outside the 
project area. The soil and water conserva-
tion measure adopted in the area have 
resulted in incseased soil water storage, 
enhanced ground water recharge and in 
improved yield from the wells. Introduction 
of improved crop production technologies 
have increased crops yields to an extent of 
over 100 per cent in most watersheds. 
Introduction on capability based land use 
has resulted in increased coverage under 
forestry/grassland system thus reducing 
soil loss due (0 aro"ion. 

Integrated Forest Policy 

4776. DR. B.L. SHAILESH: Will the 
Minister of ENVIRONMENT AND 
FORESTS be pleased (0 state: 

(a> whether an integrated forest policy 
for the entire north-east region could em-
sure proper protection of the natural eco-
system in tbe watersheds ; and 

(b) if so, the details of long-term 
policy framed for the conservation of the 
eco-systcm in the catchment areas of alJ 
I rivers and streams flowing through the 
North-Eastern States 1 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRJ Z.R. ANSARI) = 

(a) Yes, Sir, 

(b) The national forest policy addresses 
itself. inter alia, to the conservation of the 
eco-systellls of all areas of the country 
inclUding the North Eastern Resio~ 

Area Under Cashew . CultbatioR in Kerala 

4777. RHRI MULLAPPALLY RAMA· 
CHANDRAN: Will the Minisfer of 
AGR[('UL TURE be pleased to state : 

(a) whether the area under cashew 
cultivation in Kerala has markedly 
increased over the past years; 

(b) the area in Kerala State snder 
cashew cultivation during 1975 and 1985 
respectively; 

(c) the total output of the cashew 
crops during 1975 and] 985 respectively; 

(d) whether any study has been made 
to determine that expansion of area under 
cultivation of cashew crops is at the cost of 
forest land ; and 

(e) if so, the findings thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) and (b) As per land-
utilisation statistics, the area under cashew 
cultivation in Kerala during the crop year 
1975-76 was 1.09 lath hectares, wbich 
increased to J. 38 }akh hectares during the 
crop year 1985-86. 

(c) The producti on of casbewnut in 
Kccala during 1976-77 was 1.07 Jath 
tonnes and in 1985-M6, it was 1.29 latb 
tonnes. 

(d) The area under forests in Kemla 
has not shown declining trend during tbe 
years 1975 76 10 J985-86. 

(e) Docs nOI arise. 

Estilaates for Approaeb Road to It.ttI ...... 
09er-Bridge 

4778. SHRI MUllAPPALLY RAMA-
CHANDRAN: Will the Minister of 
SURFACE TRANSPOR.T be pleased to 
state: 

(a) whether tbe estimates for tho-
apProach road to the J{uttipunun (Kerala) 
over-bridge is penm", witb tho MiDiltry ; 
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(b) whether the work on the over-
bridge is nearing completion ; 

(c) the reasons for the delay in 
sanctioning funds for the approach road; 

(d) the time by which the work is 
likely to commence on the approach road ; 
and 

(e) the total estimated cost of the 
construction of the approach road ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) an~ (b) 
Yes, Sir. 

(c) and (d) As the work involved 
examination of technical issues as al~o 

consultation with the Railways for sharing 
of cost. the same could not commence so 
far. The work will start soon after 
sanction of the estimates for the appruaches 
and completion of all other formalities 
like pre·qualification. tender etc. 

(e) The estimated cost of the approach 
road including viducts is about Rs. 196 00 
lakhs. 

Marine Flsb Catch 

4779. SURf MULLAPPALLY RAMA-
CHANDRAN: WiJI the Minister of 
AGRICULTURE be pleased to state : 

(a) the percentage of marine catch 
(rom Kerala ; 

(b) the first three States which lead in 
marine fish catch ; 

(c) tbe detaill of annual fish catch in 
these States during 1985. 1986 and 1987 ; 
and 

(d) tbe measulci adOPted/proposed for 
increasill8 marine fish catch 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE <SHRI 
SHYAM LAL YADAV): (a) The 
pcramtap of Marine catcb from Kerala in 
1987 is 16.89 out of the total Marine 
catcb fa tbe CouDtI'y in tbat year. 

(b) The first three States which lead 
in Marine fish catch in 1987 are Gujarat. 
Maharashtra and Kerala. 

(c) The annual marine fish catch ia 
the above 3 States during 1985, 1986 and 
1987 is as under : 

(In tonnes) 

Statos Year 

]985 1986 

1. GujaTat 305120 298844 
2. Maharashtra 386586 335509 
3. KeraIa 332503 335856 

1987 

351061 
309832 
278573 

(d) Some of the important steps being 
laken to jncrea~e the marine fish calch in 
:he Country are: 

i) Augmentation of deep see fishiug 
fleet through a judicious mix of 
indigenous, imported and chartered 
foreign fishing vessels. 

Ii) Augmentation of fishery Surveys 
and training of fishermen. 

iii) Assistance to the States ia 
diversifying fishing activities and 
motorisation of indigenous craft 
and introduction of improved 
beach landing craft. 

iv) Assistance for constructiou of 
fishing harbours and landing and 
berthing facilities at fishing 
centres; 

,,) Regulation of fishing by foreign 
vessels in the ExcJusiye Economic 
Zone through enactment of 
maritime Zones of India (Regula-
tion of Fishing by Poreign Ves~eJs) 
act 1981. 

Nations. Fruits 

4780. SHRI R.M. BHOYE: Will 
\he Minister of AGRICULTURE be pleased 
to state: 

(a) tbe name of tbe fruits whicb havc 
bien declared as national fruits by Govern-
ment uptiJI DOW; 
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(b) wh~ther there is any prop'wtl 
under Government's consideration to 
declare orange as a national fruit ; and 

(c) if S0, the criteria adopted by 
Government to declare any fruit as national 
fruit? 

THE M!NISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
'1\ND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE <SHRI 
SHYAM LAL YADAV): (a) No fruit 
has been declared as national fruit by the 
Government of India so far. 

(b) There is no proposal under 
consideration of Government of India to 
declare orange as national fruit. 

(c) Does not arise. 

Operational Research Units in Maharasbtra 

4781. SHRJ R.M. DHOYE: Will 
the Minister of AGRICULTURE be pleased 
to sta te : 

(a) the places in Mharashtra where 
Operational Research Units have been 
established hy the end of 1987 ; 

(b) the places where such units are 
proposed to be established during 1988; 
and 

(c) whether Government have set up 
or propose to set up a network of agencies 
to monitor, evaluate and improve the 
working of sueh units? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRISHNA SHASTRI): (a) Sir, 
the Operational Research Units have been 
established in Maharashtra at places 
indicated in tbe statement below. 

(b \ No such unit is proposed to be 
eatabliabed during 1988. 

(c) The Oparational Researcb Projects 
are being monitored through eight Zonal 
Coordination Units located in diffelent 
parts of the country under tbe overall 

supervision. support and guidance of ICAR. 
Evaluation of the projects are done both 
by internal and external assessment 
Committees. 

Statement 

1. RapoIi, Raigad. 
2. Kumbhave, Ratnagiri. 
3. Parthi, Parbhani. 
4. Deed. 
5. Kolhewadi, Ahmednagar. 
6. Gunj. Akola. 
7. Chikhaldhara. Amravati. 
8. Dhami. Amravati. 
9. Aheri. Gabchiroli. 

10. Kenwat, Nanded. 
11. Ambejogat. Distt. Deed. 
12. Akot, Akola. 

Assistance to SmaU and Marginl F.,...en 

4782. SHRI H.D. PATIL: Will tbe 
Minister of AGRICULTURE be pJ~ased to 
state: 

(a) whether the State Governments 
have not made any headway in the impJe.. 
mentation of the scbeme to provide the 
sanctioned assistance to small and marginal 
farmers particularly in the Stat:: of 
Karnataka; 

(b) if so, the reasons thereof; and 

(0) the action Government are takina 
in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHU 
SHYAM LAL YADAV): (a> to (c) The 
Centrally Sponsored Scheme of Assistaucee 
to Small and Marginal Farmers for 
Increasing Agricultural Production wu 
launched during 1983-84 in aU the 5847 
IRD Blocks of the country incJudina J75 
Blocks in the State of Karnatata. Tbe 
scheme is beinl continued durina tile 
Seventh Fiw Year Plan with a Central 
outlay of Rs. SOO c:rores. 
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Against the Central release of Rs. 
379.22 Crores. the States have utilised 
about Rs. 335.88 crores for the imple-
mentation of the programme since inception 
upto J987-88. 

Kamataka Government uti lised about 
Rs. 1174 lakhs against the Centra] release 
of Rs. 1228 lakhs since inception upto 
1987-88. The Central funds are equaJly 
matched by tbe State Governments. In 
the case of Union Territories 100 percent 
assistance is provided by the Government 
of India Periodical review is being made 
by Government of India to follow· up 
successful implementation of the Scheme. 

Construction of Road 

4783. SHRI ANADI CHARAN DAS : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether the funds alJocated from 
Rural Landless Employment Guarantee 
Programme for constructIOn of road. namely 
Ranby-Biripati in Dasarathpur block of 
Cuttack district Orissa has less than the 
minimum requirement ; 

(b) if so, the reosons therefor; 

(c) when any steps have been taken 
to provide more funds for the road in this 
year; aDd 

(d) whether aoy direction has been 
given to the State Government ID this 
regard '/ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SBRI JANARDHANA 
POOJARY): (a) to (d) Government of 
Iudia bas Dot received/approved any 
project submitted by Orissa Government 
for construction of Ranby-Biripati road in 
Daaaratbpur block of Cuttat district. 
However, a project for construction of 
Rambag-Biripath road of 1.2 km. in Jenath 
COBtins Ra. 1. SO laths in Daaarathpur 
block of Cuttack district in Orissa alooa 
1II'ith other road works in different districts 
of the State .. was approved by tho Cencral 
Goverament Qader kLEOP 4uriDa "87-88 • 

Tbe project was to be implem ented within 
a period of two years. According to tbe 
information furnished by Orissa Govern-
ment. tbe work on the road is in plogress 

The Government of India does not 
earmark the funds for specific projects. 
The resources aJlocated under tbe Rural 
Landless Employment Guarantee Programme 
(RLEGP) are required to be spent on the 
approved projects The allocation of 
resources for specifie projects is the res-
ponsibility of the State Government. 
Government of India released Rs 3275.70 
lakhs during J9R7-88 and has a))ocated 
Rs. 3030.00 lakhs (out of which Rs. 
1655.99 lakbs ha~ already been released) 
for 1988-89. 

Complaints About Transportation 
Charges by Gojarat Narmada Valley 

Fertilizers 

4784 DR. DAITA SAMANT: Will 
the MiDister of AGRICULTURE be pleased 
to state: 

<a) whether Government have received 
aoy complamt regarding coIJechon of 
transportation charges by the Gujarat 
Narmada Val!.. .. }' Fertilizers Limited, Barucb, 
Gujarat ; 

(b) if so, the details of the complamt ; 
and 

(c) the action taken by Government 
in tbis regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. PRABHU>: <a> No, Sir. 

(b) and (c) Do not arise. 

Baby Milk Food Powders aad 
WeaaJaa Foods 

4785. DR. G. VIJAYA RAMA RAO: 
Will the Minister of FOOD PROCESSING 
INDUSTlUES be pleased to state: 

Ca) whether babay milk food powder. 
aud woanina foods output baa boOII ....... 
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(b) if so, the quantity produced 
company-wise and year-wise for the last 
three years ; and 

(c) the retail market price for each of 
the above products, year-wise for the last 
three years 1 ' 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI JAGDISH TYTLER) : 
(a) No Sir. 

(b) Does not arise. 

(c) On the basis of avaiJabJe infor-
mation. the retail merket price in respect 
of a few brands of Baby Milk Food and 
Weaning Food for the years 1985-86, 
1986-87 and 1987·88 ts given in the 
statement below. 

Statement 

(A) Baby Milk Food 

SI. 
No. 

Name of the unit Brand name Retail price in Rs. per Kg. 
1985·86 1986-87 1987.88 

1. Gujarat Coop, Milk 
Marketing Fed. Ltd. 

2. Punjab State Coop. 
Milk Producers' Fed. Ltd. 

3. Dalmia Dairy Industries 

4. Glindia Ltd. 
(Formerly Glaxo Lab. 

lndia Limited) 

-_----- _- ------~ 

Amulspray 

Verka 

SapaD 
Infanta 
Milk Care 

Glaxo 

39.63 

42.00 

34.75 
33.00 
43.25 

44.50 

42.34 49.08 

40.50 49.00 

36.00 41.25 
36.75 44.00 
43.75 45.00 

46.76 4863 
to 

55.15 

(B) Weanillg Food 
Name of tbe unit Brand name Retail price in Rupees 

Glindia Ltd. (Formerly) 
Glaxo Lab., India Ltd.) 

Farex 
Cereal 
with Milk 

Irregularities 10 ImplemeotatJea of 
Nutrition Programme 

4786. SURI LAKSHMAN MALLICK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether some irreauJarities have 
been pointed out by the Comptroller and 
Auditor General in the impJementation of 
supplemenlary Qutrition scheme programme 
in the Audit Report for the year cndiq 
31 March, 1987 ; 

per 400 gros. 
1985-86 1986-87 1987-88 

16.98 18.01 19.00 

(b) if so, the number and names of 
such States which could not utilise proper., 
the sanctioned grants; and 

(d the steps taken for proper impJo. 
mentation of the programme? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH' AFFAlltS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DBVB-
LOPMENT (SHRlMATI MARGARBl' 
ALVA): (a) Yes, Sir. 
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Inegularillf!S in Implementation or 
Nutrition Programme 

(b) The following twenty six States 
and Union Territroies have been reported 
by the Central Social Welfare Board a:; 
having not utilised the sanctioned grants: 

S. No. Name of the State/Union Terri-
tories. 

1. Andhra Pradesh 
2. Assam 

3. Bihar 
4. Gujarat 
S. Haryana 
6. Himachal Pradesh 
7. Jammu & Kashmir 
8. Karnataka 
9. Kerala 

10. Madhya Pradesh 
11. Maharasbtra 
12. Manipur 
13. Megbalaya 
14. Nagaland 
IS. Orissa 
16. Punjab 
17. Rajasthan 
18. Tamil Nadu 
19. Tripura 
20. Uttar Pradesh 
21. West Bengal 
22. Arunachal Pr Qdesb 
23. Chandiprh 
24. Delhi 
25. Goa 
26. Pondicberry 

(c) The Sta1e Boards have been 
adviaed by thoe Central Social Welfare 
Board to take the foHowing steps for 
proper implementation of tbe programme : 

1. Sanctions sbould be conveyed to 
tbe inatitutioDl latest by the 30th 
luuc. 

2. Appropnate action should be taken 
to obtain the audited accounts 
from the Institutions latest by 
September 30 so tbat the reJease 
of the entire amount of the grant 
is made early and the jiahjJities 
arc Dot carried over from year 
to year. 

3. Authenticated list of sanctions 
should b~ furnished to the Central 
Board for full allocation by the 
end of July. 

4. Acceptance of the 
condition::-. should 

terms dud 
h obtained 

from the lnstitutions a~ early as 
Possible and in case the year 
pa~sc., 00' WIthout receipt of the 
sam~ from the Imtitution. the 
glJnt sould bl.! allowed to IUilse. 

5. The unspent balance, if any, 
remainmg WIth the State 80ards 
lIhould be refunded to the Central 
Board 

6. In case the accounts are not settled 
action should be taken to recaver 
the money from the institutions. 

Supply of Pig Iron to M/ s. Saran 
Engineering Company Limited 

4787. SHRI ATISH CHANDRA 
SINHA: WJJI the Mmlster of STEEL 
AND MINES be pleased to state: 

(a) whether the Steel Authority of 
India Limited had granted pig iron on a 
monthly basis (ri} 250 metric tons per month 
to one of the Government of India managed 
Company viz. MIs. Engineering Company 
Limited, Bihar; 

(b) whether the company has again 
apphed for grclnt of 100 metric lODS per 
month of pig iron from Bokaro Steel 
Plant; and 

(c) jf so. the facts thereof and the 
action being taken to assist the company 
with the required materiaJ ? 



THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE 
MINISTRY OF STEEL AND MINES 
(SliRI YOGENDRA MAKWANA): (a) 
to (c) No, Sir. There is no system of 
monthly l·aJlotment of pig iron by Steel 
Authority of India Limited (SAIL). Units 
are supplied material subject to their 
entitlements, which arc fixed on the princi-
ple of past off· take. Accordingly, 
entitlement of MIs. Saran Engineering Co. 
Ltd. for 1988w89 is fixed at 445 lonnes. 
They hav!!, however, registered a demand 
of 600 [Onl'les of pig iron with SAIL for the 
quarters April - June and July w September, 
1988. They have been offered 175 tonnes 
during April· July, 198B. 

Return of SCUlptUfl'S Taken for 
Festival of India 

4788. SHRIMATI JAYANTI 
PATNAIK: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether the National Museum has 
hired some sculptures from the Konark site 
museam and Ratnagiri museum of Orissa 
for the Festival of India organised in Soviet 
Union; 

(b) whether some sculptures have not 
yet been returned to the Orissa museums so 
far; 

(c) whether those sculptures were 
missing or damaged ; 

(d) if not. steps taken to return those 
sculptures '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHl): (a) Yes, Sir. The 
National Museum bas taken on loan, one 

. sculpture from the Konark site mus\!um and 
one from tbe Ratnagiri site mUlleum for 
the Festival of India in USSR. 

(b) Out of tbe two, the one belonging 
fo Ratnagiri is yet to be sent back. 
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(c) and Cd) None of these is misSing.. 
The sculpture belonging to Konark su1fered 
minor damage and has since been returned 
to Konark site 'museum. The otber scul-
pture wiJJ be returned to Ratnagiri very 
shortly. 

Installation of Generator to COlitroi 
PollutioD 

4789. SHRI BHATTAM SRIRAMA· 
MURTY: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) whether the Andhra Pradesh State 
Pollution Control Board has asked certain 
Public Sector industries in Visakhapatnam 
to instal generators for sustained power 
supply to operate the poIJution control 
devices 

(b) if so, the details of these indus-
tries; and 

(c) whether the State Ponution Control 
Board refused issuance of 'no objection 
certificate' for propylene plant and captive 
power plant of the Refinery since pollution 
control meaiures in the existing unit are 
not satisfactory 7 

THE MINISTER OF ENVIRONMENT 
ANi) FORESTS (SHRI Z.R. ANSARI): 
(a) and (b) MIs. Hindustan Zinc Limited, 
a public sector undertaking, has beeD 
specificaUy directed to instal generators for 
alternate po"er suppl} to operate pollution 
control devices. Two generators. each of 
capacity 3.5 MW. have been installed and 
are working. 

(c) No. Sir. 

Haadliag of Hazanlolts Sabstuce 

4790. SHRI BHATI'AM SRIRAMA-
MURTY: wm tbe Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state: 

(a) whether the problcm~ relatilll to 
storage of ammonia and phosphate pt.o. 
phoric acid in harbour area were studied 
by the Stal-' Pollution Contro) Bo&nJ aa4 
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tbe Industry has been direcred co conduct. 
a detailed study and prepare the project 
report for laying underwater pipe-line at 
Kak inada ; and 

(b) whether it has been made clear to 
tbe Godavari Fertilizers/Nagarjuna Fertili-
zers that the storage of ammonia cannot be 
permitted in the outer harbour area since it 
is a hazardous substance? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SIIRI Z.R. ANSARI) : 
(a) Yes, Sir. 

(b) It was made clear to MIs. Goda-
vari Fertilizers that storage of ammonia in 
Visakhapatnam is permitted only in the 
inner harbour area and not in the outer 
harbour area. MIs. Nagarjuna Fertilizers 
bas not requested for permission for storage 
of ammonia at Visakhapatnam, as they 
propose to manufacture the same at 
Kakinada. 

Haotlliag of Coking Coal in Visakba-
patDam Steel Plant 

4791. SHRI BHATTAM SRlRAMA-
MURTY: Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) whether the Steel Authority of 
India Limited bas been asked by Govern-
ment to submit an environmental subject-
analysis report with regard to transport ana 
storage of coking coal for Visakhapatnam 
Steel Plant ; and 

(b) jf so, the action taken by SAIL in 
this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI YOGENDRA 
MAKWANA): (a) No, Sir. 

(b) Does not arise. 

Maaract_e of Milk Po"der Baled Products 

4 792. SHRI P.R.S. VENKATESAN: 
Will the Minister of FOOD PROCESSING 
INDUSTlUES be pJeased to stato : 

(a) whether mil" powder based pro-
ducts such as cereal foods, baby foods. 
maHed foods, ice creams, butter, ghee etc. 
are being manufactured by the National 
Dairy Development Board ; 

(b) if so, the quantities of each of these 
manufactured during the last three years 
year-wise indicating the total quantities in 
terms of dry weights of skimmed milk 
powder and butterfat ; and 

(c) whether in view of drought Govern-
ment propose to pur a tctal ban on manu-
facture of such products and also on 
imports? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI JAGDISH 
TYTLER) : (a) No Sir. 

(b> Does not arise. 

(d [n the )ight of a good monsoon in 
the country thi& year, there is no proposal 
to impose a ban on rPauufacture. 

Fisbing by Joint Venture Companies 
Beyond Territorial Waters 

4793. SHRI DAULA TSINHJI 
JADEJA : Will the Minister of FOOD 
PROCESSING INDUSTRIES be pleased to 
state: 

(a) whether joint venture fishing com-
panies are allowed fishing beyond territo-
rial waters for catching sbrimp ; 

(b) jf so the details thereof; and 

(c) the particulars of the companies 
wbi<;h have secured such permission? 

THE MINISTER OF STATE OF THB 
MINISTRY OF FOOD PROCESSING 
INDUSTlUES (SHRI JAGDISH 
TYTLER) : (a) and (b) Joint venture in 
deep sea fishing is allowed for diversified 
fishing and not for exploitation of coastal 
sh~imp resourc~s. However, joint ventures 
companies can exploit deep sea prawn 
resources. 
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(c) No company has so (ar entered 
into a joint venture under the new policy 
annqunced by the Government in January. 
1987. 

Implementation or Rural Development 
Programmes 

3794. SHRI S.B. SIDNAL = Will tbe 
Minister of AGRICULTURE be pleased to 
state: 

(a) the statutory powers of tbe local 
self Government institlJtions for successful 
implementation of rural development pro-
grammes; 

(b) whether the 3-day International 
Seminar on Integrated Rural Development 
was held in Bangalore on 7 July 1988; 
and 

(c) if so. the main purpose of the 
Seminar and to what extent it will benefit 
the implementation of the rural develop. 
ment programmes? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MBNT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY): (a) Panchayati Raj ena~t

ments in respect of a number of States 
have a provision for undertaking rural 
development works such as construction. 
repair of maintenance of drains, cleaning 
of streets, supply ('f water and other com-
munity development works etc. 

(b) Yes, Sir. 

(c) The seminar was oraanised with the 
main purpose of exchanging views on the 
experience of IRDP in Soutb East and 
Soutb Asian countries. The suggestions and 
recommendations made at the seminar on 
Integrated Rural Development could be 
useful in the context of policy formulation 
for rural development. 

Import of Fertllizen 

4795. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of AGRICUL-
TURE be pJeased to state : 

(a) whether during tbe last three years 
there has been a gap in production and 
demand of fertilizers whIch had to be met 
by heavy import ; and 

(b) if so. the details tbereof? 

THE MINISTER OF STATE IN THE 
DEPAR TMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. PRABHU) : (a) There has been 
some gap between the prodvction and con-
sumption of nitrogenous and phosphatic 
fertilizers in the country during these years. 
In the case of potash, the entire requirement 
is met by import. as tbere is no known 
commercially viabJe source of potasb in tbe 
country. 

(b) The details of production. consump-
tion and import of fertilizers during the 
last three years are given in tbe statement 
below. 
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Technology Mission on Drinking 
Water for Gujarat 

4796. SHRI RANJITSINGH 
GAEKWAD I: WiU the Minster of AGRI-
CULTURE be pleased to state: 

(a) whether under the Technological 
Mi!sion on drinking water in vj))age~ and 
related water management, the Government 

-of Gujarat has been asked to formulate a 
programme for providing sustained supply 
of safe drinkang water to all the villages b~· 

1990 ; 

(b) if so, the details of the clauses of 
aforesaid Technological Mission and the 
time by which the State Government has 
been asked to formulate a programme; and 

(c) the details of the action plan 
submitted by the State Government to 
achieve the obj:cl i ve ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF 
AGRICULTURI:: (SHRI JANARDHANA 
POOJARY) : (a) Yes. Su. 

(b) Apart from preparation of Detailed 
Projects for the Mini Mission Project Area 
in Kachchh, Jamnagar and Dangs and Sutr 
Mission Documents, the State Government 
was asked to formulate schemes for the 
implementatIOn under lhe Cenlrally Spon-
sored Accelerated Rural Water SuppJy 
Programme (AR WSP) for problem vi lIages 
included In the Action PJan for 1988·89 by 
30.4.1988 and problem villages to be 
covered in 1988-90 by 31.10.88. 

(c) The State Government has already 
prepared Project. Reports for three mint 
mission districts and sub-miSSIOn docu-
ments. Schemes under ARWSP for 385 
problem villages have already been rec~i~ed 
and cleared. The schemes for remammg 
115 problem villages to he covered under 
ARWSP in 1988·89 are yet to be sent by 
tbe State Government. 

VOIaae Co-opentive Societies 

4797. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of AGRICUL-
TUllE be pleased to state : 

(a) whether the village Co-operative 
societies are faciDI financial difficulties as.. 
result of the anoouncement of Government 
durill8 the last Budgct Session that inter_ 
rate has been reduced on loans in agri-; 
cultural sector; 

(b) the number of viJ1ase co-operatIve 
societies which have fallen iJ) debt and how 
many of them are likely to be closed ; 

(c) whether the National Bank (oe 
Agriculture and Rural Development agency 
has been directed to bear or share the loss 
accrued to the societies; and 

(d) if so, the detaiJed instructions or 
directives in this regud ? 

THE MJN1STER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRf SHY ... 
LAL Y ADAV) : (a) No, Sir. The 
primary agricultural credit societies (PACS) 
have been allowed to retain a minimum 
margtn of 2.5 % although the ultimate 
lending rate has been reduced to 10% for 
loans upto Rs. 7,SOO. The higher rate of 
interest margin from 11.5 to 15.5 per cent 
on loans above Rs. 7,500 would be retained 
by FACs. 

(b) No primary agricultural credit 
society ic; likeJy to raU in debt trap as a 
re~ulf of reduction in interest rate. 

(c) and (d) Question does not arise in 
view of answer at (a) & (b) above. 

Achievement Made lUKter RLEGP fa 0riIBa 

4798. SHRI NITYANANDA MISHRA : 
Will the Minster of AGRICULTURB be 
pleased to state : 

(a) whether any assessment bas been 
made about tbe achievements und~ ~ 
RuraJ Landless Employmeot GWU'1lDtee 
Programme in different States durias 1"6 
and 1987; 

(b) if so. the details thcrcol ; and 

(c) how do the achicvemoots of orissa 
matcb witb otMc States ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF· 
AOJUCULTURE (SHRI .JANARDHANA 
POOJARY): (8) to (C) Rural Lanless 
Employment Guarantee Programme 
(RLBGP) is basically an employment gener-
ation programme implemented in aU the 
States including Orissa. Under tbe pro· 
sramme, tbe progress of employment 
seneration in different States is monitored 
in terms of mandays of employment gener-

ated during a financial year through 
monthly/quarterly/snnus) progress reports 
submitted by the States/UTs. concerned to 
Government of India. The State/UT-wise 
details of targets of employment generation 
during the years 1986·87 and 1987-88 
alongwith their respective achievements/ 
percentage achievements are given in tbe 
Statement below. RLEGP's performance in 
Orissa as compared to its performance at 
national leve) is surnmnnzed as under: 

Performance in Employment Generation Under RLEGP 

(Million mandays) 

National level Orissa 
Year Target Acbieve- % Achieve- Target Achieve- ~~ Acbieve-=-

ment ment ment ment 

1986-87 236.44 306.14 129.48 13.80 17.59 127.49 

1987-88 268.41 30206 112.54 14.31 18 ' 4 J 31.36 

Statement 

State/UT- Wise Details of TarK~ts 0/ Employment Generation Durillg the Year J 986-& 7 
and 1987-88 Alongwith Achiev~nlslPercentage Achie,em(l:, lIndt'r kurall.alldll8fl 

Employment Guarantee Jtrogrammt'. 

1986 87 1987.88 
State/UT. Target Achieve· %Acbleve- Target Acheieve. /c,Achleve-

ments ment ments ment 
(lakh mandays) (Jakh mandays) 

2 3 4 5 6 7 

Andbra Pr. 251.88 299.83 1 )9.04 2483) 249.)9 )0035 

Arunachal Pr. 1.50 1.30 86.67 208 J.48 7J.l S 

Assam 38.00 42.42 111.63 3825 35 81 93.62 

Bihar 262.00 328.66 125.44 285.88 379.46 J 32.73 

Goa 1.70 2.24 131.76 2.54 2.47 9724 

Gujarat 60.00 79.63 132.72 71.33 10078 141.29 

IIIr.Jma 14.00 17.12 122.29 14.90 18.36 123.22 

BJmechal Pr. 15.00 18.51 123.40 16.74 1695 101.25 

J4K IS.S0 18.55 119.68 11.0S 13.46 74.S7', 

Xantatat. '20.00 170.:9 ' .... 9. • 8' .83 191.55 IOS.3.5 
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1 

Kerala 

Madhya Pro 

Maharashtra 

Manipur 

~eghalaya 

Mizoram 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pro 

West Bengal 

A&N Islands 

Chandigarh 

D&N Haveli 

Delhi 

Lakshadweep 
Pondicherry 

ALL INDIA: 

2 

63.00 

234.00 

230.00 

3.00 

2.50 

1.40 

1.00 

138.0J 

15.00 

91.00 

1.80 

242.00 

8.00 

390.00 

160.00 

0.75 

3 

113.72 

278.83 

233.29 

3.49 

2.77 

]2.04 

3.01 

175.94 

18.02 

152.26 

2.89 

326·06 

8.78 

527.61 

219.74 

1.07 

0.14 

1.00 0.59 

0.24 0.36 

1.20 1.05 
1.00 1.22 

2364.47 3061.43 

4 

180.51 

119.16 

101.43 

116.33 

110.80 

860.00 

301.00 

127.49 

120.13 

167.32 

160.56 

134.74 

109.75 

135.28 

137.:-4 

142.67 

s 

81.44 

279.32 

231.09 

2.16 

4.43 

2.08 

2.68 

143.14 

19.57 

115.31 

2.40 

255.66 

9.01 

500.85 

144.83 

1.80 

0.55* 

6 

85.32 

284.93 

231.81 

3.22 

2.58 

1.15 

4.83 

188.41 

20.73 

201.03 

3.07 

285.11 

10.51 

515.84 

164.15 

2.23 

59.00 1.87 2.01 

150.00 1.31 1.31 

87.50 0.15 0.13 
122.00 3.32 2.61 

129.48 268~.15 3020.61 

7 

104.76 

102.01 

100.31 

116.67 

58.24 

55.29 

180.22 

131.63 

105.93 

174.34 

127.92 

111.52 

116.54 

102.99 

113.34 

123.89 

• 
101.49 

104.58 

17.33 
78.61 

112.54 

*RLEGP not being implemented in the UT. of Chandigarh since 
1987·88. 

[ Translution] 

Setting up of Musk Deer Sanctuary 
fo Uttar Pradesb 

4799. SHRI HARISH RAWAT: Will 
tbe Minister of ENVIRONMENT AND 
FORESTS be pJeased to state : 

(a) whether there is any proposal to 
set up another musk· deer sanctuary in 
Pithoragarh district of Uttar Pradesb ; 

Cb) if so, the delaUs thereof ; aDd 

(c) the steps proposed to be taken by 
Government for the development of must· 
deer sanctuary at Dharamdhar ? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS <SHRI Z. R ANSARI): 
<a) No Sir. 

(b) Does not arise. 

(c) There is no m\lak-deer saDCtuarJ 
at Dharamdllar. 
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Soil CODSeI''fatioD Projects in Hill Areas 

4800. SHRI HARISH RA WAT 
wm lite Mimster of AGRICULTURE be 
pleased to state : 

, (a} whether there is a proposal to 
start cent percent centraJly financed soil 
cOftservation projects in hill areas of the 
country ; 

(b) if so, the details 1D this regard 
and tbe tIme by which this proposal IS 

likely to be implemented ; and 

(c) if Dot, tbe aJternetlve measures 
proposed to be taken on large scale in hill 
areas of the ~ountry ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
Y ADAV): (a) There is no proposal to 
shirt leent pen::ent CentraJJy financed sod 
conservation projects in tbe hi II areas of 
the country 
I' ·.fM and (c) Does not aClse. However, 

the important schemes bemg Implemetlted 
In the hill areas are Hill Area Development 
Proiramme (HADP). Western Ghats Deve-
lopment Programme (WGOP) and the 
dntrally Sponsored Scheme of Soil, Water 
and Tree Conscrvation (SOIL WATCH) 1D 
the Himalayas. These schemes include the 
component of Soil Conservation and are 
onder imtementation in the biJIy areas of 
lie States of Uttar Pradesh. Assam, West 
Denaal and Tamil Nadu (HADP) Goa, 
Mibarasbtra, Karnataka, Kerala and Tamil 
Nadir - fWGDP) and 14 HImalayan States 
<SOIL WATCH). 

Besides tbe above. the following Central 
SChemes also cover the programmes of 
teil cotJsentatiOil in the biJI areas of the 
States. where these are being implemented : 

(i) Centrally Sponso.r~ Scheme of 
Soil Conservation in tbe Catcb-
ments of River Valley Projects. 

(jj) CentraUy Sponsored Scbeme of 
Integrated Water.hed Manage-
ment in tbe Catchments of Flood 
Prone Rivers of (ndo-Gangetic 
basin, and 

(Iii) Programme of Central assistance 
to States for control of sbifting 
cultivation in the 7 States of 
~orth East Region, Andbra 
Pradesh and Orissa. 

(IV) Central Sector Scheme of Desert 
Development Programme (OOP). 

(v) Centrally Sponsored Scheme of 
Drought Prone Areas Progra-
mme (DPAP). 

(VI) Central Sector Scheme of Rural 
Landless Lmploymcnt Guarantee 
Pro~rammc (RLI::.G p). 

lEng!tsh] 

Production of Vegetable Oil 

480), DR. G. VJJAYA RAMA RAO: 
WJJI the Minister of AGRICULTURE be 
pleased to state' 

(a> wht'thcr NatIOnal DaJry Develop-
ment Board's CLUSA-CIDA project took 
over an OIlseed factory at Bhavnagar , 

(b) If so, the details thereof; 

(c) whether the project has made any 
slgDlficant contributIOn to productIOn of 
vegetable 011 In the country; 

(d) It not the reasons therefor; and 

(e) whether It JS proposed to transfer 
thiS project to NatIOnal O,lseeds and 
Vegetahlc 0115 Development Board or 
under tbe Technology MISSion bn Ollseeds? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPLRA TJON IN THE 
MINISTR Y OF AGRICUL TURE (SURf 
SHYAM LAL YADAV) : (a) Yes, Sir. 

(b) Bhavnasar Vegetable Oil Product 
Unit was taken over by National Dairy 
Development Board on 13th August. 1981 
to benefit the Oilseed producers in tbe area. 

Cc) The protect bas made considerable 
impact in vegetable oil prodpction by 
organising large number of Oilsoed 
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Growers Cooperative Societies aod 
estabJishing Processing units. 

(d) Does not arise. 

(e) At present, there is no such 
proposal. 

FiDaDcial Aid to 'A WARE' Organisation 

4802. SARI V. TULSIRAM: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether an organisation as 
"AWARE" has been functioning in Andhra 
Pradesh for sometime past ; 

(b) jf so, the details of its activities; 

(c) ~hether Government are glvmg 
financIal aId to this organisation for its 
acti"itic<; ; if so, the details thereof; 

(d) whether this organisation is getting 
aid from foreign countries, if so, the 
details thereof, country-wise and year wise 
during the last two years ; and 

Ce) the details of financial and other 
htlp rendered by this organisation to the 
public and particularly weaker sections in 
the State during the period? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVE-
LOPMENT IN THE MINISTRY OF 
AGRICULTURE (SHRI JANARDHANA 
POOJARY): (a) Yes, Sir. 

(b) As per the Memorandum of 
Association of 'AWARE', its main acti-
vities aim at uplift of villages, research. 
training, education documentation and 
coordination of rUfal development pro-
aramme. 

Cc) Council for Advancement of 
People's Acticn and Rural Technology 
(CAPART) R registered society under the 
aegis of the Department of Rural .Develop-
ment. has sanctioned financial assistanc:e of 
Rs. '.06,020.00 in Felruary, 1988 for the 
im.,lementation of a project for supply of 
drinkiDI water tbroup installation of 60 
handpumps in Kbammam district, to tbis 
OrpnisatioD. 

(d) As per returns furnished by 
• A W ARB' under tbe Foreign contribution 
(Regulation) Act, 1976, it bad received 
Rs. 422.96 lakbs in 1986 and RI. 636.09 
lakhs in 1987 mainly (rom HoJ]aod and 
Belgium. 

(e) According to tbe information made 
available to CAPART by 'AWARE' its 
work is spread over in twelve distri~s of 
Andhra Pradesh. witbin the activities 
indicated in part (b). above. 

Sanctuuies Eagaged in Breeding of 
Reptiles 

4803 SHRI CHINTAMANI JENA: 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state the 
names of the sanctuaries which are famous 
for the conservation and breeding of 
reptiles? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI): 
Amongst 'he sanctuaries famous for 
conservation and breeding of reptiles. are : 

Name of Sanctuary 

Ranganthitto 
Ken Gharial 
Son Gharia) 
Nat ional Cbambal 

Bhittar-Kanika 
Satkosia Gorge 
Katemiagbat 
Sajnakhati 

State 

Kamataka 
Madaya Pradesh 
Madbya Pradesb 
Madhya Pradesb, 
Ullar Pradesb 
and Rajasthan 

Orissa 
Orissa 
Uttar Pradesh 
West BenpI 

Meets of Nlldear War 011 A~ Seetww 
1 

4804. SHRIMATI BASAVA-
RAJESWARI: Will the Minister of 
AGRICUL TURB be pleased to state: 

(a) whether the sdentists of the Indio 
Counei J of Aaricultural ResearcIt baft 
initiated a study to determine tlac pouible 
indirect impact of a distant aucIear war GIl 
tbe GOUDt..,·. qricultural .,.. ... ; 
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(b) if so, whether the study would also 
involve working on computer models for 
predicting the effects of hypothetical nuclear 
war on country's climatic conditions; 

(c) the other salient features of the 
study; 

(d) whether such a study has been 
made in foreign countries also; and 

(e) if so, to what extent it has helped 
them ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRISHNA SHASTRI): (a> No. 
Sir. 

(b) aod (c) Do Dot anse. 

Cd) No knowledge. 

(e) Does not arise. 

Mahablla Gandhi's Letters aod Papers 

4865. SHRIMATI BASAVA-
RAJESWARI: Will the MiDlster of 
HUMAN RESOURCE DEVELOP ME \, T 
be pleased to state : 

(a) whether Government have recently 
bought a rare colle~tion of Mahatma 
Gandhi's papers and letter 5 from ooe of 
his prominent disciples in South Arnea ; 

(b) if so, tbe expenditure involved; 
and 

(c) to what extent these letters will 
be useful? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHIll L.P. SHAUl): (a) Yes. Sir. 

(b) £ 1,53,870. 

(c) The letters give an inligbt into 
Gandbiji's philosophy and refer to civil 
riaht issues. The papers including photo-
papIu. press clippings etc.. have bistoriga) 
ad .. timon tal value. 

Setting up of Gas-Based Fertilizer 
Units in Gulf Countries 

4896. SHRIMATI BASAVA-
RAJESWARI: Will tbe Minister of 
AGRICUL TURE be pleased to state : 

(a) ",bet her Union Government pro-
pose to set --up 5 gas based fertilizer units 
in the gu)f·couo ll'ies ; 

(b) if so, whether any agreement has 
been reached ; and 

(d the details thereof? 

THE MINJST1R OF STA fE IN THE 
DEPARTMENT O!- n.:RTILIZERS IN 
THE MINISTRY OF AGRICUl TURE 
<SHRr R. PRABHU): (d) No decision 
bas been taken to set up gas-based fertiliser 
plants as JOlOt vcnture~ 10 the Gulf 
countnes. 

(b) In view of (a) DO agreement has 
been reached. 

(c) Does Dot 3C1lte 

Financial Assi~taJIce to Karnataka 

4807. SHRIMATI BASAVA-
RAJESWARI: Will the MIDlster of 
AGRICUL TURE be pleased to state: 

(a) whether the State Government 
of Karnataka has approached Union 
Government to meet the shortage of funds 
so that the fdrmers arc provided full credit 
as needed ; 

(b) If so, the reaction of the Union 
Governmen~ ; and 

(c) to what extent. Ul1lon Government 
have agreej to help In thh regard? 

THE MINISTER OF STATE IN TUE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE <SURf 
SHYAM LAL YADAV): <a) to (c) The 
Stale Government ftf Karnataka bas not 
approacbed Central Gover.ament olpocialq 
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(or meeting shortage of funds so as to 
provide farmers. However, for providing 
Don·overdue cover assistance to Credit 
Cooperatives. the Central Government have 
earmarked tentatively Rs. 53.00 lakh a~d 
Rs. 20.00 lakh ior areas cm'ered under 
Special Foodgrains Production Programme 
and other areas rc~pcctively during 
1988-89. 

Promotion of Dcep Sea Fisbing 

4808. SHRIMATI JAYANTJ PATNAIK: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be please.1 to state : 

(a) whether Government have laken 
steps to promote dc!cp sea fishing; 

(b) if so, the details thereof; 

(c) the number of traw!ers proposed 
to be acquired for the purpose ; and 

(d) the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI JAGOISH TYTLER>: 
(a) and (b) Yes, SIr. Government have 
taken the following stt'ps to promote deep 
sea fishing :-

I) AugmemaLion of deep sea fishing 
fteet lhrough judicious mix of 
mdlgenous, imported and chartered 
fishing vessels. 

ii) Providing 33 % subsidy on the 
cost of indigenously constructed 
deep sea fishing vessels. 

iii) Providing loans on soft terms by 
Shipping Credit and Investment 
Company of India Limited. 

iv) Augmentation of Fishery Surveys. 

y) Assistance for construction of 
fishing harboufl at major and 
minor ports. 

vi) TrainiD8 o( fishery operatives (or 
mannina tbe flshill8 vessels; and 

vii) Regulation of fishing by foreign 
vessels in the Exclusive Economic 
Zone. 

(c) and (d) During the Seventh Five 
Year Plan period, it is proposed to incrtase 
the number of deep sea fishing vessels from 
the existing 145 to 500 through charter of 
foreign fishing vessels, indigenous construc-
tion and import. 

Assistance for Production of Jute 

4809. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of AGRlCUL TURE be 
pleased to state: 

(a) the names of the State Govern-
ments which have been given fiDancial 
assistance to grow high yielding variety of 
jute; 

(b) whether Union Government laave 
given special central assistance to Orissa 
for growing higb yielding jute ; and 

(c) if so, the amoUDt granted and tht: 
areas in Orissa brought under high yielding 
jute cultivation? 

THE MINISTER OF STA TE ~N THE 
UEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTR Y OF AGRlCUL TURE (SHRI 
SHY AM LAL Y ADAV): (a) Financial 
assistance to grow jute have been provided 
to the stales of West Bengal, Bibar, Assam. 
Orissa, Tripura, Meghalaya. Uttar Pradesh 
and Andhra Pradesh under Special Jute 
Development Programme (SJOP). 

(b) Yes, Sir. 

(c) During 1987-88. a sum of RI. 
40. '11 lakhs was released to implement 
Special Jute Development Programme 
(SJDP) in tbe jute growing areas of three 
selected districts namely Cuttack. BaJasorc 
and Keoojhar of Orissa state. For tbe 
year 1988-89, an outlay of Rs. S9.~3 Jaths 
has been made. 

Baa OD _ of HuanIe.a P ....... 

48JO. SHRlMATI JAYAN11 PATNAIIC: 
Will the Minista of AGRICULTURE be 
pleased to stato : 
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(a) whether the Pesticides Action 
Network on lntternlttional Organisation bas 
aPP*led to "bad the us~ of' solne hazardous 
pesticides in India and other third World 
c::ountries ; 

(b) if so, tbe names and the number 
of those bazardous pesticides; and 

(c) the steps taken to stop the use of 
those pesticides '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN mE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : (a) Yes, Sir. 

(b) The names of tbese pesticides are 
Parathion, 2.4,S-T, Paraquat, DDT. Aldrin. 
Dieldrin. Endrin. CbJordimeform. DBCP. 
Cb1ord8DC. Heptacblor. HCH, Lmdane, 
£OB, Toxaphene, Pentacblor-Pbenyl, (PCP) 
and are siKteen in number. 

(c) Out of tbe pestlcides hsted in part 
(b) above. ParatluoD. 2.4,S-T, Endrm. 
CbIordimeform. DBCP and Toxaphene are 
DOt anowed to be used In India. Similarly, 
use of Dieldrin and EDB is restsicted. 

N.y.,. VWyala,1I1 iD BIhar 
4811. SHIll SYED SHAHABUDDIN : 

Will the Minisfer of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) tbe Dame of distracts in Bihar 
where DO Navodaya Vidyalayas have been 
opened as on 31st Marcb, 1988 ; 

(b) the names of districts wluch are 
likely to b've a Navodaya Vidyalaya dUflDl 
tbe current year ; 

(c) the Dumber of .tudents and 
teacIIerI in }iavodaya Vidyalayas in Bihar 
as aD :U March, 1988 ; 

(d) the aames 0( laDJU8PI other tban 
BiDdi and BDaliat.. if any. which are heiDI 
..... 1ii1hfJ tflWbdaya .. ~ 1ft Bihar 
darilll tile CllJ'teDt academic ,ear with 
,till ~ of Vidyalaya, laJIIUap-wise; 
aDd • 

(c) wbether it is proposed that large 
districts with a popuJation of morc than 1 
miJlion may have a second Navoda)'a 
Vidyalaya? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRJ L.P. SHAHI): <a) A list is given 
In tbe statement below. 

(b) A Navodaya Vldyalaya for district 
Kahhar bas been sanctioned dUring the 
current year. 

(c) The number of students C!tudymg 
In 22 Navodaya Vldyalyas in Bihar as on 
31.3.1988 is 20SJ. As regards teachers. 
the required information is not readily 
avaiJable and is being coJ)ected. 

(d) The Dames of languages, other 
than Hmdl and Enghsh which are to be 
taulbt m Navodaya Vldyayas in Bihar 
durmg the current academic year are under 
the conslderallon of the Navodaya 
VldyaJaya Samiti and are likely to t-e 
finalised very soon. 

Ce) No, Sir. At present, there is no 
proposal to open a second Navoda}'a 
Vidyalaya In district with a population of 
more tban one million. 

Statemeat 

Nll1tU!s of the DIstricts in Bihar where no 
Navodaya Vulyalays haW'! bent opened 

1. Rohtas 
2. Saran 
3. Siwan 
4. OopalpnJ 
S. Champaran, East 
6. Vaishali 
7. Sitamarru 
8. Dhanbad 
9. Palamau 

10. Hazaribqb 
11. a.rjdih 
12. Madhepura 
13. Kbapria 
14. Deolhar 
1 S. Sababaanj 
16. .Iahaaabad 
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Kendrfya Vldyalayas in Madb) a Pradesh 

4812. SHRI PARASRAM BHARDWAi: 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN REsOURCB DtNt!Lc1PIIbfT 
(SHRI L.P. SHAHJ): (a) and tM 
Certain proposals have beeb received f'hitf 
various sponsoring authorities for openina 
new Kendriya Vidyalayas. H-.ever. eacb 
proposal is examined on metits iUid ... 
Kendriya Vidyalayas are B8ntfl~ 
depending on availability of resources and 
suitab1Jit" of proposal received. 

Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

I, 

(a) wbather' Union Government have 
received demands from various quarters to 
open more Kendriya Vidyalayac; in Madhya 
Pradesh; 

(b) if so, the time by which more 
V,dyalayas are likely to be opened ; and 

(c) the number of Kendriya VidyaJayas 
opened in the variou .. parts of Madhya 
Pradesh since 198(. giving the location of 
those Vidyalayas ? 

(c) A statement giving the locaiioo ui· 
Kendriya Vidyall:1yas opened in Madhya 
Pradesh since 1986 is given betow .. 

SI. No. 

I. 

2. 

3. 

4. 

5. 

6. 

7 

8. 

9 

10. 

1), 

12. 

13. 

14. 

IS. 

Statement 

Kt"ntlriya VidyaJaya , ill Madhya Pradesh 

List of Kendriya Vidyalayas Opened in Madbya Pradeab siKe, 1986 

Name of Kendriya Vidya'ayas 
_-- -------"---------

OF. Jabalpur. Ordnance Factory Campus, Ea!t land 
Eastatc, Katni, Distt.JabaJpur 

Indorc, CSWT, nSF, Campus. Bijasan Rpad Jndore 

Durg, Shopping C('mplex, Near Govt. Girls College, Durg. 

Nar::inghpur. 

Khargone. DisH. W. Nimar. 

Bilaspur, S.E. Railway, Bilaspur. 

Raj~arh.Rajgarh (Diaora), Rajgarh. 

Guna. 

Schroe. Krishi lJpag J\fandi. Gannori Ashram. 

Khandwa. Adjaccnt to P.G.B.T. College, Khandwa 

Sarguja, Ramanuj Hostcl, Ambikapur, DiSH. Sarguja. 

Bacbeli -Akashnagar, Distt. - Baster. 

G .C.F., Jabalpur. 

Jayant Colleiry. Distf. - Sidbi. 

Year 

1986-87 

-do-

-do-

·do-

-do-

.cia-
I_do_ 

-~ 

.cIo· 

-d6-

-d~ 

-etc;-

~ 

ITBP, Shipuri . 198*-89 l 

(S*Ded6aed OIl 2'.7.")-
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Lou Under I.R.D.P. 

4813. SURI ATISH CHANDRA 
SINHA -: Will the Minister of AGRI-
CULTURE be pleased to state : 

(a) the detailed procedure for selecting 
and sanctioning loans under the Integrated 
Rural Development Programme ; 

(b) whether uniform procedure IS 
adopted in thie: regard in aU the States; if 
not, tbe kind of variations obtaining in 
different States ; 

(c) whether it is absolutely necessary 
that the prospective Joanees have to get 
their cases/applIcations recorrmended or 
channelised through the Gram PanchayatJ 
PaDchayat Samlti ; 

(d) what procedure is to be adopted 
by a person in case hiS Gram Panchayat! 
panchayat Sam.'. declrnes to recommend 
his case for the loan; 

(e) whether Union Government are 
aware of any cases when loan applications 
have not been recommended by tbe Gram 
Panchayat/Panchayat S8IJ1iti ; and 

(f) if so. the details thereof hnd the 
remedial me~ures taken or conlemplated 
by Union Government? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF R{)RAL DEVELOP, 
MENT iN THE MINISTRY OF AGRI-
CULTURE (SRRI JANARDHANA 
POOJARY) : (a) and (b) Under tbe 
Integrated Rural Development Programme 
(lRDP) selected families below the poverty 
Jine in ruraJ areas are to l-"e assisted with a 
package or Joan cum subsidy in order to 
enable them • 0 take up employment 
ventures. The selection o( the families 
aDd sanctioning or cases is made fhrC'uah 
the procedure given in the ,fatements I and 
D below. 

(c) and (d) As there is always an 
elemeDt of subsidy diaNn_men •• 
dlaDaelisati()IJ of Joan applieat iODl Ibroulb 
.1Ie Block Developmtnt Ofticer il necessary. 
AI poiated out in reply to part (a) aDd (b) 
fI/. die QucltJOD, Gram PaocIaarat i. DOt 

inwlved in the pr"paration of the lists of 
potential beneficiaries. It is tbe Gram 
Sabha which advises the Block Development 
Officer in the preparation of tlk: Jist. In 
case the Samili dechnes to r("commend 
the case of a potential beneficiary, he can 
approach the DRDA for rt'dressal of his 
grievances. 

(e) and (f) Whenever individual 
instances are brought to tbe nolire of the 
Central Government, it is referred to the 
concerned Stare Government for corrective 
aClion. 

StatemeDt·} 

(I> The last of the poorest of the poor 
famllaes should be prepared by tbe 
VLW/Block staff on the baSIS of 
a sUJvey. 

(ii) The said hst should then be placed 
lor approval m the meeting of the 
Village Assembly (Gram Sabba) 
to be convened by Ihe Block 
Development Officer (BDO). 

(lit) The Village Assembly IS attended 
I \ [he local Villagers, non-officials 
and hank officers. Prominen; 
voluntary achon groups etc. should 
also lle associated wub these 
mee'lDgs. 

(tv) The hst of the beneficiaries finally 
selected an thiS \'.1I~8e Assembly 
should be dl"pJayed on the notice 
board of the \ IBage Panchayat 
and the block office 

(v) In ease of dispute regarding any 
name In .he tinal lis •• it should be 
decided by the Project Director. 
District Rural Development Agency 
(DR.DA) in consultalion with ahe 
BOO. 

The applicatioD form. of tbe beDefici .. 
ries (or loans should be prepared in a camp 
attended by tbe Potentia' booeficiaries 
Block fuoctiooarics. the other coocemecl 
departments iDCludiDl ahe Cooperative 
Department aDd the bankers. Thereafter, 
fbi Block DeveJopmeJd Ofticer Ibould 
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sponsor ,tbe IQan applications to the 
concerned Bank. The Bank Manage,rs 
have the responsibility of processing the 
Joan applications sponsored by the BOOs 
within 15' days of their receipt. If some 
cases are rejected the relevant application 
with reasons for rejection should be 
returned to sponsoring authority for infor-
mation and further action as they deem 
necessary. For sanctioned cases, Purchase 
Committees are set up comprising the 
beneficiary. a representative each of the 
District Rural Development Agency, 
financing institution. BOO and the 
conceriled Departments. To the extent 
possible, the a~sets are purchased through 
thcc;e Committees. The sut-sldy aod loan 
are not passed on the beneficialY in cash 

except in case of 22 selected blocks (Ii!t 
at Annexure-II) where cash dishursement 
of IRDP assistance is permitted as a Pilot 
Scheme. Subsidy should be disbursed 
aJongwith tbe loan amount in aJl cases. 
In normal cases. the financmg institution. 
on prior authorisation by the DRDAI 
should make payment on behalf of the 
beneficiary to the approved supplier or 
body or organisation supplying goods and 
services or to an agency authorised by the 
SanctioDing Authority to execute the work. 

The above guidelines for selection 0( 
beneficiaries and sanctioning assistance 
urder IRDP are uniform for all States as 
laid down in the IRDP Manual. 

Statement-II 

Block .. selt!L'led in cOInullalion with concerned State Governments for disbursements 0/ 
loan and SubsuJy in cash under IRDP as per the recomme"datzon 0/ Kaul 

Study Group 

State District BJocks 

Andhra Pradesh Srikakulam Gara 
Assam Karnrup Cbaygaon 
Bihar Vaisbali Hajipur ) 

Lohard_gga) Bhandra) 
Glljarat Mehsana KberaJu 
Haryana Ambnla Naraing81h 
Himachal Pradesh Solan Kunihar 
Jammu &. Kasbl'"·r Anantna, Khowerpora 
Karnataka North Kanara Honawar 

Kerala Trichur WacdaUanc.bery 
Madhya Pradesh Khandwa) Beladi ) 

Rasion ) Gajvalganj ) 

Maharasbtra Nasik ) Dindori 
Nanded ) Kinwat 

Orissa Kalaband; Boden 

Punjab Faridkot Faridkot 
Rajasthan PaU Sojct 
Tamil Nadu Tirucbirapalli Mannachana1lure 
Tripura West Tripora BisbaJprb 
Uttar PradOib Sultanpur ) Amctbi .. Jaonpar ) Buu 
WOIt BIDaaI Nadia a ......... 



SEPTEMBER i, t988 Writ/en An.rwers 232 

~~~t.1 Qearante of Development 
Pl'Ojects 

4814. SURI HAR1SH RAWAT: 
'Iuf t. Minister of ENVlRONMENT 
1\l)O), WRESTS be pleased to state : 

(a) t,be I;lumber of proposals regarding 
~~tioD projects in hilly areas of 
ti\VSr lta.b recei~ dming the last three 
~ for clearancc under tbe FOiest 
(~fJtion) A~. 1980 ; 

(b) tbe break up of these proposals 
90 IJIHl)be~ of proposaJ~ cleared, rejected w-rc::fpTed back for further informatlcn ; 

(c) wbet'_cr some proposaJf' ha\e been 
returned to State Government more than 
once; aDd 

(d) if so, the details thereof? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a> 227 proposals regard ing construction 
projects in hilly areas of Uttar Pradesh 
have been received during the Jast three " 
years for clearance under the Forest 
(Conservation) Act, 1 Y80. 

(b) Th\! break up of these proposals 
is given belo\\ :-

(i) No of proposals cleared 115 
(ii) No of proposal~ rejected 
(Ill) No of proposals referred 101 

back to the State Government 
for further information. 

(IV) No. of propo:.als under 4 
procc&s 

(c) and (d) Yes, Sir The detail<. ~lre 
gi"en In the sl.ltement tx.low. 

Statement 

SI. No. District 

(1) (2) 

~ 

J. AI mora 

2. ChamoJi, 

3. -d~ 

4 Nai ..... 

Name of the proposal 

(3) 

Kalna-Band-Pant-Quairah 
motor road. 

Nagrasu-Dandakbal 
motor road. 

Construction of GodoY/ns. 

Ramgad micro Hyde' 
project. . 

Remarks 

(4) 

Proposal wa~ lOcomp'ete 
Returned on 15.785 Proposal 
received agam Essential details 
sought from the State Govt vide 
Jettcr No. 8·207/85-F': dt 8.6.88. 
Reply has been received and is 
being processed: 

Essential details sought from the 
State Govt vide letter No. 8·1831 
8t--FC dl II 9 86 and as infor-
maUon received was incomplete 
further clarifieat ion were sought 
on 20.7.87 Reply is awaited. 

Essential detail& sought from the 
State Govt. vide: Jettcr No. 8-200/ 
88-FC dl. 3.5.88'. As information 
received was incomplete, more 
details were sougbt 00 8.12.87. 
Reply is awaited. 

Essential details sought from the 
State Govt. vide letter No. 
8-6o/88-FC dt. 20.4.88. As the 
information received was incom-
plete further clarification was 
lOuaht on J o. '.88. keply is 
awaJt •• 
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5. "auri Garbwal Cumtruction of approach 
road to Kho river. 

(i Pauri Garhwal Eke,!1war Group of villag~s 
drinking water scheme. 

7 Pithoragarh Construction of Chhirkula 
Mini Hydro electric scheme 

8. -do- Dhauligalig8 Hydro.electric 
project. 

9. Tehri Garhwal Construction of Akhori-
Koti link road. 

to. -do- Construction of Tilwara-
Bhardar-Saurakhal motor 
road. 

J J • UtI arkashi Construction of Puraal-' 
Kumola-Naori Gadoli 
motor road. 

4 

Essen1ial details soogbt from the 
State Govt. vide letter No. 8-1241 
87-FC dt. 10.7.87_ As incom- . 
pldc information was received. 
further details were sougbt on 
29.7.88. Rep'y is awaited. 

Essential details sought from the 
Stale Govt. vide letter No. 
S-2oo/gg·Fe dt. 3.'S.88. As 
information received was incom-
plete, further details were sought 
on 10.8.88. r.epJy is awaited. 

Essential details sought from the 
State Govt.vide letter No. 8-1971 
87-FC dt. 19.8 87. More infor-
mation sought on 26.4.88. 
Reply from tbe State Govt. has 
been r«:eived. The case is beiq 
processed. 

Essential details sought from the 
State Govt. vide letter No. 8-29; I 
87-FC dt. 12.11.87. More details 
sought on 17.5.88 Reply is . 
awaited. 

Essential details sougb (rom the 
State Govt. vide letter No a 4891 
~.s-FC dt. 27.1.86. As informa-
tion received was incomplete. 
further details were soupt OD 
27.5.86. Reply h awaited. 

Essential details soupt from the 
State Govt. vide ietter No. 8--90/ 
88-FC dt. 22.3.88. As Informa-
tion received wu iDCOMpiete, 

further detaJls were souabt on 
9.6.88. Reply is awaited .. 

Eaeutial del,,,, souaht from ,Ie 
State Gcwt. vfde lett .. No ....... , 
as-Fe dt. 20.11.85. Remiader 
seat on 4.7.86.25.9.864 3.3.87. 
Reply from State Gcwt. it SliD ........ 



Growing of Flowers io Hill Areas of 
Uttar Pradesh 

4815. SHRI HARISH RAWAT: Will 
the Minister of AGRICULTURE be pleased 
to state : 

(a) whether there are potentialities of 
growing flowers in the bill areas of Uttar 
Pradesh; 

(b) if so, whether any scheme is being 
formulated to encourage flower cultivation 
in this area; and 

(c) if so, the details in this regard ? 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERAllON IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) Yes, Sir. 

(b) and (c) The Government of Uttar 
Pradesh has formulated a scheme on 
Development of Floriculture for hill areas 
during the Seventh Plan with an outlay of 
Rs. 2S lakbs. The scheme includes multi-
plication and distribution of ornamental 
plants. 

GrowiDg of' Hybrid RIce 

4816. SHRf VAKKOM PUR USHO-
THAMAN Will the Minister of 
AGRICULTURE be pJeased to state: 

<a) whether Government propose to 
experiment groMuI hybrid rice in some 
parts of the country to increase rice 
production ; 

(b) if so, the- details thereof; 

(c) tbe Slates seJected for experimen· 
tiDa the Dew variety of rice ; 

(d) whetlK:r hybrid seeds are costly as 
thcle arc io be grown every year afresh 81 
the .. iDS produced from bybrids cannot be 
wed u aeeda for the next crop: and 

(e) if 10. the measures bein, taken to 
_ availabJe .uBicient quantity of seed. 
at ........ rate to the paddy Il"owen , 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KR ISHNA SHASTRI): (a) Yes 
Sir. 

(b) A co-onlinaled trial comprising 
five promising hybrids has been initialed 
during the current kharif season for 
testing under varied rice growing situations. 

(c) Tesfmg of the. rice hybrids is in 
progress in States of Delhi, U.P., Orissa, 
Tamilnadu, Karnataka and Andhra Pradesh. 

(dJ Yes, Sir. 

k) Rice hybllds have been PUl t (, 
intensive testing under r'\l1 India rice 
progranllllC. Simultancouly, investigations 
are also being carried out to identify 
climatically efficient areas and package of 
practices for sC!:d production of hybrid rice. 

Commercial Exploitation of Frogs 

4817. SHRf VAKKOM PURUSHO-
THAMAN Will the MiDlster of 
AGRfCUL TURE be pleased to state: 

(a) whether frog population has sub-
stanlialJy decreased in Keraln due '0 
commercial exploitation ; 

(b) if so, the sleps taken or proposed 
to be takeD by Government to check tbe 
over· exploitation of frogs ; and 

(c) whether Government propose to 
develop frog culture in (hat State? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERA TION IN THE MINISTRY OF 
AGRICULTURE (SURI SHYAM LAL 
YADAV): (a) No, Sir. 

(b) Does not arise. 

(c) No, Sir. 

Growth of Nosiou Weed ia Keraia 

4818. SHRI VAKKOM PVRUSH(). 
THAMAN: Will tbe Minister of 
AGRICULTURE be pleased t~ state : 
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(a) whether the att~ntion of Union 
Government has been drawn to the sprea-
ding growth of a noxious weed called 
"Communist Pacha" in Kcrala which is 
doing a Jot \ of harm to the rubber plant-
ations, coconut cultivation. etc. in the 
State ? 

(b) if so, whether any measures are 
being taken to check its increasing growth; 

(c) whether a special category of bugs 
were imported from Sri Lanka to counler 
th~ growth of this weed; and 

(d) if so, the lmpact of this on the 
\\oeed growth ; 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRf SHYAM LAL 
YADAV): (a) Yes, Sir. 

(b) The Coordinating Centre of All 
India Coordinated Research Project on 
Biological Control of Crops Pests and 
Weeds (AICRP-BC) located at Kerala AgrI-
cultural University, Trichur is working on 
the survey of the mdigenous insects, as well 
as exotic insects supplied by AICRP-BC for 
biological suppression of this weed. 

(d and (d) Indian Council of AgncuJ-
tural Research impoTted some es.otic 
phytophagous insects Pareuchaelel pleudoin-
suspta from Sri Lanka and West Indies and 
~onducted field tflal~ in Kerala for tbe 
control of weed called "Communist Pacha" 
(C/llomol ... eutl Ot/oral(I). Trials have shown 
encouraging resullf. 

Construction or Roads UDder RLEGP 

4819. SHRI VAKKOM PURUSHO· 
THAMAN Will tbe Minister of 
AGRICULTURE be pleased 10 state: 

(a) tbe construction of road to be 
undertaken in Kerala under the Rural 
landless Employment Guarantcc Prosramme 
durinl the current year; and 

(b) tbe COlt of total work to be 
undertaken durina the year ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE <SHRf JANARDHANA 
POOJAR Y): (a) and (b) As per tbe 
guidelines under Rural Landless Employment 
Guarantee Programme (RLEGP), projects 
implemented under RLEGP are first cleared 
by the StatejUT Project Approval Boards 
consrituted in the States/UTs. before sub-
mission to the Central Committee in the 
Deptt. of Rural Development, for approval. 
As per the report furnished by thf" State 
Government of Kerala. a project for. coDstr-
uctioD of rural roads under RLEGP for 
the financial year 1988-89 is under prepar-
ation and the same will be finalised by the 
State Project Approval Board dming the 
second week ,-,f September. 1988. before 
its submission to the Central Committee for . 
approval. 

PeformaKe of TRYSEM 

4820. SHRI PRAKASH V. PATIL; 
Will the Minister of AGRICUL mRE be 
pleased to state: 

(a) whether one of tbe objectives of 
Ihe Training for Rural Youth for Self 
Employment Programme (TRYSEM) is to 
create wage employment in the rural areas "1 

(b) lIIhether the results achieved by 
this scheme .ue kept under regular review; 
and 

(c) if so, the nwuber of youth who could 
be helped with employment or they could 
become self employed as a result of the 
TRYSEM during the last three years '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SORt JANARDHANA 
POOJARY): (a) The objective of 
TR VSEM is to provide technical skills to 
rural youth from families below po\'a't)' 
line to enable them to take up Self-emplo,.. 
ment in the broad fields of qrku1turc aad 
allied activities. industries. Services ud 
business activities. Since AQIUIf 1'83. the 
objective of TRYSEM has been cnluacd to 
include trainios for wqe employment in 
case of project Jink88C1S. 

(b) Yes. Sir. 
. (c) Propess of TRYSEM scheIDe 

durina tho .... throe yean is liWD in tile 
statclQOD& below. 
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Stateateat 
Pl'tJ6nsB 0/ TRYSEM ScMlM Durin, the lAst Three Ye-ars 

Period Number of Number of Number of Total number 
youth trained youth tr&ined youth of trained 
Trained self-employed employed on youth employed 

Wages (Col 3+4) 

J 2 3 4 5 

1985·86 ]77510 82028 (46%> 17355 (10%> 99383 (56%) 

1986-87 184598 88538 (48%> ]7874 ( 9%) J06412 (57%) 

1987-88 196701 100485 (51 %) 24087 (12 ~~) J24572 (63%) 

COII8fJwti_ of BIlI1diog for Keudriya 
Vidyalaya, CaIlDllBore, Ie eralB 

4821. SHRI K.P. UNNJKRISHNAN: 
Will the Minister of HUMAN RESOURCE 
DEVELuPMENT be pleased to state : 

(a) when was tbe Kcndriya Vidyalaya 
started at C&nnaDort". Kerala ; 

(b> whether the bqilding construction 
proaramIDC Gf the SAKI vidyaJaya has been 
uaduJy delayed aDd the vidyaJaya is still 
heiDI run in thatched and filthy sheds ; 

(cl whether for many Kendriya Vid-
yalayas started after Cannanore Keooriya 
Vidyalaya constructivD buiJdinas has been 
properly taken up whereas no such pro-
IJ1lIDDlC bas been undertaken for the 
CaDDanore Vidyalaya ; 

(d) whetJler Governmcnt are aware 
tbat tbcre is deep rcscatment apioat tbis 
amooa the pacenu and local public ; 

(c) if 10. the steps proposed. 10 be 
taken l8 start tbe conauuctioo of tbe 
bai ...... f. (be Keocki.)'a Vidya1ay., 
CanDloore ? 

11IB UDIISTEIl OF STATB IN THE 
DEPAIl1'MENTS OF EDUCADON AND 
CULTURE IN THE MINIST&Y OF HU· 
MAN llESOU&CE DEVELOPMENT (SHRJ 
L.P. IHAHI): Ca) IC.eadriya VJd,aJaya. 
Caaaoore " .. NDCtiooed on 2J.7.1"3. 

(b) to (e) The Kendriya Vidyalaya 
Sangathan has already taken lAP ahe building 
programme of this school. In tbe first 
phas&. the boundary waU has been const. 
ructed around 7 50 acres of land at 8 cost 
of Rs. 3.89 lakbs In the IeCOnd pbase 
the main school building is to be constructed. 
Action towards thar has already been 
initiated. Meanwhile, a sum of Rs. 50,000/-
has been sanctioned by the Kendriya 
VidyaJaya Sangatl)an in June, J 988 to 
undertake repair of the building in which 
tbe school is temporarily located. 

Orden 'or M • ..raa.e 0' 011 Platt __ 

4822. SHRf PRAKASH V. PATlt: 
Will tbe Minister of SURFACE TRANS-
PORT be pleased to state: 

(.) whether the Mazagon Dock is well 
equipped to manufacture oil plarforms ; 

(b) whether orders are being placed 
with fureign firms for 'he same; 

(c) if so, tbe number of such orders 
placed during tbe Seventh Plan period wilb 
cost ; 

(d) tbe reasons for iporina the 
MazqOD Dock faciliUes ; and 

(e) the Ooverameat'. approach in lucb 
matters lor the future ? 

THE MINISTER. OF STA'PE OF THE 
MINISTRY OF SUllFACE TRANSPORT 
(SHJU RAJESH PILOT): (a) Mazqon 
Dock. are iu a position to maut'actwe. oU 
platfollDl. 
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(b) Yes, Sir, 

(c) During the 7th Plan period, orders 
for 16 wei'· platforms aDd 7 prozess pJat-
forms have been pJaced so far with foreign 
firma, Total cost or these platforms app-
roximately is Rs. 1186.00 crorcs. 

(d) MIs. MDL have Dot been ignored 
and they have already fabricated 33 well 
platforms, 3 procels platforms and one 
jacket of process platform for ONGC 

(e) In order to fully utilise variou~ 
facilities existing in the Indian yards 
including Mis, MDL, the following step" 
have been taken :-

(I) Extra time to Indian yards fnr 
fabricating tbese oil platform~. 

(2) Price preference as per Government 
norms. 

(3) Discussions with Indian yards on 
the future requirements of plat-
forms by ONGC so as to enable 
Indian yards to take early action 
for meeting the completion ~hc 
dule and planniog accordingly 

Prodwtioa of Cash CropR 

4823. SHRI PRAKASH V. PATIL: 
Will the Minister of AGRICULTURE he 
pleased to state : 

(a) whether aDy assessment has been 
made of the cash crops that will be pwd-
ueed in the country hecBUSC of good rain. 

(b) if so, the State-wise brenk-lIfl: 
and 

(c) whetbel' advance plannin, has 
been made for their proper 5lorJlge and if 
80, .. dotaiJa tboreof ., 

mB MINISTER OF STATE IN THE 
DBPARTMBNT OF AGR.ICULTURE 
AND COOPERATION IN THE 
~STlt.y OF AOIlJCULTURB (SHRI 
~Hr~~ ~ YADAV) : (a) ~ Ib) ~w
I~e! fo' kharif ca.~ crops r~r 1988-89 ~ 
'ff)~ ~D ~ in ~ome of the sr!'1~~ w~~
as .0000;nas 01 r.~ cash crops would C~JI.l-

... • \' t w 

ence later. As such, it is not possible at this 
stage to give an estimate or State-wile 
Jlroduction of cash crops during .988-89. 

(c) In view of the good production 
prospect", appropriate measures' have been 
taken for providing market support 'aad 
...,roper <;'ora~c of principal cash crops. 

Puhlic Sector Uoits in Orissa Call1iag 
Pollutioo 

4824. SHR( CHINTAMANI JEN4: 
Will .he Minister of ENVIRONMENT 
ANIl H)RFSTS be pleased 10 state: 

(3) whether Government are aware 
that ",ome public sector industrial units in 
Orissa arc causing environmental pollution; 

(h) whether Orissa Government bas 
:tflproachcd Union Government for 8flO-
!"ting protec'lve measures; and 

(c) If .. iiO, Government"s reaction 
.h('feln ;tnd .he steps taken in this regard ? 

Till (INION MINISTER FOR EN VI-
RONMI Nl ANIl FORESTS (StiR! Z.R. 
ANSARI)' (a) Yes. Sir. 

(b) No, Sir_ 

(c) Docs not arise. 

4M2, SIIR( NITYANANDA MI~: 
Will lhe Mlnistci of AGRICULTURE be 
Jl'f'a<;l'd '0 ,,'nle . 

(al whether in a recent seminar api-
culture and energy experts baye opined 
Ihnl sugar mille; can playa siaoific:apt role 
in augmenting the rower generaCioD cap8.. 
C'i'y in lhe country; 

(b) ir so. whelher they bave made U1 
"llCCific ~uRPtiOQs in fbis reaard : 

(c) if ern. ahe ""I"ile: thereof: and 

Cd) G."vcr~lr.tnt·s ~li,qo in lhis 
regard' ? 
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THE MINISTER OF STATE IN 'l1IB 
DEPARTMENT OF AORICUL'fURB AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM l.AL 
Y ADA V) : (a) to (d) Information is lJeinl 
col1ected and wiJJ be placed on the Table of 
the Lok Sabha. 

TecbBoIogical Skill For Repair aad 
Building of Sbips, Trawlers etc. 

4826. SHRI NlTYANANDA MISHRA : 
·WiII tbe Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether country·s shipyards bave 
gained enough technological skill (or repairs 
of ships, building of ships. trawlers and 
otber equipments for cff-sbore drilJing for 
oil ; 

(b) if so, the amount of foreign 
exchange that the country has saved under 
each of these items for which we bad to 
depend on foreign help ; 

(c) tbe areas where deficiencies still 
exist; and 

(d) tbe steps proposed to be takeD to 
overcome these deficiencies ? 

TIlE MINISTER. OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) ; (a> Indian 
shipyards have gained sufficient technological 
skill for repair of ships and for the 
building of a variety of ships and trawlers, 
vessels and structures for off-shore driUin, 
(Ot' oil. 

(b) II is not possible to estimate with 
precession the saving in foreign exchaolC. 

(c) The' deficiency exiSIB mainly in .be 
(oJlowi!lJ areas :--

(i) Umitecl shipbuUdiq aDd Ihipre-
pair capadcy available in the 
COUDty. 

, (ii) Ships built in Judiau Judi 
aeoeralJ, coat more aad have 
Jonaer cleliWl')' time wIleD c0m-
pared &0 die IoadiDI ala,.,.,. 
abroad. 

(iii) Weak financial condition of tbe 
major shipyards. 

(iv) Dependence on foreign in PUIS such 
as marine engines, instrumentation. 
etc. 

(v) Low productivity in Indian yards. 

(d) The steps that have been taken 
are : 

(i) Augmentation snd modernisation 
of existing ship 1 ~pair facilities in 
India. 

(ii) Establishing new ship repair rae-
Hi ties at some major ports. 

(iii) Introduction of modem prodactiou 
technology such as pro-outfirtiDi 
modular conslrUction etc. by tbe 
shipyards. 

(iv) Introduction of computon in 
Shipbuilding. 

(v) Modernisation of shipyards fae-
ility. 

(vi) More effective production pJan.nina 
and control system. 

(vii) Improving quality controlayatem. 

(viii) Improvements in financial condi· 
tion of abe yards. 

Central Iostitute of POIIt Han_ 
Eagiaeeriag aod TedIDoIou at 

Jabal .... 

4827. SHRI AJA Y MUSHRAN 
Will the Minister of AOIUCULTURB be 
pleased to stale : 

(.) wbether Oovcrnment propoee to 
set up a Central InstHute of Post Harveat 
Engineering and TechnololY at Jabalpur; 
8D~ 

(b) if 10, tbe steps taken by O~ 
IDCDt 10 far 1 

11m MINISTER. OF STATB IN THB 
DEPARTMENT OF AOJUCULTURAL 
IlBSBARCH AND BDUCAUON IN TBB 
IIIlNI8TR.Y OF AORICUL1URB (SHU 
KARl UJSHNA SHASTIU): (a) aDd (~) 
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Indian Council of Agricultural Research 
proposes to establisb tbe said Institute 
during tbe 7th Five Year Plan period. A 
site Selection Committee bas been appointed 
to recommend suitable site/location. 

The final decision regarding the location 
is yet to be taken 

[ 7Yanslation] 

School. Gettiog Grants from Govern-
ment in Delhi 

4828. SHRI VILAS MUTTEMWAR : 
SHRI S.D. SINGH : 

Will the Minister of HUMAN RESO·· 
URCE DEVELOPMENT be pleased to 
state: 

(a) the details of the schools in Delhi 
which are getting 90 per cenl or more 
grantS/financial assisstancc from Govern-
ment; 

(b) the average amount being charJCd 
by these schools from each student towards 
admission fee. building fund. tuition fee 
and other items; 

(c) the action taken by Government 
against these schools (or cbarging (ees on 
10 many items ; . 

(d) wbetber Government propoSe to 
take over the management of these schools; 
and 

(e) if not. tbe reasons therefor 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRI L P. SHARI): (a) A 
statement is given below. 

(b) to (e) Admission fees and other 
charges. etc. are collected from students in 
Aided schools as per Section 17 of the 
Delhi School Education Act~ 1973. Details 
of the fees and other charges in aided 
schools are given in Chapter XIII of Delhi 
School Education Rules, 1973. In the 
event of any complaints against scbools 
violating the provisions of the Delhi School 
Education Act/Rules, 1973, action i. 
ioitiated against such schools under the 
provisions of the said Act/R.u1es. 

State.eat 

I. Schools Aided by the Directorate 0/ Education_ Delhi Administration, Delhi. 

l. R.B. Ram Roop Vidya Mandir. Shakti Nagar. 
2. 8hahid Udbam Singh Samark. 8.S., Shastri NaaBJ • 

3. Manender Shakli VidyaJaya. Tri Nqar. 

4. Bbartiya Vidyalaya Sidbora. Kalao. 
S. Haryana Sbakti SSS. KanjbwalL 
6. DAV SSS_ Samepur Badli. 
7. Adarab SSS, Libas Pw 
8. Janta Sec. Sch., Gbop. 
9. St. John SS., Khcra Kburd. 

10. V.S. Aari SSS. Khcel Gui. 
U. 8.N. OSSSf Nirankarl Colon,. 
12. S.N.B. SSS. Nirankari Colony. 
13. Butler Memorial Sr. Sec. School. 
14. B.P. Jupuria Oirls SSS. 
15. Victoria Oir'. S.S. Seb. 
16. B.M. Georp Oirll s.s. School. 
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1"-. 
'18. 

19. 
20. 
21. 
22. 
23. 
24. 
25. 
26. 
27. 
28. 
29. 
30. 
31. 
32. 
33. 
34. 
35. 
36. 
37. 
38. 
39. 
40. 

41. 
42. 
43. 
44. 
45. 
46. 
47. 
48. 
49. 
50. 
51. 
52 
53. 
54. 
55. 
56. 
57. 
58. 
59. 
60. 

'Bengali Boys Sr. Sec. School. 
D,D.C. Sr. Sec. Schopl. 
S.S.LT. Gujrot Sr. Sec. Sehool. 
Dhanpat Mal Virmam Sr. Sec. School. 
Guru Nanuk S. G.S.S S. 
Rawal Pindi Sr. Sec. Schoo). 
Delhi UniversIty School Ccntre SchouL 
Hanuman MandlI' Middle Seh. 
Geeta Sec. School, Nangloi, 
Gandhi Harijan Sr Sec. Sch., 8H1ham PUlL 
Arawachm Bharti Sr. &.-c. Sch., Balbll Nagar. 
Jan Kalyan 5<..'1:. Sch. o BhaJanpura. 
Alok PunJ Sec. Seh., Krawal Nagar. 
Vijay Jyotl Co. l:.dn, M.~. Usman Pur 
Dr. Jakir Hu~~aJn Mem. M. Sch. Jafrabad. 
Mukherjee Mcmunal SSS, Shahdra. 
Moti Ram Mem. asss, Shabdra. 
S.D. SSS, Shahdra 
Jain Boys S. Sch, Shahdra. 
B.N. Arya G.S.S , Shahdra. 
Nehru Mem. C. Edl!. M. S(.;hool. 
Alok Bharft Sec. Sch. K. Khas. 
GOD. G.M. Seh. (jeera Colony. 
Mahamna M. Sch. Jagat Pun 

Guru Nanak GSSS, G. Nagar. 
Ratan Devi Aoa S.S.S. «(jllh), Kn~han Nagar. 
Nehru Adarsh SSS, Old SceJatn Pur. 
DAV SSS No. LG Nag.u. 
DAV SSS No.2 Shankar Nagar. 
R.A. Geela Co. Edn. SSS, Shankar Nagar. 
Jain Kanya M. Sch. KaiJash Nagar. 
DA V SSS, Jang Pura. 
G.A. Quetta DAV SSS, Nizamuddin. 
Kerala Edn. Sec. SSS, Canmng Road. 
SES Baka NebraJ SSS. L Nagar. 
Satyawati Sood Arya G. SSS, Nizamuddm. 
Sri Guru Singh Sabha S. Sch. Lajpat Nagar. 
L. Irwin School. 
Shyama Prasad VldyaJaya. 

-Delhi Kannada School. 
Dif.E.A., Lodhi Road. 

S.G~.A' Khalsa. 
D.C. a, Lodhi Road. 
Lion Vidy Mandir. 
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61. Vidya Bhavan. Lodbi Road. 
62. 'Oyan Mandir Middle School. 
63. P&T Middle School. 
64. Hope Hall Middle School. 
65. Cbander Arya Vidya Mindir, East .of KaiJash. 
66. BalwBnt Rai Mehta Vidya Bhavan, L. Na,ar. 
67. SRSD Schoal, Lajpat Nagar. 
68. Kasturba BaUka Vidyalaya, Ishwaf Nagar. 
69. S.S. Khalsa &C. School, Lajpat Napr. 
70. Brij Nath Sch., Ishwar Nagmr. 
71. Dr. K. Ramesh Babu, A.E. School. Bast of Kailasb 
72. M.B.DAV SSS, Yusuf Sarai. 
73. D.T.B.A. SSS, L.B. Nagar. 
74. lain Girls S. Sch .• Green Park. 
75. Vinay Nagar Bangali S.S.S., Sarojini Nagar. 
76. Air Force Sec. School. Race Cource. 
77. Khalsa Middle School, Sarojihi Nagar. 
78. Bidhan Chandra Vidyalaya, M.B.n. 
79. D.T.B.A., R.K. Puram. 
80. D. T.E.A .• Moti Bagh No. II. 
81. 1.P.M. Blind L.B. Shastri Marg. 
82. Air Force S.S.S., Palam. 
83. Sri Guru Nanak Khalsa G. SSS, Delhi cantt. 
84. Raj Rime H.M. SSS, Delhi Cantt. 
8S. Shri S.D. Co. Edn. Sch. Ddlhi Cantt. 
86. D.A.V. Sec. School. Delhi Cantt. 
87. Shikhu Khalsa SSS, Fateh Nagar. 
88. D.T.B.A. S.S.S., Janak Puri. 
89. A.E S. Middle School. Janak Puri. 
90. Ker&la Sec. School, M·BUc. lV;kas Puri. 
91. Kalgi Dhar Khalsa Middle School. Subhub Nligar. 
92. S.D. Sec. School, Kirti Nagar. 
93. Swami Shiva Nand Mem. School. 
94. S.B.M. S.S.S .• Sbivaji Marg. 
9S. Bhai Biba Singh SSS, Moti Nasat. 
96. PGOAV SSS, West Patel Napr. 
97. S.D. Girls SSS, East Patel Nagar. 
98. Dhai Jop Singh Khalsa Girls .. East Patel Nal", 
99. R.V.A.K. SSS, New Rajinder Napr. 

100. Vidya Bhavan Girls SSS, N. R. Nqar. 
101. D.I' Khan Boys SSS, mw'ibjibtlor'Nas*. 
102. A.B.S. Sec. School. 'Ptasad ~1lIU. 
103. Babu Adarsh Vidyalaya, Rajinder Na;U. 
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104. 
lOS. 
106. 
107. 
108. 
109. 
110. 
111. 
112. 
113. 
114. 
liS. 
116. 
117. 
118. 
119. 
120. 
121. 
122. 
123. 
124. 
115. 
126. 
127. 
ll8. 
129. 
130. 
131. 
132. 
133. 
134. 
135. 
136. 
137. 
138. 
139. 
140. 
141. 
142. 
143. 
144. 
145. 
146. 
147. 

Adarsb M.iddle School. W.P. Nagar. 
Mahraja Ranjit Singh M.S. Ranjit Nagar. 
Narayna Girls M. School, Narayana. 
Shri Guru Arjun Dev Middle School, Shadi Pur. 
MajrullsJam Sec. School, Farash Khana. 
Gododia SSS, Chandni Chowk. 
S.G.T.B. Khalsa Girls Sr. Soc. School, Chandi Cbowk. 
Shri Mahavir Jain SSS, Nai Sarak. 
Dau Dayal A.V. SSS, Kbari Bawli. 
Jain Sanskrit Comm. SSS. Kucha Seth. 
Happy Sr. Sec. School, Kashmere Gate. 
Inderprastha Hindu Girls SSS, Jama Masjid 
Ramjas S. School No.6 Sita Ram Bazar. 
Fateh Puri Muslim SSS. 
Arya Samaj G.S.S S. Cbawri Bazar 
Rohtagj A.V. Sec. Sch. o Chowk Rai Ji. 
V.D.U.C. Rarnjas School No.7. BaJimaran, 
Jain Girls Sr. Sec. School. Dharampura. 
R.S.L.N. Saraswati G.SSS, C. Chowk. 
V.N. RastoBi G.SSS. C. Cbowk. 
Shri Laxmi G.SSS, Kban Bawli. 
L.N. Ghirdhati Lal K.U..sSS. Fateh Pori. 
K.R. Bansal M. Sch. Sita Ram Bazar. 
Jain SSS, Darya GaDj. 
Francis G.SSS, Darya Ganj. New Delhi 
Com. SSS .. Darya Ganj. 
Ramjas SSS(G), Darya Ganj. 
Ramjas SSS No. I, Darya GaDj. 
A.R.S.D. SSS, Ajmeri Gate 
Bbagiratb Arya Girls SSS, Sita Ram Bazar. 
ASVJ SSS. Dary. Ganj. 
DAV SSS, Darya Ganj, 
S. Sada Kaur Khalsa GSSS, Darya Ganj. 
Jain Samnopasak SSS, Sadar Bazar. 
St. Antbony Boys SS, Pabar GaDj 
Laxmi Devi Jain Girls SSS. Pabar Ganj. 
Anglo Arabic SSS. Ajmeri Gate. 
Arya Girls SSS, Teliwara. 
Sbfiq Mcm. SSS, Dara Hindu Rao. 
S.G.T.D. Oirls SSS, Pul Dangaab. 
C.L. Bhalla DAV Sec. School, Jbandcwalan. 
J88at Vidya Sanatban Dharm GSSS, Link Road, 

~ St. Anthony O.S.S.S., Pabar Ganj. 
Nav Sbakti Vid)'a MaDcUr ISS, Pahar Gauj. 
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148. Bansi Dbar Mem. Sch. o Pabari Dhiraj. 
149. S.D. Hari Mandir SSS, lbandewalan. 
ISO. S.D. Hari Mandir Boys Middle Scbool. Nabi Karim. 
,151. R.M. Arya Girls SSS. Raja Bazar. 
1 ~ 2. Raisina BenFali School. Mandir Marg. 
153. OAV SSS. Chittra Gupta Road, N. Delbi. 
154. Ramjas SSS. No.4, Chitra Gupta Road. 
J 55. Khalsa Girls SSS, Pahar Ganj. 
156. Nutan Marathi SSS, Pahar Oanj. 
157. Daya Nand Model SSS, Mandir Marg. 
158. D.T.E.A. SSS, Mandir Marg. 
159. Harcourt Butler SSS, MaDdir Marg. 
160. The Union Academy SSS, Raja Bazar. 
161. S.O.H.K. Oirls S.S.S. BangIa Sahib 
162. Andhra Edn. Society. SSS, D.O. Upadh, Malg. 
163. Nay Shakti G. SSS, V.O. Marg. 
164. Baba Sabeh Ambedgar School. Rani Jhansi Road. 
165. O.A.V. Sec. Scbool. Baird Road. 
166. Bal Sabyog Middle School, C. Circus. 
167. Sat Blabama Arya SSS, Rebgar Pura. 
] 68. Ramjas SSS No.2, Anand Parbad. 
169. Sal wan Boys SSS, Rajinder Nagar. 
170. R.K.L.M. OSSS. Karol Bagb. 
17], S.O.T.B. O.S.S.S. Dey Nagar. 
172. ArYB G.SSS, Rehgar Pura, Karol Bagb. 
173. Multan OAV Sec. School. Rajinder Nagar. 
174. Salwan S.S.S.(O). Rajinder Nagar. 
J 7S. A.B.P.S. Khalsa SSS, Rajinder Ngr. 
J 76. 0.0. Soni D.A. V.SSS. Pusa Road. 
177. S.O.T.B. K.B.SSS, Dey Nalar. 
178. Ramjas SSS No.5, Karol Bagb 
119. D.T.E.A SSS. Pusa Road. 
180. Bida Arya Oirls S.S. School. 
181. Birla Arya Boys S.S. School. 
182. S.M. Jain Sr. Sec. Scbool. 
183. Neo Art Co. Edn. Middle Scbool. 
184. Sbri S.D. Jain Girls Middle School. 
18S. Ramjas Sr. Sec. School No.3. 
186. Marwari Sr. Sec. School, Nai Sarak. 
18? Guru Nanak Girls Middle School. 
J 88. KamJesb Ballka Vidyalay •• 

189. Hakim Ajmal Khan Girls M. School. 
190. Khrist Raj School, Ashok Palace. 
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191. Oovind Ram Gurukal Sr. Sec. &C~I. 

192. DoC.M. Oir •• Sr. Sec. School. Kishan Oanj. 

193. Nan Hind Oirls S.S. School. 

1'''. Piadi Gbeb Khalsa Sr. Sec. Sc~QQl. 

195. D.C.M. Boys Sr. Sec. School. 

1"_ Hira Lal Jain Sr. Sec. School. 

197. Sant Nirankari School. 

191. Vidya Oyan Mandie. 

199. QIIADli BoY' Sr. Sec. School. 

~OO. Pbool Chand Vaish School. 

201. Quccn Merry School. 

202. Shiv MiddJe School, Shiv Kuti. 

203. O. Nanak Middle School. 

204. ADdb Maha VidyaJal'+ 

20S. Andhra Education Society. Sec. Schoo), Prasad Nagar. 

D. SdtHIs AidMI by MlUliclJNl} eo,po,a1io11 f!.i ~IJU. 

1. Arya Purti PathabaJa Primary ScbOQL Gandhi Nalar. 

2. SIa. Rishab Jain Primary School. G8Ddbi Nalar. 

3. SanataD J)harm Primary School, Gandbi Macar. 

4. SaDataD Dharm Primary SchOQ'. ~ N~U'. 

S. Mabam.oa Pry. School. Jaau Buri. 

6. lain Kany. PatbshaJa, Kailasb Naaar. 

7. NoJaru Adanh Pry. School, Old SecJauwur· 

I. Nab AruD Vidyapeeth. Lumi Napr. 

9. Alok Bbarti pry. School. Khw-oji KIw. 
10. GiRD Dbai'd Model School, Weat Robtas Naaar· 
11. Sh. Guru NIIDBk Pry. School. Tcliwara, ~4-

12. Iua&aD Dlaaram Devnaaui Pathabals, S~. 

13. Bapti.t Pry. School, Farab Bazar, IIIaWara. 

!4. GiaD Deep Vi.". Bba .... Boola Math Napr. 

15. ArI. PunIwthi Pathabala (Boys), ~ Gapj. 

1'. Aqa PanbartIal "''''''Ila (Girb), ~ GRJH· 
17. ArJa Vedic .. ' ..... '. (80,.), ArJa N ...... P ..... GuJ. 

1.. Arya Vedic Palblbala (Grill), Af7a Naaar ........ Ganj. 

IJ. ArIa Veclie Pathlhata (BaI)I' MultBDi Dhanda. 
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20. Arya Vedic Pathshala (Girls), Multani Dhanda. 

21. S.D. Bankey Bihari Vidya Mandir, Pahar Ganj. 

22. Ramjas Primary School, Paebkuin Road, New Delhi. 

I 23. Guru Nanak Pry. School, Basti Harphool Singb, Sadar Bazar. 

24. Guru Nanak Pry. School, Ahata Kidara, Bara Hindu Rao. 

25. Swami Shivananda Smarak Pry. School, P. Bagh. 

26. Sanatan Dharam Lajwanti Pry. School, Ashok Nagar. 

27. Jain Vidya Mandir, Chapparwala Kuan, Karol Bagh. 

28. Baptist Pry. School, Karol Bagh. 

29 Om Prakash Bal Vikas Mandir, Rohtak Road. 

30. Ramjas Primary School, Anand Parvat. 

31. Sh Guru Arjun Dev Pry. School, Shadipur. 

32. Bapa Ashram Pry. School, Kingsway Camp. 

33. Sh. S.S. JaiD Kanya Palhshaia. Kucha Sanghin, Ch. Chowk. 

34. Marwari Primary School, Katra Naya, Ch. Chowk. 

35. Sh. Lakmi Girls Primary School, Kueha Sanjogi Ram, Khari Dawali. 

36. Sh. Sanatan Dhararn Kanya Pathshala, Cheera Khana. 

37. A.S V J. Pry. School, Bal1imaran, Delhi. 

38. Commercial Pry. School, Cbarkhewalan. 

39. Nomania Moinul Islam Pry. School, Farashkhana. 

40. Prabha Vidya Mandir, Kueha Harjasmal, Bazar Sita Ram. 

41. Suraj Kanya Shikshalaya, Naiwada, N. Saeak. 

42. Holy TrJDlty Church Pnmary School, Turkman Gate. 

43 Arya Palhshala. Jangpura. 

44 Sh. Guru Nanalc Pry. School. Jangpura. Bhoga). 

45. Yogmaya Mandlr Pr School, Mehrauli. 

46. Sh. Guru Singh Sabha Pry. School. Lajpat Nagar. 
47. Saint Michael's Primary School, Jangpura. 
48. Gurukul Gujranwala Primary School. Malvia Nagar. 
49. Telugu Primary School, R.K PUram. 
SO. Dashmesh KhaJsa Primary School Malvia Nagar. 
51. Guru Teg Bahadur Khalsa Primary School, Kotla, Mubarakpur. 

III. Schools Aided by New Delhi Municipal Committee 

1. R M. Arya lGirJs) Primary Schoo), No. J, Gole Market, New Delhi. 
2. R.M. Arya (Oils) Primary School, No. II, Oolc Market. New Delhi. 
3. Nirmal Primary School, Shabjahan Road, New Delhi. 
4. Kbalsa (Boys) Primary, School, Bansla Sahib, New Delhi. 
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PI_Dt aDd Madlinery Lying Idle 
With ICAR 

4829. SHRI S.D. SINGH: 
SHRIMATI MANORAMA 
SINGH: 
SHRI SARFRAZ AHMAJ.) : 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the number of plant and machinery 
imported from foreign countries to extrac[ 
chemicals from sea weeds and for otber 
purposes are lying idJe ; 

(b) the total expenditure incurred 
thereon; and 

(c) the purpose for which these were 
imported 7 

THE MINISTER OF STATb IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTR Y OF AGRICUL TURE (SHRI 
HARI KRISHNA SHASTRI) : (a) Sir, No 
plants or machinery have been imported 
for extraction of chemicals from sea weed. 
None of tbe equipment imported (or orber 
purposes is lying idle in the Fisheries 
Institules of I.C A. R. 

(b) and (c) Do nOI arise. 

(English] 

COIDIIIittee on Improvement of Port. 
Sbjppj~ and Ligbterage Facilities in 

Laksbadweep Islands 

4830. SHRJ BHADRESWAR TANTI : 
Will tbe Minister of SURFACE TRANS-
POR T be pleased to state : 

(a) wbether any committee was 
constituted by Government to study and 
sugest long-term Integrated plan (or 
improving tbe port, shipping and lighterale 
facilities in the Lakshadweep Islands ; 

(b) if 50, whether any action bas been 
taken by Government 00 its recommenda-
tiona; and 

(c) if 10, tbe detaUI thereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes. Sir. 

(b) and (c) The recommendations of 
tbe Committee related to acquisition of 
one vessel each for mainland-Laksbadwecp 
and inter island services, acquisition of 4 
cargo barges for catering to cargo traf6c on 
mainland-island sector and development of 
harbour facilities on the eastern side at 
Kavaratti. Minicoy, Kalpeni and Androth. 
One vessel for mainland-Lakshadweep 
service has already been acquired. Tenders 
for tbe acquisi!jon of inler Island vessels 
and cargo barges have been invited. 
Project reports for creltion of harbour 
facilities have been prepared. 

Retirement of NDDB Staff 

4831. DR. G. VIJAYA RAMA RAO : 
Will the Minister of AGRICULTURE be 
pleased to state. 

Ca> whether Government are aware 
that about 500 staff o[ National Dairy 
Developm~nt Board have retired after it 
became a statutory body as these ~sts 
were declared surplus and redundanl as 
rerc."(ed in Jndian post of 9tb July, J988 ; 

(b) bow much compensation bas been 
paid to the staff; and 

(c) the categories of stafT who have 
retired and .heir details Slatewise. 

THE MINIST[R OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTR \' OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : Ca) In order to 
faciJitale tbe resfrucluring and streamlinio, 
of National Dail y Development Board. in 
terms of Sec.ion I') of rhe NDDB Act. 
J 987. a Voluntary Retirement Scheme was 
evolved and implemented by the NDDB. 
As on JOth August, 1988. 4S0empJoyees 
have availed of this Scheme. 

(b) Rs. S. 3 7 crores is reported to 
have been paid as compensation under tbe 
Voluntary Retirement Scheme. 

(c) Information is being collected and 
will be laid on the Table of the Sabhl. 
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St..,. Group on ProblelDs Faced by 
Exporters at Ports 

4832. SURf H.N. NANJE GOWDA: 
SHRf BANWARILAL 
PUROHIT: 

Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether exporters have been facing 
great difficulties due to inefficient cargo 

"handling equipment at ports and urged 
Government to replace them with modern 
cargo handling equipmcnts ; 

(b) whether Government have set un 
an Inter-Ministerial Group to study the 
problems faced by expol ters at port~ ; 

(c) whether the Study Group has 
submitted its report to Union Govern-
ment ; and 

(d) if so, the remedial steps proposed 
to be taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Govern-
ment has been receiving representations 
from the trading community requesting for 
provIsion of adequatel modern cargo 
handJing equipment at Portio However. 
it is not correct to say th3t exporters are 

facing great difficuJties due to inefficient 
cargo bandJing equipment at tbe ports. 

(b) Yes, Sir. 

(c) Yes. Sir. 

(d) Modernisation of cargo bandlin, 
facilities at ports is a continuous process. 
Government is taking action for replace-
ment/modernisation of equipment in a 
planned manncr. 

Widening of Natioaal Higbways in 
Andhra Pradesb 

4833. SHRT MANIK REDDY: 
DR. T. KALPANA DEVJ 

WiJ) the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) ",hetber some National Higbways 
are likely to be widened in Andhra 
Pradesb, and 

(b) if so, the detaiJs thereof including 
tbe funds allocated for tbat purpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR} RAJESH PILOT): (a) ana 
(b) A sum of Rs. 135 lakhs has 
been allocated for the stretches of 
National Highways No.5, 7. 9 and 43 
passin. through Andhra Pradesh are given 
in the statement below. 

StatelHllt 

S. No. 

1. 

2. 
3. 
4. 
S. 
6. 
1. 

8. 
9. 

10. 

11. 

NH No. Name of work 

Widening to two lanes (without strenitlrenlng) 
7 Km. 258/2-264/6, metalling approaches to ROB (Dbone bye-

pass) 
Widt'IIi"K WId slrellgtltelling single lane to two lanes 

43 
7 
7 
7 
7 
7 

Km. 473.29-514.29 of Raipur-ViziaDlaram section 
Km. 256.8-263.5 Nagpur-Hyderabad section 
Km. 174.3-275.5 -do-
Km. 446.0-457.4 Hyderabad-BangaJore section 
Km. 363.0-395.0 -do-
Km. 417 .0-42J.8 -do-

Leaving portions already widened. 
W,den;lIg to /ou" lan~s 

9 Mile 8/4 to 8/5 Poona-Hyderabad section 
9 Km. 52)/5-520/5 -do-
5 L.A. for widenioa from Km. 408.2 to 

420.45 of Madru-Vijayawada SectiOD. 
S Widcninl to four lanea rrom Cbilakalurlpot to Vajayawada. 



26~ Writt~n A,Uwt's 

Kendriya Vici)'ala~·a in Andhra 
Pradesh 

4834. SHRI MANIK REDDY: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeased to state: 

(a) tbe number and names of cities of 
Andhra Pradesh where the Kendriya 
Vidyalayas have been functioning; 

(b) whether Government propose to 
open some morc Kcndriya VldyaJayas in 
Andbra Pradesh to meet the growing 
demand; 

(d if so. the detai Is thereof : and 
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(d) the time by which they wiJI start 
functioning ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) A Jist indicating 
the location of Kecdriya Vidyalayas in 
Andh:-a Pradesh is given in the statement 
bdow. 

(b) to (d) New Kendriya Vidyalays 
are opened every year depending upon the 
availability of resources and suitability of 
the proposals received Hence, it is nof 
possible to indicate the details regarding 
new Kcndriya Vidyalayas to be opened in 
Andhra Pradesh. 

Statement 

Kendriya Vidyalayas in Andhra Pradesh 

S.No. Name of State & Address 

J 

ANDHRA PRADESH (38) 

1. Mohammadi Lines, Golconda No. I, Hyderabad. 

2. Air Force Academy, Dundigal, Hydcrabad. 

3. Survey of India Campus No. I, Uppal, Hydcrabad. 

4. Survey of India Campus No. II, Uppal, Hyderabad. 

S. Kaochan Bagh. Hyderabad. 

6. CRPF Bairacks. Hyde;abad, 

7. Picket, Sec:JDderabad. 

8. Trimulgherry. Secunderabad. 

9. Bolarum clo Headquarter Andhra Sub Area, Secunderabad. 

10. Malkapuram. Visakhapatnam. 

II. Nausena Bagh No I. Visakhapatnam. 

12. Sri Vijaya Nagar, Visakhapatnam. 

13. Waltair. Vaaakbapatnam. 

14. FertiJizer City, Ramagondam. KarJm NaBar, 
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IS. Ramagundam Super Thermal Power Project, NTPC Ltd., 
Jyotinagar, Ramagundam. Karim Nagar. 

16. KT Road, Tirupati. 

17. Guntur, Di stl. Gunt ur 

] 8. Air Force StatIOn, Begumpet, Hyderabad. 

19. SVP. NatIOnal Police Academy. Distt. Ranga Reddy. Hyderabad. 

20. AFS. Hakimpct, Secundcrabad 

21. Visakhapatnam Steel Project. Di stt. Visakhapatnam. 

22. Sri V,jayanagar No.2, Sri Vijaya Nagar, Vlsakhapatnam. 

23. Golconda No. II, Hyderabad. 

24. AFS, Suryalanka. 

25. Prahhat "lagar, Rly Colony. Guntakal. 

26. Ordnance Factory, Eddu Mdaram, Distt. Medak. 

27. Naval l.rmJment Depot Area, V,sakhapatnam·530009. 

28. Nau Sena B"Igh Nc 11, Naval Base, P.O. Visakhapatnam-S30014. 

29. No. If, AIr Force Academy. Hyderabad :00043 

30. Fort. Kurnool, Pin-S; 8001. 

31. Gachlbowll. Dlslt. Ranga Red1y. Hyderabad. 

32. Cement CorporatJon of India Ltd., Yerraguntla-516309, Cuddapah Distt. 

33 Cement CorllOratlon of India Ltd , Tandur. Distt. Ranga Reddy. 

34. Satayenarayanpuram, Rly, Colony, Vijayawada. Distt. Krishna-S20011. 

35. Tlrupatt. Rly. Colony. Setupalli. Distt. Chittor. 

36. Bowenpdlly, Sccunderabad, DJstt Rangareddy-Pin 500003. 

37. Rayanpadu (sanctIOned on 277.1988). 

38. CCI AdJiabad (sanctioned on 26 8.88) 

Use of Outdated Drugs at NDRI, 
Karoal 

4835. SHRI M. RAGHUMA 
REDDY: 
SHRI PRAKASH CHANDRA: 
SHRt A.J.V.D. MAHESWARA 
RAO: 

Will the Minister of AGRICULTURE 
be pleased to state: .. 

(a) whether Government's attention 
has been drawn to the newsitem appearing 

in the 'Indian Express' dated 31 July, 1988 
wherein It is stated that several medicines 
which have been stored beyond their 
expiry dates are being administered at the 
staff dispensaries of National Dairy 
Research, Institute, kamal ; 

(b) if so. whether any inquiry has 
since been conducted; and 

(b) if so, the details thereof and 
whether any action has been taken asainst 
the officers responsible and if not be 
reasons therefor '1 
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THE MINISTER OF STATE FOR 
AGRICULTURAL RESEARCH AND 
EDUCATION IN THE MINISTRY OF 
AGRICULTURE (SHRI HARI KRISHNA 
SHASTRI) : (a) to (c) Sir. the news item 
is not based on facts. Medicines of 
expired dates are segregated and kept 
separately. 

Loss Doe to Eartbquake 

4836. SHRi M. RAGHUMA 
REDDY: 
SHRf PRAKASH CHANDRA : 
SHRf SRIBALLAV 
PANJGRAHI: 

Will the Minist~r of AGRICULTURE 
be pleased to state : 

(a) whether an earthquake with 
moderate to severe intensity rocked 
several parts of North and NOI th-Eastern 
States on Saturday the 6th Augu~t.1988; 

(b) if so, the details of the affected 
areas; 

(c) the estimated Joss of life and 
property as a result of this earthquake ; 
and 

(d) whether any central felief has 
since been provided to the affected persons 
and if Dot, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : (a) and (b) An 
earthquake strock North-East India and 
~igbbouring areas in the morning 
(06 hrs 06 mts 1ST) on 6th August, 1988 
with an intensity of 7.00 on Richter 
Sca)~. The epicentre of tbis quaJce was 
located at Manipur-Burma border region. 

(c) and (d) Government of Assam has 
reported Joss of 2 human Jives besides 
injuries to 6 persons. Few private 
dwelling units had been damaged while 
there was disruption to road communi-
cations at some places. No request for 
Ceatral assistance bas been received from 
8111 of tbe States affected by tbis eartb-
quake. 

Rel!ommendations of APC on Price 
Policy 

4837. SHRI M. RAGHUMA 
REDDY: Will be the Minister of AGRI-
CUL TURE be pleased to state: 

(a) whether the Agricuhural Price 
Commission has since submitted its report 
on Price Policy to Government recently ; 

(b) if so, the main recommendations 
made therein; 

(c) whctht;f the ft..'CornmcIlJatiolls have 
since been conSIdered by Government ; "nd 

(d) if so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPER A TJON IN THE 
MINISTRY OF AGRJCUl TURE (SHRI 
SHYAM LAL YADAV): (a) The 
Commission for Agricultural Costs acd 
Prices (CACP) has submitted its Report on 
Price Policy for Ra'1i Crops of ] 98t:!-89 
ro be marketed in J989-90 season. 

(b) to (d) The recommendations 
made by the CACP arc under active 
consideration of the Government, 

Pollution of Sea Water in Kcrala 

4838. SIlRI A. CHARLES: Will the 
Minister of AGRICULTURE be pJcas~d to 
slate: 

(a) whether Government are aware 
that tbe two stroke kerosene oil fueled out· 
board motors used in traditional fisheries 
sector in Kerala has polluted sea water; 

(b) jf so, the total extent of oil 
poJlution so caused in Kcra'a sca-water ; 

(c) whether tbis pollution IS likely to 
lead to total extinction of commercially 
exploited species of fish ; and 

(d) if so, the remedial measures pro-
posed to be taken in this regard '1 
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THE MINISTER OF STATE IN THE 
DEPARTMEr,T OF AGR(CULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : (a) to (d) The 
information is being collected and wilt be 
laid on the Tabl~ of the Sabha. 

Extinction of Ct'rtain Species of 
Fishe~ From Kerala Coast 

4839. SHRI A CHARLES: Will the 
Minister of AGRIC'JL TURr be pleased to 
c;tate : 

(a) whetht r Government are aware 
that Palatable fish species like white fish, 
ribbon fish, 011 sardme etc. are facing total 
extinction in the Kerala Coast and that the 
fishing .season for the above species has 
become famine pellod fOi fishermen an 
Kerala ; and 

(b) If so, whether Union Government 
have f'xamined the reason~ .hereof and 
whether any remedial r.leasurec: are bemg 
taken in thiS regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THJ- MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
Y ADA V) : (a' The lar.ding'l of White bait. 
Ribbon fisb and Oil Sardine have indicated 
wide ranging tluctuationc; In recent years in 
Keraln. Such tlUl.:tuat Ions in catches are 
normal for pelagic fishes which are 
migratory. Re',carch results mdicale that 
.be fluctuation" in catches of such fishes are 
due to callscs like failure m spawning and 
consequent rccr:lilment to the fishery. 
Howevery :til Incli'l catches tlf these species 
illqicate. except fOT Oil Sardine. an in-
creasing trend in the tnt:d catch. 

'b) The Central Marine Fisheries 
R.esearch Institute, m(lnitors the fluctuations 
in catches of these species and results 
jodicate thaI the fluctuations are due to 
WltJlral reason. The concerned State 
Governments have already been advised by 
f.)ae jnstitute to re&uJate fishill8 intensity 
for sucb species. 

Unauthorised CoastnctlOlll Near 
Vijayanagar Mooameots at Ha.pi 

4840. SHRI V.S, KRISHNA IYER : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased tv state: 

(a) whether Government are aware that 
unauthorised constructions have come up 
near Vljayanagar monuments at Hampi in 
Karnataka ; 

(b) whether these structurC'l will mar 
the· beauty of the historic Vijayanagar 
monuments; 

(c) whether 'No Objection, Certificate 
wa!' issued by the Archaeological Survey of 
India before any buildings could be 
constrL!cted at Hampi ; 

(d) if, not, what action has been t~eo 
to stop unauthorised constructions; and 

(e) whether there is any proposal to set 
up a Watch Dog Committee to see that DO 
harm is done to Hampi monuments? 

THE MINISTER OF STATE IN THE 
DEPAR 1 MENTS OF EDUCATION AND 
CUL TURE IN fHE MINISTRY OF HU-
MAN RESOURCE! DEVELOPMENT (SHRI 
L.P. SHAHI) : (a) to (d) Some modern 
constructions have come up at Hampi in the 
unprotected areas di'iturbing tbe ancient 
setting of the monuments. 

Archaeological Survey of India hM 
taken up the matter with the State 
authorities conc.!rned. 

(e) Government of Karnatka is con-
templating to establish a Task Force to 
ensure that no harm or damage is done to 
Hampi monuments. 

COIIstl'lldioa of Balk VeaIPag Milt 
Booths iD Baaplore 

4841. SHRI V.S. KRISHNA IYBR: 
Will the Minister of AGRICULTURE he 
pleased to state : 

(a) the nunber of bulk vendiQl milk 
booths constructed in Banp,pre city "ida 
N.D.D.B. assist4ace; 
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(b) the amount spent for the construc-
tion of each bulk vending milk booth; 

(b) whe~her Government are aware that 
these bult vending milk booths are not 
maintained properly ; 

(d) if so, whether the N.D D B. has 
given any amount towards maintenance of 
tbese booths; 

Ce) if not, whether Government propose 
to give sufficient amount for the main· 
tenance of these booths; 

(C) whether Government are aware that 
tbe concessionaries are not being paid 
reasonable commission; and 

(g) if so, whether Government would 
direct the Mother Dairy. Bangalore to 
increase the commission given to these 
'COocessioDaries to enable tbem to maintain 
these booths properly ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERA liON IN THE 
MINISTRY OF AGRICULTURE (SHRJ 
SHYAM LAL YADAV): (a) and (b) 
121 Bulk Vending Booths at a cost of 
Rs. 1.46 laths each have been constructed 
in Bangalore city with N.D.D.B. assistance. 

Cc) and (d) The bulk vendin~ units 
are being maiatained properly by the 
Karnataka Cooperative MIlk Producers' 
Federation. No financial assistance is 
being given by N.D D.B. towards maur 
tenance. 

(e) Does not arise. 

(f) and (,) The concessionaires are being 
paid commission at the rate of four paise 
per litre and an incentive has been recently 
introduced for payment of commission at 
an enhanced rate of six paise per litre of 
inaeased u1es. This is considered reason-
ab.1e and compares favourably with other 
MOIber Dairies. 

4842. SHJU V.S. nlSHNA 1YER.: 
Will tbe Minister of ENVIRONMENT 

AND FOllBSTS be pkalcd to atate : 

(a) whether Government are aware 
that poJJution from industries is affecting 
the environment ; 

(b) whether sufficient funds are not 
available with the State,> to effectively 
lackle the pollution problem; and 

(c) if so, whether there is any proposal 
to impose a Special PoHution Tax which 
could be shared with Srates to effectively 
check pollution ? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRt Z.R. ANSARI) : (a) 
Yes, Sir. 

(b) Funds are allocated by the State 
Governments keeping the resourc~ position 
and priorities of programme in view. 

(c) There is no such proposal at 
present 

TecbooIol!y Mission on Dairying 

4843 SHRI C. MADHJ\ V REDDY: 
WiU the Minister of AGRICULTURE be 
pleased to Slate : 

(a) whether under item 4.7 of the 
Technology Mission on Dairying, If IS 

proposed to promulgate milk and Milk 
Products Order ; 

(b) whether the Co-operative Dairy 
Sector receiving massive Government 
support which IS equally fleecmg the public 
is diSCiplined OIl Ihe carlies! so lhar a good 
example IS sel for Ihe privale and small 
disorlranised seclor in the rural seclor ; and 

Cc) whether a case study of Cooper alive 
Dairy Sector will be conducted al tbe 
earliest to see ils roJe vis.a-vis consumers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (3) Tecbnoloay Misalon for 
Dairy Development con'emplates pro-
mulusation of a Milk and Milk Products 
Order to promote orderJy growtb of .be 
da.iry iIldUltry in India. 



273 Written .4ruwerl BHADRA 10, 1910 (SAKA) WrUte" Annve" 274 

<J,) Cooperative dairies do not fleece 
the consumers. Over the years, they have 
increased the supply of good quality milk 
and milk products at reasonable prices 
round the year 

(c) There is no such proposal under 
cOD~ideration of the Government. 

Import or Wheat Seeds 

4844. SHRI C. MADHAV REDDY: 
Will the Mimster of AGRICULTURE be 
pleased to state : 

(a) whether Government propose to 
import new wheat seeds as was done m 
early sixties which led to our Green 
Revolution; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COO PERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV): (a) No Sir. 

(b) QuestIOn does not ansc-

Use or Cbemical Fertilizen 

484S SHRI C. MADHAV REDDY: 
Will the Minister of AGRICLfL TURE be 
pJeased to stale: 

(a) \\hether chenllcal fertilizer sub-
!.idies are a scnous stram on the economy: 

(b) \\ belher chemical fcrtih7ers are 
mainly u'lCd by emuent farmers; 

(d whether bio-organic farmmg is 
gaining widespread use as a part of sustain· 
able agriculture; and 

(d) if so, ,he detllils of steps taken to 
introduce theIr use in a big w"y to reduce 
the use of chemical fertilizers 'l 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AORICUl TURE (SHR) 
SHYAM LAL Y ADAV): (a) The sale 
price of chemical Fert ilizcrs is subsidised 
by the OOWlDlllOD'. 

(b) No, Sir. 

(c) and (d) Government have already 
taken up programme of production and 
promotion of use of Bio-f~rtilizers such 
as Rhizobium and Blue Green Algae 
culture under the National Project on 
Development and use of Bi~(ertilizers. 
These will supplement the use of chemical 
fertilizers on leguminous crops and wet-
land rke. 

Petformaoee of Dairies in Metro 
Cities 

4846. SHRI C. MADHAV REDDY: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether tbe output of Dairies in 
four Metro Cities has gone up from 9 lakh 
L/day in pre-operation flood year to 31 
lakh L/day in 1986·87 ; 

(b) the percentage of imported and 
indigenous milk powd~r and t-utter fat 
used in each of the four metro Dairies in 
pre-operation flood year and in J 986-87 ; 
and 

(d the performance of each of these 
Dairies in J 986-87 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV): (a) It is true 
that the through put of the Dairies in the 
j Metro Cities of Bombay, Calcutta. Delhi 
and Madras which was about 9 lakh litres 
per day durmg pre-Operation Flood year 
has gone up to 31 lakh litres per day 
during 1986-87. 

(b) Since the issue of commodities to 
dairies for recombination purposes is made 
from the pooled stock of bolh imported 
as well as indigenous procurement. cal-
culation of percentage conversion separately 
for imported and indigenous products into 
fluid milk is not feasible. 

(c) The performance of the four mttro 
dairies in the cities of Bombay, Calcutta, 
Delhi and Madras dwing 1986-87 is siwaa 
in Table below ;-
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Metro 
dairies 

Capacity Lath litres 
As OD March 

1987 

Throuahout per day 
peakA~ 

%age capacity utilisation 
Pcak Averaae ., 

Bombay 15.00 

7.50 

10.65 

3.25 

12.17 11.92 8J 79 

Calcutta S.70 S.27 76 70 

Delhi 9.20 9.14 86 86 

Madras S.2S 5.01 177 154 

EYoIveaaeat of Sweet COlD 

4847. SHRI BALASAHEB VIKHE 
PAUL : Will the Minister of AGRI-
CULTURE be pleased to state : 

(a) whether tbe Aodbra Pradesh Agri-
cultural University (APAU) has evolved a 
new variety of Sweet Corn called • Madhuri' • 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
OEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINlSTR Y OF AGRICUL TURE (SHRr 
HARI KRISHNA SHASTRI) : (a) Yes. Sir. 

(b) Madhuri is tall, 25-35% more 
sweet and matures in about 70 days in 
tbarif and 80 days in rabi. It is tolerant 
to important pests and diseases. It is 
suifable lor 'i0n~umption as cooked green 
cobs. Abour 60,000 cobs per hectare can 
be harvested It IS not suitable for grain 
production. 

~ ill Crop 'nsuraace Sdterae 

4848. SUR I BALASAHEB VIKHE 
PATIL : Will the Minisler of AGRI-
CULTURE he pleased to slate: 

(a) w'lether Goyernment arc consider-
iDa any ch.aose in tbe Crop lasuraace 
8dJeme as per demand of the farmen ~ 

(b) if 10. the detaiJa of c;hanaca pro-
posed to be made in the Scbemc : and 

(.:) wbotbcr VIU. will be tbo ... ' 7 

THE MINiSTER OF STATE IN THE 
DEPARTMENT OF AGR ICUl TURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRJ SHYAM LAL 
YADAVJ : (a) No, Sir. 

(b) Does not arise. 

(c) Presently the Comprehebsive Crop 
Insurance Scheme (CCIS) is being imple-
mented at Block/TaJuka/Mandal level. 
However. tbe eCls can be implemented at 
vmage level provided State Governments 
have requisite yield data at that level for 
each of the insured crop and it is possible 
for them to conduct the minimum number 
of crop CUrl ,rg experiments m each of sucb 
notified vil1age. 

ARIOIIDt SpeDt OD ClosiDg Ceremoay 
of Festiv.1 or India in USSR 

4849. SHRI GURUOAS KAMAT: 
Will ,he Mmister of HUMAN RESOURCE 
DEVELOPMENT be pJeased 10 slale : 

(a) whether lbe expenditure incurred on 
'be closing ceremony of Festival of Iftdia in 
abc USSR has been est imated at more 'ban 
rupees on crore ; 

(b) if 80. the reasons for spendiDi 
such a hUle amOunt ; and 

(c) the amount spent on clOliq 
ceremonies on various Pes'iYai of nUlia 
bold iD other countries aod the rcaSODl for 
'pcodi~ bu,e amount on tbe cfOllnc 
ceromomet as compared to other tfro-
tJ'8IDIIICI 1 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SaRI L P. SHARI): (a) No. Sir. The 
estimate approved for the closing ceremony 
of Festival of India in USSR is Rs 96 
lakhs. 

(b) This estimate was approved keeping 
In view the size and scale of the two 
Festivals namely. India in the USSR and 
USSR in India. 11 was Imperative that tbe 
Closing Event of the Indian Festival sbould 
be on as grand a scale as was belDg 
pJanned by the Sov,,:t authontise for their 
Closing 10 IndIa an November. 1988. The 
design of thiS event was also different. as It 
was en"Isagcd il~ a ~peclacular presentation 
by leadmg IndIan groups, dilecled towards 
depicting Indian history as well as contem-
porary aspIrations through a pagtant of 
dance and mUSIC, In which Soviet artistes 
wop)d also particIpate, 1l1ustrating the 
coming together, as It were, of the two 
cultures. More than 550 artistes partici-
pated In the Closing Event. 

The two Festivals had been conceived 
as grond events unprecedented in their 
scope, bearlOg in mmd the c10se hnks the 
two countncs havc with cach other. The 
Closing Event was, therefore, planned to be 
ID consonancc With the overall Festival 
Image. 

(c) The capendJlure on the closing 
ceremony/runcllon on various Festivals of 
India held In other countm:s is as 
follows :-

Festival of IndIa ID U.K. 
Rs. 1.66,408.60 

Festival of India in France 
Rs. 7,81,691.55 

Festival of India m USA 
Rs.2.33.577.55 

Indian Manifestation in Sweden. 
Rs. -NiI-

r Tran.rlatlo" ) 

Apo-Baaed 1 .. 1I8trlea 

~8S0. ,SHlU SHAND DHARIWAL-: 
Will ehe Ministor of AGRICUL TORE be 
plealCd to .tatc : 

(a) whether Government propose to 
give high priority to the agro-based indus-
tries during the Eighth Five Year Plan 
period; and 

(b) If so, the details of the proposals 
under consideration in this regard? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATJON IN THE MINISTRY OF 
AGRICULTURE (SURf SHYAM LAL 
Y ADA V) : (a) and (b) Detailed strategies 
for deveJopment during the Eighth Five 
Year Plan penod have nol been decided. 

Mineral Export Development Fa" 

4851. SHRI SHANTI DHARIWAL: 
Will the M mister of STEEL AND MINES 
be pleaied to state : 

(a) whether the attention of Govern-
ment has been drawn to the news item 
put"olished Itl "The Economic Times" dated 
27 June. 1988 under the caption "Mineral 
Export DC'/elopment Fund urged" ; 

(b) If so. whether Government pro. 
posed to set up a mineral development fund 
for financing beneficiation projects; 

(c) if ~o, lhe names of the States which 
are likely to be benefited by this fund; 

(d) whether it is a fact that Rajasthan 
State has not been included in these States : 
and 

(e) if so. the reasons for not providina 
such facilities to the Rajasthan which is 
also rich in minerals for the development 
of its mineral industry ? 

THE MINISTER OP STEEL AND 
MINES (SHRI M.L. FOTEDAR) : (a) Yea, 
Sir. 

(b) No such proposal is under t .. 
consideration of tbe GOVC11UDCDt. 

(G) to (0) Do Dot m ... 
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Ditlicultirs Faced by States Under 
"Operation Black-Board" 

4852. SHR! SHANTI DHARIWAl: 
WilJ the Minister of HUMAN RESOURCE 

DEVELOPMENT be rleased to state: 

(a) whether dIfficulties are being faced 
in implementing the scheme •. OperatiQn 
Black-board" by the States; 

(b) if so, the details of the suggestions 
sent by the States to Government about the 
difficulties bein& faced by them ; and 

(c) whether GO\lernm~nt propose to 
consider these suggestions and if so by what 
time ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION ANn 
CULTURE IN THE MINISTRY OF HU-
MAN RESOURCE DEVElOPME~T (SHRI 
L.P. SHAHI) : (a) to (c) The scheme of 
Operation BJackboard was dis.:ussed with 
State Governments in conferences of State 
Secretaries/Directors of Education before 
it was finalised. All State Governments 
and 3 UTs accepted the implementation of 
tbe scheme and sanctioned the first phase in 
1987·88 through their respective State 
Level Empowered Committees. Initially 
some State Governments expressed 
difficulties about finding resources for 
construction of classrooms/school buildings 
required under the scl,eme .. The use \~f 
NREP/RlEGP funds fOI tbls pUlpo~e IS 

being encourased as far as possible, as well 
as the use of all other available resources. 
AU the State Governments were able to 
identify the necessary resources for 
construction and have made the necessary 
commitments regarding school bUildings. 

SettiDg up of Regional PruJts 
ReR8rch CeDten 

4853. SHRI MAHENDRA SINGH: 
SHRI K.N. PRADHAN : 

Will tbe Minister of AGRICULTURE 
be pleased to state : 

<a> the number of Regional Fru; t 
Reeearch Centres proposed to be set up by 
the Indian Horticulture Research CounciJ. 
Banplorc during the &venth Five Year 
Plan period ; 

(b) whether a plopnal to ~ct liP such 
a .centre in Madhya Pradesh has been 
pending since 1981 ; and 

(c) whether any such centre will be 
set up during the Seventh Five Year Plan 
period and if so, the time by which it is 
JikeJy to be set up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCA TJON IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KRISHNA SHASTRI): (a> Sir, 
One . Regional Station' of the Indian 
Institut~ of Horticulture Research is 
proposed to be set up during the Seventh 
Plan penod in NiJgiri hills. 

(b) and (c) No, Sir. 

Planting or l'rcc~ 
4854. SHRI MAHENDRA SINGH: 

Will Ihe Minister of AGRfeUL TURf: he 
pleased to Slate : 

(a) whether small farmers deficient in 
resources are not coming forwald in the 
field of planting trees IDspite of the offer 
of assistance to them since their land 
holdings are small; and 

(~) if so, Ythelher Government propose 
to exelude gardens from the purview of 
ceiling on land holdings so as to encourage 
affluent farmers to invest their resources in 
lhi!o programme and thus promote tree 
plantation with the help of resources at the 
disposal 01 farmers? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP. 
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY) : (a) No specific instances of 
tbis type have come to notice from which 
such a conclusion can be drawn. 

(b) No, Sir, 

LoaD By Cooperatln aDd eo..erclal 
Baab to Farmen For Plant ... 

Fruit Gardea at Lower Rates 
4855. SHRI MAHENDRA SINGH 

Will tbe Minister of AGRICULTURE be 
plealcd to Itate : 
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(a) whether the cooperative banks and 
commerciaJ hanl..s charge iD1erest at the 
rate of 1l.25 per cent on the loans provi-
ded by them to the farmers for planting 
gardens; 

(h) whether the farmers get the produce 
only after five to seven years after the 
pJantation of fruIt gardens In course of 
which the Joan amollnt to be repaid by 
-,hem compounds to 1! times of the 
principal amount b('(.ausc of t his heavy rate 
of mterest ; 

(c) "hether the farmers do not takc 
mlClc!>t in plantmg fru't gardens because 
of the above provIsion bemg not viable for 
them; and 

(d) It so, whether It ''i proposed to 
bung down the rate of Interest of 4 per 
cent on the loans for p!antmg (ruJl gardens 
~o as to mJke thIS rate of JDterest 
rract Icat-Ie ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRJCUL TURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICVLTVRf ISHRI SHYAM tAL 
YADAV) : (a) Cooperative!. aoc! Commer-
cIal hanks charl!!c mterest a! the rate of 
JO per cert and 12.50 percent per annum 
for small and other farmers respectively 
for ralsmg fruit crops 

(b) DUring the gestallon period of 
frUit crops, ~"llple rate of mterest is 
charged from farmers and it IS collected 
from them altcr the crops start yielding. 
There I s no question of compoundmg 
mlerest dunng 'he gesl<.lllon penod as 
during this period no mlerest is required to 
be paid by farmers. 

(c) and (d) No, Sir. 

(English) 

Selzure or Flsbing Trawlers by 
Visbaklulpatnam aad Paradip 

Port Trusts 

4856. SMR. DAULATSINHlI. 
JADEJA : WIll the Minister of SURFACE 
'tRANSPORT be pleased to state : 

(a) whether fi~hing trawJers were 
seized by the Vishakbapatnam aDd Paradip 
Port Trusts during June and JuJy, J988 
for non-payment of dues e!c. ; 

(b) if so, the particulars of the com-
panies whose fishing trawlers were thus 
seized by the at-ov..: Port Trusts; and 

(c) the acti('n Government propose to 
take considering economic difficulties of 
fishing units? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) 
Paradip Port Trust has not seized any 
fishing trawler during the months of June 
and July J 988. However two fishing 
trawlers belcnging r to MIs Island Seaking 
Trawlers and MIs Super IsJand Marine 
Products" ere detained by Visakhapatnam 
Port Trust during June and JuJy 1988 for 
non-payment of Port charges accruing from 
June 1987. 

(c) The detention of the trawlers was 
made by Visakhapatnam Pon Trust under 
the statutory provisions of the Major Port 
Trust Act. 1963. Government can not 
interfere in such matters. 

Inl'oIYemeat or YNoo-OffiriaJs aad 
Eminent Educationists in the 

Fuoctiooiag of UGC 

4857. SHRI DAULATSINHlI 
JADEJA : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) the details of (he advisory bodies 
or committees under the aegis of the 
Department of Education which involve 
non-officials ; 

(b) the steps being taken to involve 
more non-officials and eminent educationists 
in the functioning of tbe University Grants 
Commission; and 

(c) the measures being taken to de-
centralise the functioning of the University 
Grants Commission? 
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THE MINISTER OF STATE IN THE 
DEPAR1MENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SURf L.P. SHAHI): (a) to (c) The 
re'Nisite information is being collected and 
will be laid on the Table of the House. 

New Programmes Undertaken by 
Nebrv Yu"s Kendras 

4858. PROF. NARAIN CHAND 
PAR.ASl:lAR: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) the new programmes undertaken by 
tbe Nehru Yuva Kendras dunng the 
finaocial year 1987-88 ar.d 1988-89 \uth 
particular reference to Himacbal Pradesh, 
Punjab and Haryana ; 

(b) whether H IS asfact (hat functioning 
of tbe Kendras has been seriously crippled 
on accoUDt of hftgation between the earher 
incumbents and the new management <lnd 
also because adequat~ finanCial grams are 
not being made availabJe to the e"lsring 
Kendras. \\'eIJ-itJ-lirnc, so as to enable 
them to carryon their activities; and 

(c) if so, the details of the amouDt of 
grant sanctioned for each Kendra durang 
tbe past three yeaT'S including the current 
financial y~ and the dates on which these 
were released in these States ? 

mE MINISTER OF STATE IN THE 
DEPARTMENTS Of YOUTH AFFAIRS 
AND SPORT:; AND WOMEN AND CHILD 

S. No. Name of tbe Scheme 

1 C IWTC Scheme: 

i) Acquisition of 63 vessels. 

ii) Modernisation of UD 

DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (fa) 
New programmes conducted by tbe Nebru 
Yuva Kendras in Himachal Pradesh. 
Punjab and Haryana during 1987-88. inter-
alia included Inter-State Youth Camps. 
Agricultural Exchange Programmes, 
Freedom 40 Cycle E~pedjtioD, Phanw.ra 
Mobile ExhibitIOn, Adventure Trek to-
Pmdari Kale~hwu, Youth Club Develop. 
ment Programme, Theatre Workshops, 
Ganga Action Plan, E"hlbihon for Youth 
and Drought Relief. 

(b) No, S,r 

(c) Does not aTll~e. 

loland \\atcr Transport DevelopmeDt 
Projects 

4859. PROI. NARAIN CHAND 
PARASHAR : Will the Mmlster of 
SURfACL 1 RANSPORT be pleased to 
refer to the reply ~'vcn on J 7.3 J988 to 
Unstarred Que~tlon No. 3556 regard,.,. 
cut In allo~a(J(.'1l for Inland waler TIaDS-
port Devdopmem prc)ccts and sta~e tbe 
break· up of lhe provIsion of Rs 32 croo:s 
In 1987·88 and R~. 43.88 crores for 
1988·89 for the projects planned lor 
Inland Water 1 rJnsport Deveiop,.ent. 
Project-wJse With other relevant details of 
the concerned projects ? 

THE MINISTER OF STATE OF TaB 
MINISTRY 01 SURFACE TRANSPORT 
(SHRI RAJI:SH PH OT) : Project.wise 
details of allocatIon of funds in 1987·88 
and 1988-!S9 tor 1. W T. projects arc as 
follows :-

(&S. in crores) 

Allocation of Funda 

1987·88 1988-89 

Hi) Terminal fGihtiea at Karimpnj. 

IS 00 

500 

1.50 . 

15.00 

10.00 

0.'0 
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S. No. Name of the Scheme Allocation of fund 

1987·88 1988-89 

2. IW AI Schemes : 

j) Acquisition of Survey Launches. l.00 0.50 

ii) National Waterway. 5.50 11.30 

iii) Hydrographic' survey on Important Waterways 0.50 0.50 

iy) Grants to [WAI. 1.50 1.50 

v) Grant of Interest Subsidy Scheme. 0.50 0.50 

vi) Technical studies 0.04 0.05 

vii) R&D Schemes O.OS 0.04 

3 Centrally Sponsored Schemes: 

i) Loan assistance to the State Govts. for 1.4J .00 
development of l.W.T. including hydro-
graphic surveys and dredging of rivers, 
Improvement of canals. ferry terminals etc. 
in vanous States. 

Tralniag Programme or ICC'W for 
Balscvikas 

4860. PROF NARAIN CHAND 
PARASHAR: Wril the MInister of 
HUMAN RESOURCI DEVELOPMENT 
be pleaB to state . 

(a) whether any ildml<;<;lon to Bal 
Sevikas was undertalr..cn My the Indian 
Council for Child Welfare, New DeIhl 
during the year 1988 . 

(b) If <;0. the 01"1 f1ct-WI<;e breakup for 
those admitted for tratntn~ along with IOlal 
!lumber or applicant'! hom each district, for 
each of the Nr,rth WC<;IC'Tn States covered 
under thiS area; 

(c) whether Ho~hlarpur district has 
been poorly repre<;cn.ed I" the number of 
Ildrriissions ; and 

(6) jf so, the dcr:ul.. thereof and the 
reaSOns (or delay and the steps laken (0 

ensure proper representation by absorbing 
these in the waitins list ? 

---- ----
32.00 43.89 

---- ----
THE MINISTER" OF STATE IN THE 

DEPARTMENTS OF YOUTIl1 AFFAIRS 
AND SPORTS AND WOMEN & CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRlMATI MARGARET ALVA): (a) 
Yes, Sir, 

(b) Admission to the Balsevikas train-
109 course IS not done on district-wise 
baSIS. As per rerruitment pattern, only 
the candidates who are sponsored by the 
Central Social Welfare Advisory Boards 
and various other Voluntary Orsanisations/ 
Institutions at State/District JeveJs, are 
considered for admission to the course. 
The candidates are admiUed on tbe basis 
of the ment list prepared by the Balsevika 
Traming Institute, which is scruitinized 
and approved by the )CCW. 

There is only one BaJsevikas Trainina 
lostitute, run by the ICCW: in the North-
estern relion. at ChaDdiaarlt and a Jist of 
selected candidates for the year 1988-89 
in respect o( tbis Institute as well as a 
Jist of 22 applicants not admitted. is ,i\'ell 
in the $tatCIIICIJt below. . 
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(c) As stated at (b) above. admission 
is not done on district-wise basis. Based 
GO the merit list end recruitment pattern 
throe candidates from Hoshiarpur District 
have been admitted in the Balsevika 
Training Institute. Chandigarh. 

Sta tellleat 

P,ogr/llnllfe of ICCW' for Balseeikas 

Lut .. , .selecteQ' candidates admitted 
in the 26th Batch fo, the year 
1988-89 in respect 0/ Balsevika 

Trainillg Institute: Chandi'garh 

S.No. Name and Address of the 
candidate 

J 2 

I. Smt. Pawan Lata Khurana, 
0/0 Sh. Sadhu Ram, 
120S/A Sec. 20. Chandigarh. 

2. Smt. Kawai Kapoor. 
D/o Sh. Bansi Lal. 
H.No. 120. W.No. 12 Panipat, 
Distt Karoal (Haryana). 

3. Smt. Kusam Lata Paliwal. 
Dlo Sh. D.C. Paliwal, 
H.No. 989. Sec 16, PanchkuJa, 
AmbaJa (Haryana). 

4. Miss Sunita, 
Dlo Sh. Dbaram Pal, 
83. Lajpat Nagar, 
Jalandhar City. 

S. Smt. Sheels Devi, 
Dlo Dbaram Singh, 
W /0 S. Tanem Singh, 
Urnta MohalJa, 372, 
Tea Nawan Sabar, 
Jalandhar. 

6. Miss Veena Kumari, 
D/o Sh. Loka Nand, 
0/0 Mr. Brij Mohan Barthwal. 
VaidaD Mohalla. Nawan Sabar, 
Doaba. 

7. Mi.1 Sudelh Ilani, 
Dlo Late 8h. Ownan Lal, 
74JJg. Dholi MobaJJa. Jlohtak. 

2 

S. Miss Ranjit Kaur, 
0/0 S. Lachman Singh, 
vm and P.O. Kurali, 
Distt-Ropar. 

9. Miss Anshu Baja, 
0/0 Sh. Dbaram PaJ Sharma, 
Vaidian MohaUa Nawan Sahar, 
JaJandhar (Punjab). 

10. Smt. Bhagwanti, 
Dlo Sh. Krishan KUmar Mehta, 
B.No. 46, Jagat Colony. 
Lalit Bhavan, Distt-Bhiwani. 

11. Miss Neelam Rani. 
0/0 Sh. Sher Chand, 
H.No. 311/7. New Colony. 
Adarsh Gali, 
Kurukshetra (Haryana). 

12. Smt. Usba Rani, 
C/o Sh. Krishan LaJ, 
B.No. 180 A, Jagadbri 
Workshop, 
Railway DisH Ambala (Haryana). 

13. Smt. Neena Kumari, 
0/0 Sb. R.C. Chopra. 
H.No. 8S2/1, Street No.6, 
Janak Puri, Ludhina (Punjab). 

J 4. Miss Mandeep Kaur, 
0/0 Late S. Piara Singh, 
C/o Dr. A.S. Aluwalia, 
219S/Sec-i S·C Chandigarh. 

1 S. Miss Jalinder Kaur, 
D/o S. Arnar Singh. 
C/o Saini Niwas. H.N. 3573. 
Gali No.4. Azad Nagar. 
PutJigar, Amritsar. 

J6. Miss JaswiDder kaur, 
D/o S. }aswant Singh, 
R.No 34, Oovt. Labour CoJony, 
Bhiwani. 

17. Jastiran Kaur. 
0/0 S. Mohinder SiD,h, 
H.No. 7428, Kutar Basti, 
Near Grain Market, BhatilKia 
(Punjab). 
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18. Miss Kamaljit Kaur, 
0/0 S. Amrik Singh, 
67, Near Ramgarhia Girls College, 
Luxaman Nagar Miller Gaoj. 
Ludhiana (Punjab). 

J 9. Smt. Nirmal Devi, 
clo Sikaodara Video Palace, 
Khalsa Pur Road, Amritsar, 
Taran Taran. 

20. Miss Jaswaot Kaur, 
D/o S. Sewa Singh, 
ViU and P.O. Noor Pura, 
Teh. AmJoh. Distt Patiala. 

21. Mils Sudesh Devi, 
010 Sh. Dial Chand, 
c/o Ramelb Saw Mill. 
Near Nari Nitetan Trust 
Nakodar Road. Jalandhar. 

22. Miss Gulshan Mehta. 
D/o Sb. Wldtan Cband, 
c/o Hazura SlOgh Veer, 
H.No. 8. S.No. 1. 
Malhotra Colony. Ropar. 

23. Miss Hanninder Jeet Kaur. 
n/o S. Hardev Singh. 
Viii & P.O. Grangan. Teb. 
Kharar, 
Disu Ropar (Punjab). 

24. Suthdev Kaur, 
D/o Satpal Singh, 
Viii & P.O. Kbcm Karan, 
Tob. Pali, Amritsar. 

25. Malika, Kaur, 
D/o Our Charan Singh, 
c/o Jo,illdcr Sinah, 
Viii & P.O. Kairon, Diatt. 
Amristar. 

26. SuriDder Pal Kaur, 
wlo She Suthjinder Sinah, 
c/o Sh. Nahar Singh Gill, 
Viii & P.O. Narpur Bet, Ludhiana. 

27. Mil. Kusum Sharma, 
D/o Hui Kisban Sharma, 
V. OurlOmajra. P.O. Katta 
Sahour, 
AlaIDdpar Bahib. Roper. 

2 

28. Jewan Alba, 
D/o Sh. Amrit Saria Ram Sbarma. 
V & P.O. Laroi. JaJandhar, 

29. Sneh Lata, 
0/0 Yodba Nathe V. Taraarb. 
PO. Bboa, Teb. Patbankot. 
Gurdaspur. 

30. Jasbir Kaur, 
D/o S. Hazar SinSh Khakh, 
Viii P.O. Nadala. Kapurthala. 

31. Satya Devi, 
Dlo Sh. Bharat Sinsh. 
VilJ & P.O. Khu:-dban. 
Kuruksbetra, 

32. Satvir Kaur, 
D/o Gajjan Singh, 
V. Kalaron, P.O. Morindra. 
Ropar. 

33. SUkhwinder Kanr. 
D/o Ajaib Singh, 
Viii & P.O. Mallian. 
Teb. Amritsar, Distt. Amritsar. 

34. Satyawati. 
w/o Sh. Mobinder Singh, 
Vi)) P.O. Chhatera Bbadurpur. 
Teb. and Distt Sonepat. 

35. Parkasb Devi. 
n/o Hari Chand, 
Vill. PO. Neza Della Khurad 
Sirsa. 

36. Mrs. Raj Bala, 
D/o BaJjeet Sinsh. 
W/o Rajlnder SiDP. 
ViiI. P.O. Dbandhri, 
Teh. Hansi, Distt. HisSU'. 

37. Resbma Rani. 
0/0 Banti Dhar Wadhwa, 
ViDe P.O. Chana. Bhiwani. 

38. Neelam Rani, 
D/o Rakba R8IIJ (Tailor Master), 
Vill & P.O. Bala Cbaur. 
Hoahiarpur. 
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3'.~· Sutlncter Kumui~ 4S. Kusum [:ata, 
D/o 'Katba Ram; D/d\.'8te Sb. Navraq Reo, 
wlo Sh. Kapil Dev DuU, H.No. 6, Dcm Bba'nn Road, 
Viii. & P.O. Lalri. Hissar. 
Sob.teh.~oH. UDL 

46. Kiran Data, 
40. Mrs. Phoolwati J)coyi, 010 Hwbans Lal KhuHar, 

0/0 Bodh Raj. C/o Khajan C/G lb. Asbok Kumar-, Vijay 
Sinp. Kumar, 
ViM I & P.O. Thusa, O ..... aon. Karyna Merchants, Sarna canal. 

Teh, Patlrankot, OurdUfJUr. 
4 •. Shakuntla Devi. 

D/o Sh. Ram Kumar, 47. Ral Kuman, 
ViJI. & P.O. Tatarpur (lat D/O'Sb. Hatoam Singh~' 
Musbu) Viii. P.O Saghnai, 
Teh. Rewari, Mahcadraprh. Teh. Amb Una. 

48. Kriahau nevi, 
42. Ms. Maadlin. w/o \Ted Patlcaab Yacbw, 

D/o Late DaoieI V· DMena, ViNhCboki "No, ., P.O.' Ashyaki 
P.O. lalaodiaar Canti. Gorawass, 

MoWadelWarb. 
43. Sunita Chandel, 

0/0 Sh. Bhapt .R.aIa. 49. M'_ Kuman, 
Mohalla PHID Haas, 0/0 Sh. Ram Gopall\1a111ania. 
Near Sbivji MandaI. VPOABal Satnand •. 
BaIa Cbnr. Hesbi8r.,.. Teh. and DisU. Hissa'. 

4 ... Davinder Kaur. SO. Kul~ Kaur. 
0/0 Sh. Sa.rnaaat Slnab,. 0/0 Didar Sin,h, 
ViII KMari Cbact, PO. Urmar. Advocate Ci vi I Courts, 
HeehiaFpor . Jagraon Ludhfana. 

List of applicanh who were not selected for Balsevik •• '1'rai ....... 

1. Kamlesh. 
0/0 Raj Pal 
Viii. P.O. Rarwum, 
Sonepaa-. 

2. BaIjrit r Kalil; 
D/o S. Tarlok Singh. 

Course during 1988. 

w/o S. Baltar SiDab. Radbaw., 
Ville P.O. asoaa". ao;,owalt. 
Via ICathu 'NaD&Il. 
Amritaar. 

Selected bur dId DOC jOin. 

-do-



4. Karan, Pati, 
wlo Sh. Rajiooer Singh, 
V.P.O. Guhna, Teb. Kaithal, 
Kurukshetra. 

S. Bhupinder Kaur Ahluwalia. 
0/0 Sh. Jagjit Singh Ahluwalia (Master), 
Main Road Fatehpur, Kurukshetra. 

6. Shakuntla Devi, 
wlo Sh. Mahabir Singh, 
ViiI. Salacpur Majra. P.O. Bobala (Juan) 
Sonepat. 

7. Harpreet Kaur, 
D/o Sh. Charan Singh, ViiI. Dharak Kbud, 
PO. Majatri, Ropar. 

8. Smt. Krishna, 
0/0 Hari Singh, 
wlo Sh. Oharawam Singh, VPO Bayanpur. 
Sonepat. 

9. Harpreet Kaur, 
010 Kesar Singh, V.P.O. Kumbra, 
Teh. Kharar, Distt. Ropar. 

10. Kanchan, 
0/0 Sh. Lajpat Rai Malhotra, 
Khem Karan. W.No. S, Teh. Patti, 
Amritsar. 

11. Gurmail Kaur. 
Dlo S. Gajjan Smgh, 
V.P.O. Kot Gangu Rai, Ludbiana. 

W,illen hIwu, .aM 

12. Miss Rajni Sharma, Selected but did JIOt.Jojn. 
0/0 Sh. Kishan Chand Sharma, 
U.N. 56, Haryana Education Board Complex, 
Bhiwani. 

13. Smt. Neelam Sharma, 
'w/o Sh. ManmohaIY·Sbanna, 

227 Green Park Near Bus Stand, 
Jalandbar Ci'y. 

;14. SmL Sumitra Devi, 
wlo Sh. KrishaD Kumar, H.No. 10/2. 

, Police Colony, Jioel (Harye.). 

J,. MJ •• Paramjit Kaur. 
I • Dlo s, o.ro .. .sinala. B.N~ .1$3). 
- Seotor )'s'D, ,CbaDdiprb. 
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16. Miss Rajni Rani, 
D/o Late Sh. Tir'ok Chand, 
H.No. 3278, 1st Floor. 
Sector 23-D, Chandigarh. 

17. Miss Satya Devi, 
D/o Sh. Waryam Cband. 
C/o Sh. Kamal, Telephone Exchange. 
Banur, Distt. Patiala. 

18. Miss KamJesh Rani. 
D!o Sh. Madan GopaJ, 
Teh. Office Fatehabad. 
Distt. Hissar (Haryana). 

19. Smt. Darshan Kaur. 
0/0 S. Kirpal Singh. 
ViIJ & P.O. Kandhala lattan, 
Via·Bulhowal. DisH. Hoshiarpur. 

20. Smt. Nirmal Kaur, 
wlo S. Jaswinder Singh, 
Viii & P.O Rampur Bilron, 
Distt. Hashiarpur (Punjab). 

21. Smt. Charanjit Kaur, 
Dlo S. Santakh Singh. 
H.No. 584. Sec. 20-A. 
Chandigarh. 

22. Miss Kamlesh Kanta. 
010 Sh. Tara Chand, 
H.No. 3273, Bharga Nagar, 
laJandhar. 

U.-eIt n.e to Noa-Implemeatation 
or CUttopa.,. Commission Report 

4861. PROF. NARAIN CHAND 
PAR ASHAR : 
SHRI N. VENKATARATNAM : 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government are aware of 
the unrest among the school teachers of 
the country caused by the non-implementa-
tion of the recommendations made in the 
report of the Cbattopadhaya Commission 
and the decision of certain tcachers 
orpnjsatioDl to either boycott the 
reacher', Day Celebrations 1988 or to 
obMnc it as a bJac:k day i 

(b) If so, whetber efforts have been 
made to defuse the situation and meet the 
demands of tbe teachers through an early 
implementation of the recommendations of 
the Commission; 

(c) if so, tbe nature tbereof ; aDd 

(d) if not tbe reasons tberefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCA nON AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) to Cd) The 
National Commission OD Teacher .. , 
(Chattopadhaya Commission) submitted its 
report on 26.3.1985. The Commission 
made variout recommendations concerning 
pa, scales, service conditions and otbor 
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aspects relevant to the teachers. Based on 
tbe recommendations of NeT·1 and the 
views of the Empowered Committee there· 
on, as also the postulates of National 
Education Policy, 1986. Government 
issued orders on 12.8.87 for revising the 
pay-scales of school teachers working in 
Union Territories and tbe Central Autono-
mous bodies. Representations received 
ffnm various teachers' organisations reques. 
ting for certain modifications in the pay 
scales announced by the Government as 
clarifications in regard to implementation 
of tbe pay scales. have been considered by 
the Government and such clarifications as 
were considered necessary have been issued 
on 3.11.87. These organisations have not 
conveyed to the Government their rejection 
of these scales. In so far as the State 
Governments are concerned. copies of 
NeT-J Report have been made available to 
tbem for appropriate action. 

SuaRestiobS made by F A.O. 

4862. SHRI K. RAMAMURTHY: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the main suggestions made hy the 
Fertilizer Association of India on the 
report of the study group of New Nitro-
genous Fertilizer Plants; and 

(b) the details of steps taken on the 
suggestions? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTIL1ZERS IN 
THE MINISTR Y OF AGRICULTURE 
(SHRI R. PRABHU): (8) The main 
S~lICstioDs made by the Fertilizer Associa-
tion of India (FAI) on the report of the 
Study Group OD New Nitrogenous Ferti-
lizer Plants are liven in the statement 
below. 

(b) The suuestions made by FAI have 
been considered while processing the report 
of tbe StUdy Oroup but no decision has 
beeD takeD by the OOYel'DlIlCIlt. 

Statemeat 

Main suggestions made by Fertilizer 
Association of India (FA/) on the 
report of Study Group 01 New 

Nitrogenous FertUizer Plants 

J. Demaad Projections 

The following estimates based on 
e~ercise done by Nationa) Information 
Centre (NIC) at tbe instance of FAI were 
su~gested : 

All-India Estimates 01 OxisamptiOD-N &: P 

(mjJ)jon tonnes) 

Year 

1989·90 
1994-95 
1999-2000 

N 

7.70 
9.80 

11.90 

2. Future Deficit of Nitrogen 

P 

2.74 
3.S6 
4.38 

F AI suggested that the basic goaJ of 
pursuing increasing self-reliance in fertilizer 
availability through increased domestic 
production should be adolJted which would 
keep not only India away from possible 
exploitation by Fertilizer exporting 
countries but would also enable the Govern--
ment. industry and the farmers to pJan 
strategies with regard to production and 
use fairly and effectively. It may be quite 
reasonable to be guided by the basic 
principle adopted in both the Sixth and 
Sev~ntb Plan aiming at a level of produc· 
tion which would leave a gap of about 
I million tonne in nitrogen to be met 
through imports. 

3. Future Defic:it of PloS 

Against the suggestions of study group 
that the future deficit of P20S should be 
met entirely througb imports PAl bas 
suggested that it is inadvisable to depend 
exclusively on imports if only to keep India 
away from expJoitation by Fertilizer 
exporting countries. In addition. the spin· 
off effects of establisbtnl plants in India in 
terms of employment generatioD. infrastru-
ctmal development and contribution to 
overaU industrial dcvelopmoat arc tc.o 
importlDt to be iporecl. 
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4. Feedstock 

The RAI has suggested that utilisation 
of natural gas. which is in abundance, is of 
prime significance in the overall feedstock 
policy on development o( indigenous 
fertilizer industry. 

5. Size of New Plants 

Apart from standard sized plants of 
1350 'TPD of ammonia options for smaJler 
1iDd modium size plants sbould not be 
i8llored. 

~ Imple.elltation Of SFPP in Orissa 

4863. SURI SOMNATH RATH: 
Will tbe Minister of AGRICULTURE be 
pleased to state : 

(a) whether a Special Food ProductIon 
Programme has been launched to give a 
boost to the agricultural production in tbe 
State of Orissa ; and 

(b) if so, the names of the distr!cts 
selected for this purpose and the main crops 

''C pr.opesed to be undertaken under the 
: .pnpammme and to what extent f-oodsrains 
.. 4"fOCIuction is likely to be increased? 

mB MINISTER OF STATE I N THE 
~DBPAR.TMENT OF AGRICULTURE AND 
. Of)()PERATf ON IN THE MINISTRY OF 
·AGRlCULTURE (SHRI SHYAM LAL 
·YADAV): (a) and (b) A Special Food-
tIIains P.rodctioft Programme with the focus 

'crop 'R.ice" has been launched in Orissa to 
..jocrea5e tbe IlroductioJ) of rice. Under 
this t)fosramme five dis~ricts VIZ; Balasore, 
Otttaek, Puri. Sawnbalpur and GBnjam have 

. been included. With the implementation 
of SFPP, together with other developmental 
programmes. it is envisaged to increase the 
Ilroduction of foodgrains to 72.70 Jakh 
'ODDCS during 1988-89. as compared to 
63.16 lakb tonnes for the triennium endin~ 
19116-87. 

. J fMulation] 

.. " .. Drect. or E .. t"tas Trees 

4864. SHRI VIRDHr CHARDER 
JAIN #' Will tbe Ministel of ENVIRON-
MENT AND FORESTS be pleased to 
.tato : 

(a) whether CUCo.l'yptus trce SU\lks, in 
SO Jitres of wat..:!' a day; 

(b) whether whtacvcr these trees lave 
een planted, It has resulted in tho knd 

becoming bancn and fUle1)ts destroyed ; 

(c) jf so, whcther Union GOVCJlDRlCDt 
wOtJld instruct the State Governmemt to 
stop planting eucalyptus trces ; and 

(d) the details about the action 'taken 
by Government in thiS regard? 

THE MINlSl LR OJ .ENVIRONMENT 
AND FORLS') S <SHR. Z.R. ANSARI): 
(a) Wale I uptLlkl: by dificrcnt species of 
euca'yptu~ ha~ 1]01 been quantified. 

(b) No la~c oj j.wli!> becoming banen 
and forests bemg c.Jc~tJ uycd due to planting 
of euca)yptu~ tJ~c,!) hab been reported. 

(c) and (d) 1 hel C IS no proposal to 
stop plantlDg oj cucdlyptu~ trees. 

New SCOOO.& under IIordcr Area nefelepment 
Programme 

4865. SUR) "IROH) CHANDER 
JAIN; Will Ib\: MII1I~rcr of HUMAN 
RESOURCE DbVcLOI'M~NT be pleased 
to stale: 

(a) the dctall~ oj the programmes for 
development ot Lc.Jucatloll mcluded under 
the Border Aced!> (Ldu,-allOn) Development 
Programme; 

(b) whether U'Il011 Government propose 
t", accord pnonty to the primary education 
in the said programllle ; and 

(c) if ~o. thc Iota] number of J)fimary 
schools proposed to he opened in these 
border areas <turmg 1988-89. district. 
wise? 

J 

THE MINISTER OF STATE IN THE 
DEPARTMENTS 01' EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOUR.CE DEVELOPMENT 
(SHRI L.P. SHAHI) : <a) The fo.lknrm. 

activities are sen era y inoJuded UDder, J4bo 
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Border Area Development (Educatioa) 
Programme: Establishment of new edu-
cationa!...institutions. where lack of the 
same is experienced; strengthening of 
ellisting infrastructure of educational & 
training institutions ; strengthening of 
opportunities for vocational training and 
skill develotm\eN ; organisation of training 
programmes for women & youth; establish-
ment of hostels exclusively for students of 
border areas ; provision of scholarships on 

. '-tit to students from border areas on a 
limited/pilot basis for technical & pro-
fes!ional education; adult, non-formal and 
continuing education progrnmmes ; organis-
stieR of programmes for orient at ion anct 
trailliDl of teachers; and establishment of 
teacher education institulhlns 

(b) and (c) Primary tducation is given 
priority amongst the cducat ional activities 
under the Programme I inancial assistance 
under BADEP is in the nature of supple-
ment to the educullonal development 
programmes of the Slates. The number of 
primary schools to be opened will depend 
upon the proposals 01 I he ll0rder States 
which are made wllh reft'rLnce 10 fdt 

, Deeds 

Afforestation Pmgramme in 
Raja~than 

4866. SHRf VIROHI CHANDER 
JAIN: Will the Minister of ENVIRON-
MENT AND FORESrS he pleased to 
state: 

(a) whether Government's attention has 
been drawn to .he ncw",tcm nppearina in 
~he 'Rajasthan PII'r11-..a'. Jaipur daled 

18 July, 1988 under the caplion 'Arab 

Sagar Se uthc bmlal pachhim Rajasthan 

... mein jam kar Dahin barse' ; 

(b) jf so. the steps taken by Govern-
ment to plant tr«s in the billy areas of 
R.ajasthan durins the current year ; and 

(c) the future plans of GoverDIDCnt in 
this regard? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI): 
(a) Yes, Sir. 

(b) For ~1988-89 tbe target of tree 
plantjng in Rajasthan. including its bilJ 
areas, is 13 crore seedlings. 

(c) AJI efforts are being made to 
increase the coverage of tbc'aft'ONItation 
programme. The Planning Commission 
has recently set up a Working Group to 
study the prob1ems of Aravam hills in 
Rajasthan and to draw up special recom-
mendations for short as weD as medium 
term action plan to be taken up durio8 tbe 
Eighth Five Year Plan. 

Afforestation PI'OgI'8IIUDe 

4 P 67. SHRI VIRDHI CHANDER 
JAIN : Will the Mini5ter of ENVIRON-
MENT AND FORESTS be pJ",ed to 
state: 

(a) the state-wise amountlaUofted for 
1988·89 under afforestation proarammc ; 
and 

(b) the estimated 81DOURt propesed to 

be allocated under afforestation prosramme 
for Rajasthan for the year 1989-'90" 

THE MINISTER OF ENVlRWNMBNT 
AND FORESTS (SHIU Z.R .. - ANMRI) : 
(a) State-wise allocation of· . f.... for 
afforestation activities u ... · Central and 
State schemes during 19&8-&9 is liven in 
the statement below. 

(b) It is not possible at this stqe '0 
in4icale the a11ocatioo hiUJ,. to - liven 
fOl' 1989-90. 
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Statemeat 

Stalewist Allocation 0/ Funds for IIfforestation Activities In 1988·89. 

Rs. in Lakbs 

States/U.Ts. TOTAL AJlocations (expected) Remarks 

Andhra Pradesh 3.538.00 In addition, a sum of Rs. 28 
Assam 2.188.00 crores will also be spent o1t 
Bihar 5,298.00 afforest atioD under other 
Gujarat 3,168.00 schemes of NWDB and 
Haryana 1.921.50 Mimstry of Agliculture, 
Himachal Pradesh 2.257.50 takIng the total to Rs. 620 
Jammu & Kashmir 1,124.63 crores. 
Karnataka 2,710.50 
Kerala 2,374.00 

Madhya Pradesh 4.672.00 
Maharasbtra 4,194.2S 
Manipur 703.50 
Megbalaya 756.00 
Nagaland 518.00 
Orissa 2,667.25 
Punjab 1.035.25 
Rajasthan 3,202.00 
Sikkim 235.00 
Tamil Nadu 3,479.50 
Tripura 462.75 
Uttar Pradesh 7.589.75 
West Ben .. ) 3.292.88 

A&' N Islands 259.50 
Arunachal Pradesh 451. 75 
CbaDdiaarh 23.50 
D.N. Haveli 111.25 
Delhi 85.50 
Goa, Daman. Diu 163.00· 
Mizoram 658.00 
PoDdicberry 48.00 
Lakshadwcep 7.25 

Total 59.196.01 or •• Y 59200 

*lDcludea Ill. 4S.oo IakhI for Damao &. Dig. 
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AfFiliation to Schools by CeDtral 
Board of Secoodary Education 

4868. SHRI K. RAMAMURl HY : 
will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) the number of schools in the 
country which have been granted permanent 
affiliation by the Central Board of 
Secondary Education ; 

(b) the requirements laid down by the 
Central Board of Secondary Education for 
geUing such a permanent affiliation; and 

(c) the number of schools in the 
country which have been given show cause 
notices for not fulfilling tbe conditions of 
affiliation ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRI L P. SHAHI) : (a> 
124 Schools have been granted permanent 
~ffiliation by the Central eoard of Second-
ary Education. 

(b) A statement giVing the norms for 
grant of permanent affiliation by the 
Central Board of Secondary Education is 
Biven below. 

Ccl 3 schools have been given "show 
cause" notices for not fllfilling the 
condItions of affiliation. 

Affiliation 
Board of 

Statement 

10 Schooh by Central 
Secondary EducatIOn 

NollDS for Penaaoent AfFiliation of 
Secondary Kbools/seminor Secondary 

Scbools 

5.1 Prior to considering tbe applica-
tion for permanent affiliation of 
schools, the Board shall look into 
the fulfilment of the followinl 
conditions :-

5.2 The ICbooI should have sent up at 
least 10 batches of students for the 
Ioc:oDCilry scbool examination (or 

permanent affiliation of secondary 
classes and at least 8 batches for 
t he senior secondary esamination 
for senior secondary classes. . 

S.3 The enrolemenl of the school 
should be adequate so as to make 
it economicalJy viable. This would 
normaJly mean tbat the school has 
at least two sections in each class 
except in case of schools located 
in hilJyareas or in rural or remote 
surroundings. 

5.4 The school must have at least 5 
acres of land in the case of a 
Secondary Scbool and 8 acres in 
the case of Senior Secondary 
School in irs name with adequate 
class-rooms in a permanent build-
ing. These buildings should be 
owned by the Society of tbe school 
and should Dot be in the name of 
any particular individual who may 
be a member of the society. 

5.5 The standard of the school. the 
quality of teaching and remedial 
help be such tbat students are 
helped to regularly pass from one 
class to the other. The pass 
percentage in Primary classes 
shOuld normally by 100% and for 
classes VI, VII it should be not 
less tbaD 95 % and in IX and 
above not less than 90% durina 
the last 3-4 years, A record of 
enrolement and pass percentage, 
class-wise, and mean of marks for 
each subject class-wi~e should be 
provided for tbe previous three 
years indicating increased pass 
percentaaes and mean of each 
subject from year to year. 

5.6 Tbe record of mean performance 
should be presented to the Inspeo. 
tion Committee to show that the 
meaD in each suhject has im~ro
ved from year to year dwine the 
past tbree years for all the classes, 
for I-X or I-XII. 

5.7 If the meaDS have already 
reached a vcry hiBb leve), tben tbe 
scbool should continue to maiD-
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tain that high level of perform-
ance. 

S.8 The staff including the Principal 
should he qualified according to 
the Roard's normc;. 

5.9 The school should have service 
conditions for the employees as 
per Board"s norms/as per norms 
of State/U T. Government if the 
Education Act of the State/U.T. so 
provides and should pay salaries 
including allowances at Jeast at 
par with the corresponding cate-
gories of employees in the State 
Government's schools. It should 
have C.P.F./Pension and other 
retirement benefits for the staff. 
Medical benefits, LTC and other 
benefits at par with Government 
school c;hould be available to the 
staff. 

5.10 The school should have well-
equiped and proper laboratories, 
workshops for suhjects involing 
practical work/vocational stream 
subjects. wherever necessary. The 
laboratories/workshops should go 
beyond meeting the minimum 
norms prescrihed by the Board 
The school must allot sufficient 
money in the Budget for purchase 
of Jahoratory equipment each year 
to improve the laboratories/ 
workshop. 

5. J I The school should have some 
distinctive features either in the 
ftum of innovations in academic 
programmes or in co-curriculars 
including games and athletic 
acliviiies, hence the school's per-
formance ill intra-school and inter~ 
school cultural or athletic activi· 
ties will he looked into. Similarly 
quality of programmes on Work 
Experience, SUIlW, Value Educa-
tion etc., should be of high order. 

S.12 The school should have a good 
and spacious library and Readin, 
room with Proper furniture and 
equipment It should have boob 
of general Datarc and OD variOUI 

subjects at the ratio of at least 8 
books per student for a day school 
and 10 books per student for a 
residential school with minimum 
of SOOO books. It should have 
sufficient audio-visual equipment 
and teaching aids. 

5.13 In addition, the library should 
have a separst c section of good 
reference books. It must have 
sets of good encyclopedia and 
other such books in tbe reference 
section. The Library shaH Dot 
have notes or guides or keys of 
any kind. For the selection of 
books norms and guidelines 
provided by the BoardiEducation 
Department should be followed. 
The text·books should not be 
included while meeting norms 
of Library books given above. 

5.14 )I should have been subscribins 
for sufficient number of news-
papers and magazines. The 
number of maga7ines suitable for 
students should be at least 1 Sand 
at least 5 to cater to the pro-
fessional needs of teachers. 

5.) 5 The school must allot sufficient 
money in the Budget for purchase 
of Library hooks and. equipments 
each year tn improve the Library. 

5.16 The school should maintain neat 
and clean surroundings botb 
within and outside the school 
building. Attention and care 
should be given '0 make the 
school a pleasant place to work 
in and to learn. Hence apart 
from cleanliness and hygiene. 
including clean toilets, tbere 
should be trees, shrubs, flowering 
plants etc., in the school premises. 
The class-rooms should also be 
brightened up with pictures. cbart. 
maps. works of students etc. 
rather than presenting. dirty walla, 
broken window panes and dOOR, 
unpainted blackboard etc. The 
school Ihould gi vc sufficient time 
and spend enough money to 
provide for developmental activitj_ 
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and programmes in the areas of 
sports and athletics. literary, 
dramatics, art, music and cultural 
activities as well as in SUPW. 
Since these programmes are co-
curricular and not extra-curricular. 
all the students should be involved 
in such developmentar activities. 

S.17 Special care and planning must be 
exercised in organising Work 
Experienced. 

5.18 Value l:.ducation with particular 
emphasis on Nationa I Integration 
~hould he lI)!.:urporated into various 
sUbjt:!.:b and activities in the 
schoJI curriculum. 

5 19 A ~tatcfIlcnt lIhowmg expenditure 
incuflcd on purcha!)e of science 
eqUipment for laboratories 
on librdry books. furniture, 
up-keep of building etc., during 
the la~t three years should 
accompany the request for 
p\!rmanent affiliation. 

5.20 The s.:hool and its society or 
Managing Committee must not 
have any commercial interest in 
runnmg the school. 

S.21 The school mml have fulfilled all 
th~ condItions laid down by the 
Bo.ud from time to time and 
should have reached above the 
minimum normll of the Board. 

5.22 The apphcatlOn for Secondary/ 
Senior S4xondary sections should 

be made ScpccatcJy aJong with the 
fee prescribed by the Board. 

NavOOa}a Vidyalayas 

4869. SHRf K. RAMAMURTHY: 
Will the Mmister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the number and 'ocahon of 
Navodaya Vidyalayas in diJl"erent parts of 
the country; 

(b) the number of ~hooJ buildings 
and hosteh COII~tructcd So far fur Navodaya 
Vidyalayas ; 

(c) whether the entire personnel and 
experti<;c to the Navodaya Vldyalayas are 
from tht: Kendnya Vldyalayas ; and 

(d) if so, the rea~om, therefor '/ 

THE MINISTeR or- STATE IN THE 
DEPAR TMENTS OF EDUCA TJON AND 
CULTURE IN THI::. MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI); (a) A Jist is 
given in the St&tement below. 

(b) So far buildings for the school or 
hostel have not yet been fully constructed 
though the work of construction of school 
buildings and hostels for Navodaya 
Vidyalaya has OOen cntr~ted to different 
construction agcncit!!). The work is in 
progress. 

(c) No, Sir. 

(d) Does nOl unlit: 

Statemeat 

S. 
No. 

1. 

List 0/ Navodaya Yidyaiuyu.) 

Name of the State/UT 

2 

Andaman and Nicobar 

Total 
No. 

3 

2 

Details of the location 

4 

1. Port Blair, Andaman Nicobar 

2. Villages Ackeboom, District Nicobar 
(Car Nicobar Block) 
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1 2 

2. Andhra Pradesh 

3. Arunac;hal Pradesh 

4. Bihar 
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3 

19 

s 

23 

4 

1. Chalakurtby Camp., District Nalgonda 

2. Nizamsagar, Distt. Nizamabad 

3. Chopadandi Ganga Dhara Block, 
District Karim Nasar 

4. Horsley Hi11s, Distt. Chittoor 

5. Peddapuram, Distt. East Godavari 

6. Kagaz Nagar, Distt. Adilabad 

7. Lepakashi, Distt. Anantbapur 

8. VargaJ, District Medak 

9. Penur, District Prakasam 

10. Kommadi ViJlage, District Visakha· 
patnam 

11. Gajuladinne Project Arca, District 
Kurnool 

12. Viii. Madirala. Distt, Guntur 

13. Village Pa)eru Kusumanchi MandaI, 
Distt. Kharnmam 

14. VilJage Gachhibowli, Distric;t 
Rangareddy 

15. ViJlage Cberyyery (Project Area) 
Distric t Cuddapab 

J6. Krishnapuram, Distt. NelJore 

17. Village Vennelvalas8, District 
SrikakuJum 

18. Village Pedavegi, District West 
Godavari 

19. Village Venugopalapuram, District 
Vizianagaram 

1. Hunli, Diban~ Valley 

2. Tezu, District Lobit 

3. Tissa, District Tirap 

4. Seppa, District East Kamens 

S. LepajarrinB. District Upper SubaDsiri 

J. Sheikhpura. District Monlbyr • 

2. Kumar Bagh (Bettlah), District Wost 
Cbamparan 

3. Hanadiba. DlsU. Dwnka 
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2 3 4 

4. Ara, District Bhojpur 

S. Banti, District Madhubaui 

6. Masaria Dam, Ohagra, Distt. Guolla 

7. Birauli, District Samastipur 

8. BIT Meara. District Ranchi 

9. Chaibasa Campus District SinghbnUID 

10. ViJlage Rewar, Distt. Nawada 

11 Shaktinagar, Chandan Dam Site, 
District Bhagalpur 

12. GauraJdagb Agricultural Farm, 
SupauJ, District Saharsa 

13. Mirzapur-Badhuar (Bishanput), 
District Begusarai 

1-1. Viii. Barum, Distt. Aurangnbad 

15. Vikram. District Patna 

16. lathian. District Gaya 

17. Vmage Kharondin. District 
Muzaffarpur 

18. vln. Bahadurpur CPmtt. Site), and 
Darbbanga (Temp. Site) District 
Darbbanga 

19. Purnea, District Parnea 

20. Village Chiri, Distt. Lobardeaa 

21. Rajarib. District NaJanda 

22. Lalmatia, District GOOda 

23. Kolasi (Pt. Site) and Koelha (Tcm. 
site), District Katihar 

S. Cbandilarh 1. UT of Chandigarb 

6. Dadra aDd Nagar Haveh 1. Rakboli School Complex 

1. Daman and Diu 2 1. ViJl. Bucharwada, Distt. Diu 
2. VII). Kachigaon in Distt. Daman 

I. Delbi l. VilJage Katewada in Kanjhawala 
Block, Delhi 

9. Goa 2 1. Canacona. Goa 

2. Villa. Valopi in Sattari Talub, 
North Goa 
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1 2 3 4 

10. G~jarat 6 1. Kathlal, District Kbeda 

2. Porbandcr, District Junagadh 

3. Roop Nagar Valia Taluk, District 
Bharuch 

4. Borkhandi Vyara Taluk, Distt. Sura. 

S. Viii. Dumra, Distt. Kutch 

6. Viii. Aliabad, Distt. Jamnagar 

11. Haryana 9 1. Jbajjar. DisH. Rohtak 

2. K~unga Kothi. Distt. Jind 
3. ViiI. Pabra, Distt. Hissar 
4. ViII. Chhainsa, Distt. Faridabad 
S. Viii. Bejutana, Distt Sonepat 
6. Viii. Oahan, Distt. Sirsa 
7. Vill. Titram, District Kuruksbetra 
8. Viii. Devarala, DisH. Bhiwani 
9. Vill. Kareera, Distt. Narnaul 

12. Himachal Pradesh 8 1. Pandoh, Distt. Mandi 

2. Theog, Distt. Sbimla 
3. Saro), Distt. Chamba 
4. Naban, DisH. Sirrnour 
S. Papro)a, DisH. Kaogra 
6. Viii. Katgaon, Distt. Kinnaur 
7. Viii. Kolla Kburd, Distt. Una 

8. vm. Tarakwari, Distt. Hamirpur 

13. Jammu and Kashmlf 14 1. Agglar, Distt. PuJwama 
2. Lolab, Distt. Kupwara 
3. Near Leh Town, Distt. Ladakh 
4. Ruh Jaganoo, Distt. Udbampur 
S. Kot Trunka, Distt. Rajouri 
6. Arnora (Ghat), Distt. Doda 
7. Nadkhai, Disu. Baramulla 
8. Ashmuqam, Distt. Anantnag 
9. Hatbara (Gaoderbal), District Srinagar 

10. Wahidpura, Distt. Badgam 
11. Basboli District Katbua 
12. Surankota, District PooDch 
13. KargiJ. District Karail 
14. Samba, District Jammu 



317 W,Uten Answers BHADRA 10. 1910 (SAKA) Wrllle" Alllflerl 318 
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14. Karnataka 18 1. DodabaUapur, Distt. Banaalore Rural 

2. Yeoigadele, Chait Talnk. District 
Kolar 

l. ViII. Sivarugudda~ Diatt. Mandya 

4. Vill. Gajanur, Distt. Shimoga 

5. ViII. Ballehonnur, District 
Chi kamaoglur 

6. Viii. Kukanur. Distt. Raichur 

7. Viii. Sbettigere, District North Canara 

8. vm. Mavinakere, Distt. Hasan 

9. vm. Tipran, DisH. Bidar 

)0. Viii. GaJibedu, Distt. Kodagu 

11. Vii). Bhimarayagudi. District 
OuJbarga 

12. ViU. KeJagere, Distt. Dharwad 

13. Vill. Kotbalikuppanwadi, Distt . 
.Belgaum 

14. Almatti Dam Site, District Bijapur 

15. Village Chikkajogihalli. District 
DeUary 

16. Vmage Katral. Distt. CbitradurBa 

17. Hondrabala Colony, Viii. Nellur. 
District Mysore 

18. ViI1. GoUa Ham, Distt. TwnJc.ur 

15 Kerala 10 1. Paiqavu. DisH Idukki 

2 Mannadisala, Distt. Pathanamthitta 

3. Periye. District Kasargod 

4. Neriyamanglam. Dislt. Emakulam 

5. Viii. Bhagvatpadpuri. Cheruvanvbry 
Chendayad, District Cannanore 

6. V~H. Poovanthurulbu in Pannacbitad, 
DisH. Kottayam 

7. Vii]. Palayad. Dadgar, District Calicut 

8. vm. Mayanuur J Distt. Tricbur 

9. vm. Aaali, Distt. Palqbat 

10. Viii. Oorakam. DistL Mallpuram 

16. Latsbadweep .& J. Minic=Oy ISland 
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17. Madhya Pradesh 28 1. Alirajpur, District lbabua 

2. KUDde.hwar, Distt. Tita.sarb 

3. Pawarkhera, Distt. Hosbangabad 

4. Bursinagar. Distt. Jabalpur 

S. Mana, Disu. Raipur 

6. Ramkbiriya, Distt. Panna 

7. Bobani. Distt. Narsingbpur 

8. Viii. Amarkantak. Distt. Sbabdol 

9. Viii. Manpur, Disu. Indore 

10. ViI). Chandrakeshar. District Dewas 

11. Viii. Mobani Sagar, DisH. Sbeopuri 
12. Viii. Kburai, Distt. Sagar 

13. ViI1. Cburbat. Diatt. Sidbi 

14. Village Dagargarb District 
Rajaandgaon 

IS. Viii. Hatta, Disu. Damob 

16. Rampura, DisU. Maudsaur 

17. Bhirkbodi Distt. Bhiod 

18. Malhar, Distt. Bilaspur 

19 Kanchivada, Disu. Seoni 

20. Dorai, Disu. Durg 

21. Syampur, DisH. Sebore 

22. Ju.napani, Di.u, Khargoae 

23. Kacbmaria, Diltl. Rajgarh 

24. Vill. Khiriya Deval. District Guna 

25. ViII. Beekar, DiIU. Datia 

26. Vin. Manpur. Disu. Morena 

27. ViJl. Nawaaon, Distt. Chaucrpur 

28. Vill. Multhan, Distt. Dhar 

18. Maharubtra lSI 1. Amravati, Disrrict Amtavati 

2. Mavqaoo-Khairi, Ramt." District 
Naapur 

3. Sbeaaon, Diltt. BuJdbana 
4. Tulj.pur, DjsU. Osmauabad 



321 Wrlttm Aruwers BHADRA 10, 19JO (SAKA) Wrltle" MJlWU6 322 

---- -- ------ -- - ~---- -- - ---
I 3 4 

5. New Nanded Nata, Distt. LatllI 

6. Ghot, Tebsil Cbamoshi, nistt. 
Gadchiroh 

7. Shankernagar Biloli, Diatt. Nanded 

8 vm. TaJdJ Dhokeshwar Distt. Ahmed-
Nagar 

9. Viii. Dhanegaon (Taluk Kaij) District 
Deed 

10. Viii "ordi, Dislt. 'lbane 

11 VI)) AkkaJkuva. Distt. Dhule 

2. VIII. SekegaoIi, Distt. Jal880ll 

13. ViII. KhedgaoD, Distt. Nasik 

14. VllI. Navegacn Bandh, District 
Bhandara 

15 VfII. Borgaon Meghe, District Wardha 

16 Viii. Umarsara .. DisH. Yeotmal 

.17. Viii. Partur Di~tt Jalna 

18. Wasmat Nagar TaJuk, District 
Parbhani f 

19. VIU TaJodi (BaJapur) Distt. 
Chanurapur 

1~ Manipuf 7 1.' VIII. Sandumba Achouba. Distt. 
Thoubal 

2. Viii Charngphei. District BishDupul 

3. Village Tuioom. Distlict ChurachaDd-
pur 

4 Vill. pfakhro Mao, Diut. Senapati 

5. ViJI J(humbong. Distt. Impbai 

6. VJJJ. Monmang. Distl. Cbaudel 

7 Ville lumbui, Distt. utbrul 

20. Mcghalaya 3 1. William Nagar. East Garo Hills 

2. Baghmara, West Garc Hills 

3 NiaDgbari. East Kbasi Hilts 

21. Mizoram 2 1. Tbenzawl, District Aiza~l 
2. Vill. Pukpui, DisH. Lm,Jei 

Sl2. Napland 1 1. Yakutle. District ltobima 
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23. Orissa 12 1. Renaali. District Dbcnkanal 

2. Satiguda. District Koraput 

3. Hadaarh. DisU. Keonjhar 

4. Pillasalki Dam Site. Distt. Phulbani 

5. Mundu'i. DiBtt. Cuttack 

6. Viii. Balpada. Disil. Bolangir 

7. Viii Chiplima. Distt. Sambalpur 

8. Zinc Nagar. SargipalJi. District 
Sundergarh 

9. Viii. Bagudi (Pmt Siie) & 
Mabumuanpur (Temp. Site) District 
Balasore 

10 Viii. Narla Disu. Kalah811di 

11. Viii. Suraogi. DisU. Ganjam 

12. Detoote (Temp Site), Satbaoi (Pt. 
Site). Distt. Mayourbbaoj 

2 ... pondicherry 1. Anaodnagar. Kadirkamam. 
Poooicberry 

2. Bbarathi~ a sa .• Thalotber PO, KarBika) 

3. Vdl. Pallor. District Mahe 

4. Viii. MeUakur. Dislt. Yanam 

2S. Punjab 7 ). ViJJ. Samrada. DiSH. Ludbiaoa 

2. Viii. Birang Khera, Disrricl Faridkot 

3. ViU Longo¥,aJ. DiSH. Sangrur 
4. ViII. Pojewal. DisH. Hosbiarpur 

S. Viii. Goindwal. Disu. Amritsar 

6. Viii. Maseethan. District Kapurtbala 

7. Viii. Sanduan. DislI. Ropar 

2' Rajastlwi 20 I. Kucbaman City, Dis ... Nagpur 

2. Sardanbahar, Dian. Choru 

3. Viii. Budwa. Disn. Ban.wara 

4. R.ajalamand, Dilll. Udaipur I 

5. ViU. Pao'a. Dill'. J.ipur 

6 . ViUaae Hudra (Oulabpura), Diatrict .. ...,. 
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7. Villase Mandphia, Distt. Chlttorprlt 

8. Jaswantpura, Distl. Jalore 
9. Patan (Neem-ka-Thana), District Sitar 

to. Villase Atru, District Kota 
II. Pac::bpadra Nap!', Distt. Barmer 
12. Viii. Thakarda. District DuDprpur 
13. Viii. Nandla (Naseerabad). Diatric:t 

Ajmer 
14. Mohangarh, Distt. JaiJellDer 
1 S. Viii. MaiawaJi. Distt. Ganganqar 
H;. Viii. Tilwasani, Distt. Jodhpur 
17. Village Chan, District Tonk 
18. Viii Pacbpabar, Distt. Ibalawar 
J9. Vi". Kbainbai, Distaiet Alwac 
20. Viii. Jojavar, Disu. Pali 

21. SikJnm l. Robatak. West District 

28. Tnpura 1. Vilt. Tuicbiotraibari, West Diltrict 

29. UttarPrad~ 29 l. Sardhana, Distt. Meerut 
2. Iludrapur, DisH. ·Nainitaf 
3. Dbaba-Semar, Distt. Faiza'" 
4. Viii. Buttana, District Bul .......... 
5. Chauban, District BareiJIy 
6. Mariaha, Distt. Jaunpur 
7. Barna Sagar, Distt. )bansi 
8. Gauriganj, Distt. Sultanpur 
J. Viii. Dawan DUZUfa Baffa. District 

Rae Bareili 
10. Viii. JangaJ Agabi, Distt. GoraklJpur 
11. Jiyanpur, District Azamaarh 
12. Delwara. Distt. LaliqJUr 
13. Vd) Robilla, Distt. Farrukhabad 
14. Viii. Patbera·kalan. Distt. Mir" 
IS. Uttrakband Vidyapectb. District 

Cbamoli 
16. Viii. Kirtanpur. Diatt. Baharaich 
17. Viii. &IIoIaaarh. Dian. Tehri 
18. vm. Sana., Diett. Kanpor 
19. ViD. Tarlkbet. Distt. Almora 
20. ViiI. Devaria. Distt. GoDCla 
21. vm. Mcjakhal. Diatt. AI ....... 
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Ship Breaking Industries 

4870. SHRI BRAJAMOHAN 
MOHANTY = Will the Mmister of STEEL 
AND MINES be pleased to state: . 

(a) the number and location of ship 
breaking industries which have been set up 
in the country; 

(b) whether any such new industry is 
proposed to be set up either in pub) ic sec~or 
or iD priftte sector during tbe Seventh Five 
Year PJan ; and 

S. No State 

---------~ 

1. GUJarat 

2 Mabarashtra 

3. Kamataka 

4. Kefala 

s. Andhra Pradesh 

6. Tamil Nadu 

4 

22. Viii. Dhungir, Distt. Uttarkashi 
23. Viii. Bahadurpur. Distt. Basti 
24. Viii. Paigaon, Distt. Mathura 
25. Dadr;, Distt. Ghaziabad 
26. Gramsabha Akbarganj. District 

Sitapur 
27. Village Kindau), Distt. Agra 
28. VIII. KaJimatti, Distt Unnao 
29. VIII. Baghra, Distt. Muzaffar Nagar 

(c) whether there IS any proposal to 
locate such an mdustry In Orissa which 
has a number of ports and Jot of 
potentiality to Justify the location of such 
mdustry ; If so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE 
MINISTRY OF STEtL AND MINES 
(SHRI YOGENDRA MAKWANA): (a) 
The number and location of the ship 
breaklDg umts set up m the country are as 
follows :-

Location No. of Ship 
breakmg VOlts 

Alang 63 
Sacbana U 
Mankule 4 
Tadri 3 
Mangalore 

Malpe 3 
Beypore I 
Azhikkal I 
Cochin 1 
Vizag 2 
Tuticorin I 
VaJinokkam 3 

94 
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Besides ship breaking unit. as stated 
above, 28 and 'J. berths for shipbreaking 
exist at Bombay and Calcutta respectjvely. 
which are also avaiJable to shipbreaking 
units on a case to case basis. 

(b) and (c) No, Sir. 

Proposal to allow free 8o~ of investment 'n Foed Processiog Sector 

4871. SURI S.B. SIDNAL : 
SHRI S M. GURADDI : 
SHRI G S. BASAVARAJU : 

Will the Minister of FOOD PROCE-
SSING INDUSTRIES be pleased to state : 

(a) whether there is any proposal to 
allow flee flow of investment in the food 
processing sector ; 

(b) if so, whether such a policy 
liberalisation would give boost to agricul· 
tural savings; 

(c) if so, the main features of the 
proposed scheme; and 

(d) the time by \\-hich the same will 
be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI JAGD1SH TYTLER) : 
(a) to (d) Keepmg in view tbe need to 
stimulate indllStrial growth and Simplifying 
the industrial poliC'y and procedures, Gov-
ernment have already delicensed most of 
the processed food industries, subject to 
certai" conditions. It is anticipated that 
this measure will facilitate spurt in inve~t

ments in processed food industries leading 
to boost in agricultural prodllcflon. Tbe 
entrepreneurs setting up processed food 
industries are eligible. as in the case of 
other entrepreneurs, to receive several 

, incentives and concessions including fiscal 
aDd financial that are extended to entre· 
preneurs setting up industries in the 
centrally notified backward areas. 

Losses of Par.dip Port 

4872. SHRI LAKSHMAN MALLICK: 
SHRI HARIHAR SOREN : 

Will the Mini.ter of SURFACE TRA· 
NSPORT be plcucd to state : 

(a) the total losses of the Paradip Port 
Trust since irs inception ; 

(b) the annual income of the Paradip 
Port out of its own resources. excluding 
Union GOvernmet's grants dUling the last 
three years and the quantum of financial 
Joss or gam out of tbis income during tbe 
period; 

(C) whether any works relating to 
development of the port have been done 
during the Seventh Five Year Plan; and 

Cd) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFA(_"'E TRANSPORT 
(SHRI RAJESH PILOT): (a) Paradip 
Port Trust has an accumulated net deficit 
of Rs 58.19 crores as on 31.3.1988. 

(b) Operating incomf: and operating 
surplus generated by the Port durinS the 
la~t three }'fars are given below :_ 

Year Operaring income 
(Rs. in lakhs) 

1985-86 2640.23 
J 986-87 3908.00 
1987-88 4148.63 

OperatiDg 
Surplus (oper 
ating income 
Minus Oper-
ating expendi-
ture) 
(Rs. in' lakbs) 

31.08 
973.03 
994.88 

(c) and (d) Yes, Sir. The important 
development schemes executed/under 
execution during the Seventh Five Year 
Plan are as follows :-

(1) Construction of third Ganera) 
Cargo Berth. 

(2) Construction of FertiJizer Berth. 

(3) Replacement of Bucket wheel 
Reclaimer. 

(4) Replacement of CarlO Handlina 
Equipment. 

(S) Improvement and Modifu:ations to 
Iron Ore Berth. 
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(6) Electrical Installations inside Port 
area. 

(7) Construction of residentia1 quar-
ters for Port 'Employus. 

(8) Cosstru,tion of roads, culverts 
and bridges. 

(9) Improvement of Coil handling 
facilities. 

Voutfonal Cource in General fnsurance 
by Central Board of Secondary 

FAhlcation 

4873. SHRI BANWARI LAL 
PUROHIT: Will tbe Minister of HU-
MAN RESOURCE DEVELOPMENT be 
pleased to stat.! : 

(a) whether the Central Board of 
Secondary Education proposes to introduce 
a two year vocational course in General 
Insurance subjects throughout the country; 

(b) if so, the details thereof; and 

(c) 'he dl!tails of the selected schools 
in wbich tbis course is likely to be 
introduced ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY HUMAN 
RESOURCE DEVELOPMENT (SURI L.P. 
SHAHI): (a) to (c) In order to provide 
employment opportuities to the students 
pB'Sing out of the vocational courses and 
also to meet the skilled manpower require-
ments of tbe employers, the Centra] Board 
of Secondary Education in cC'lIaboration 
with ftle General Insurance Corporation of 
India bas taken up a pilot project for 
introducing a two year vocational course in 
~ral Insurance at + 2 level in 19 selected 
schools. The list of tbe selected scbOOlS is 
given in the statemenr below. 

Under tbe schellle. students passing 
10th standard with at last 60% marks in 
a8&regate and 60 % marks in English and 
Ma&llematjcs are eJigibie to join the course. 
Suitable relaxation L allowed for students 
belonaiDg to SC/ST. The students passiog 
DOt the yoc.ional course in General 
IDlutlDl:C with tbe miDimum of 50% marks 

would be appointed in the GeDerM Idlur-
anee Corpora-tion and/or its su .. id .... s 
Apprentice Assistants for a period of .. 
year. On completion of AppreDtieelWp, 
they will be appointed as rCJU1ar U5i"-D. 
Tbey would also bt given weigbtage at tbe 
time of promotion. The vocational 
students obtaming between. 40-50 % would 
aJso be considered eligible to apply for tbe 
post of assistants uader normal recruitme.ot 
procedure. 

Statement 

Y«ational CourSf: in Genera! hullNlllCe 
by Centlai Board 0/ Secondar" 

Education 

List of scbools sPIedI'd for iatNil.di6i' 
of G~neral Insurance (Voc.) Course 

S. No. Name of t he School &.. Complete 
Address 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

MADRAS 
Kendriya VidyaJaya. 
I LT. Madras-600 036. 

P.S. Sr. Scc_ School. 
15. Alarmcmangapuram, Mylapore, 
MadraS-600 004_ 

Padma Sesdadri Bala Bbavan Sr. 
Sec_ School. 
7, Laks First Main Road. 
Madras-600 034. 

S.RO.A. Sc.hool & Jr. College, 
Anna Nagar Western Extension. 
Madras-bOO 001 

Vijayanta Sr. Sec. School 
H.V.F. Estate, Avadi, M~dras. 
BOMBAY 

Kendriya Vidyalaya, 
1.1 T .. Powai. Bombay-4QO 076. 

Kendriya Vidyalaya No. I, 
Navy Nagar, CoJaba. 
Bombay-400 005. 

Kendriya VjdyalBya No.2, 
4th Pasta Lana, Colaba, 
Bombay-400 006. 
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10. 

12. 

13. 

1". 

IS. 

16. 

17. 

18 

19. 

LUCKNOW 
KeDdriya Vidyalaya, 
It.M.C. Lucknow-226 002. 

CHANDIGARH 

Oovt. Girls Sr. Sec School, 
Sector-18, Chandigarh-160 018. 

Govt. Model Sr. Sec. School, 
Sector-37, Chandigarh-160 037. 

Kendriya Vidyalaya, 
Seetm-31. Chandigarh 160 031. 

CALCUTTA 

Kendriya VidyaJaya, 
Fort William, CalcuUa-21. 

DELHI 

Gova. BO)'s Sr SeL:. School, 
Oulabi Bagh, Deihl-liD 007. 

Govl Girls Sr. Sec. School. 
No. II. Kidwai Nagar, 
New Delhi-23. 

GOyt. Girls Sr. Sec. School- No 1, 
B. Block. Janakpuri. 
New Delhi-58. 

Go'¥t Boys Sr. Sec. School. 
Chander Nagar. Delhi. 

Govl. Boys Sr. Sec. School. 
Qutab Road, DelhI-I 10 006. 

Da' Bbaratl PublIC School. 
Rajender Nagar. 
New Delhi-12 

IIIe8aI Actlvities or Multi Purpose 
F1abiDg Trawlers 

4874. CHAUDHARY RAM 
PARK~H: Will the Minister of FOOD 
PROCESSING INDUSTRIES be pleased 
to slate: 

(a) whether Government banned the 
import or iadipnous construction of multi-
purpose fishing trawlers in 1987 ; and 

(A,) jf so, the reasons lor DOt imp)&. 
meDti .. the baD 00 tbeir iltepi activities 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCEsSING 
INDUSTJUES (SHRI JAG DISH TYTLEIl): 
(a) Yes Sir. 

(b) A public notice was issued 00 
29th July, 1987 banning acquiaitioD of 
multi-purpose vessels. No permission Iaas 
beeo given to acquire such vessels silK:c 
then. 

COIDIIIeI'eialisatieo or T__ Qdt.re 

4875. SHRI I. RAMA RAI: WiD 
the Minister of AGRICULTURE be pleased 
to slate; 

(a) the steps taken to CODlIQCr-
cialise the benefits of tissue culture for the 
benefit of the farmers in the country ; and 

( b) whether an,)' iucenti \les aie aiven 
10 the SCientists who ~ve inycoted the 
tissllC culture and, if so, the de&aiIs 
thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTUJl.AL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
HARI KR1SHNA SHAS1'RI); (8) SiJ'. in 
order to commercialize tissue culture in 
different crops, Department of laduatrial 
Development has included certified hiJh 
yielding planUets and synthetic seeds deve-
topment through this technique in the .atest 
"last of Appendix-I Industries". Also 
sllffic"ient research support has been provided 
in VII plan for tissue culture researcb and 
deveklpment by the Deptt. of Biotechnolol)' 
and the Indian Council of Agricultural 
Research 

(b) In order to promote good research 
in agricultural sciences, the couacil has 
already instituted se\lCfal awuds such as 
Raft Ahmed Kidwai Pri2leS, leAR team 
research Award, Hari Om Ashram Trust 
Award, Jawabarlal Neluu Award, etc. 

Tedulical Problems at GeIteraI Cargo 
8el'tb at Vlsakbpa .... Port 

4876. SHRI BRAITAM S1UJtAMA-
MURTY: Will the Minister of SURFACE 
TRANSpORT be pleased to state; 
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... (a) whether the General Cargo Berth 
at Visakhapatnam Port commissioned in 
198~ has been plagued by the problem of 
unstable berthing conditions resulting in 
serious da~age to ships and loss C'f cargo ; 

(b) whether Visakhapatnam Port Trust 
has invited a team of Dutch experts to find 
out a solution to the technical problems 
that has been persisting at the Oeneral 
Cargo Berth ; 

(c) whether the two member Dutch 
expert team visited the Visakhapatnam 
Port and made any recommendations ; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a> and (b) 
No Major problems have been reported at 
the berth except some excess ship motions 
reported by some ship captains during the 
South WeSI monsoon period of June-
September. The problem bas been studied 
by the Central Water and Power Research 
Station and also by a team of Dutch 
experts under the Indo-Dutch bilateral 
programme. 

(c) and (d) A two member Dutch 
expert team which visited Visakhapatn8 m 
Port has given their report. The broad 
coDCJusions are as under : 

(I) Necessary activities to sol-..e the 
problem have been defined by the 
Mission. Tbese relate to applica-
tion of Mathematical models, 
performing of Simulator tests, 
execution of measurements in nat· 
ure, anaylsis of existing data, etc. 
Doc to strong inter-relations of 
tbese activities, it is preferable to 
execute them as one project. 

(2) A consortium of consultants sbould 
realise the project as different 
disciplines of Civil Engineering_ 
involved. 

UtUIatIaD Rate or eo.p.ten Word 
ProceIIOI'IIJI J.N.V • 1fT ... DeIbl 

U ... nnltJ 

4877. SHRl MOHO. MAHFOOZ ALI 
IUIAN: Will the MiDilter of HUMAN 
RESOURCE DEVELOPMENT be pleased 
10 __ : 

(a) the utilisation rate of computers 
and word processors in the Jawahar Lal 
Nehru University, Indian Institute of 
Technology, New Delbi and the Delhi 
Univeristy ; 

(b) whetber these are being utilised to 
tbeir optimum capacity in the above men-
tioned Universities/Institute ; 

(c) Jf not, the reasons for purchl~n8 
tbe new computers and word processors by 
the above institutions; and 

(d) the steps taken t9 fully utilise 'he 
existing computers and word processors? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUL TURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI); (a) to (d) The 
requisite information is beina collected and 
will be laid on the TabJe of House. 

Modernisation of FACT Unit in KeraJa 

4878. SHRf P.A. ANTONY: Will 
abe Minister of AGRICULTURE be pleased 
to state: 

(a) whether there is any proposal to 
modernise tbe FACT plant in· Kerala ; 
and 

(b) if so, the proposaJs planned to be 
implemented in tbe near future for its 
moderDJsation ? 

THE MINISTER OF STATE I'N THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SlIRI R. PRABHU) : (a> and (b) Yes, Sir. 
Government has since approved FACT's 
proposal to undertake the preparation of a 
Detailed Project Report for 900 TPD 
Ammonia PJ~l by way of replacement....$f 
the Udyogmandal unit. 

[ TranI/aI/on] 

1.,..,* of Oilseed, 1'IIroIIaIa NDDB 

4879. SHR. BALWANT SINOH· 
RAMOOWAUA: 
SURI TWA SINOH DARDI : 

Will tbe Mini.ter of AGRICULl'URE 
be plcucd to Itate : 
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(a) wheti1er Government had decided 
to import oihceds through the National 
Dairy Development Board ; 

(b) if so, the quantity of the oilseeds 
proposed to be imported ; 

(c) whether the oilseeds were imported; 

(d) if not, the reasons therefor; and 

(e) the time by which the oilseeds are 
liklely to be imported now? 

THE MINISTER OF STATE IN THl:. 
DEPARTMENT OF AGRfCULTURE AND 
COOPERATION IN THE:. MINISTRY OF 
AGRICULTURE <SHRI SHYAM LAL 
YADAV): I a) to (c) Last year, in the 
context of the drought situation In the 
country. it was proposed to import 0.5 
million tonnes of oilseed!! through NOl)H 
on aid basis only. Tbe actual import wa<; 
dependent on availability of aid and other 
considerations. So fat NDDB bas not 
imported any oilseeds. 

lEnglish] 

Fishiog Harbour at Uha~aopadu (A.p.) 

4880. SHRI H.A. DORA: Will the 
Minister of AGRICULTURE be pleased l\) 

state: 

(a) whether the Drcdgll1g Corporation 
of India had succeeded IfJ creating a fishing 
harbour at Bha'Janpadu in Srikakulam 
district, Ahdhra Pradesh ; and 

(b) ii so, (he delail-; thereof " 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERA TION IN' THE 
MINISTRY OF AGRICllLTURE (SHRJ 
SHY AM LAL YADAV): (a) and 
(b) Th~ Orcdgll1g Corporation of India 
Limited has completed dredging of 9J 5 
metres out of the the tolal length of 1180 
metres of the channel of the Bhav:mapadu 
Fishing Harbour in Andhra Pradesh. 

Financial A.ssistancl' for Sport s COIIIplt'Xt'S 
in Madb,a Pradesb 

4881. SHRI ARVIND NETAM: 
Wil. the Minister of HUMAN 

RESOURCE DEVELOPMENT be pleased 
to a&ate; 

(a) whether Government propose to 
provide any financial assistance to Madb,y~ 
Pradesh Government which is constrUClina 
24 sports complexes in the tribal areaS 
during 1988-89 ; and 

(b) if so, the details thereof 1 

THE MINJSTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS A.ND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTR' O~· HUMAN RESOURCE 
UEVELOPMENT (SHRIMATI 
MARGARET ALVA) ; (a) and (b) Dliriog 
Decemher, 1 9H 7 Secretary, Tribal. Harijan 
and Backward Classes Welfare Deptt .• 
Madhya Pradesh requested for central 
assistance for the comtruction of 24 Sports 
Complexe<; III the tribal areas of the State. 

Govt. of Madhya Pradesh has been 
requested by the Deplt. to send the pro-
poc;al for each complex in the prescribed 
proforma alongwith necessary documents 
In accoruam:e with (he approved patte~ of 
the scheme of 'Grants to State Sprots 
Council", etc.' for central financial assis-
tance. However, no proposal on the Jines 
suggested hy this Department has been 
received so far 

Pas'\engers AJlo"cd to Sail for Andamao 
Islands in a Broken Ship 

4R82. SHRI MANORANJAN BHAKTA: 
Will the Mini';Ier of SURf'ACE TRANS-
PORT he plea<;t'u to 'itate : 

(a) whrther in the monfh of June. J 988, 
581 pa~"engers and 93 crew memherswere 
allowed to sail tor Andaman Islands in a 
broken ship; 

(h) if "0. the details thereof; 

(c) whether the ship could complete 
its voyage as per the scheduled programme; 

(d) if not. the reasons therefor and 
tbe action taken for pasc;enger's welfare; 
and 

(e) whether ship passengers arc Clltitled 
to get any compensation in case 01 any 
accidental dealb like the passengers of 
Aidines/RaiJwllYS ? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (d) The 
vessel M.V. Andamans which underwent 
minor repairs for plugging a leak left 
Calcutta f6r Port Blair on 21.6.88 with 
598 pat;;sengers, 92 crew and 8 infants. 
The vessel was in possession of valid certi-
ficates for the journey- While passing 
through the Hooghly river, the vessel ran 
aground on 21.6.8R. The vessel floated 
on her (lWn and since no damage was 
noticed, (he vc~"el proceeded on her voyage. 
However. when (he vessel was approaching 
the lower reaches of tbe river, ingres& of 
water into No 4 hold was observed and 
the vessel returned to Calcutta 011 22.6 88 
for repairs. The passengers were trans-
ferred to another vessel M V. Harsha-
vardhana which sailed from Calcutta to 
Port Blair on 24.6.88. 

(e) The "hlp pac;sengers are entitled to 
get compens:ltion in case of accidents in 
terms of contract entered into with the ship 
owner fDr carriage of passengers and under 
the relevant provisiuns of the Merchant 
Shipping Act, 1958. 

()('velopment of Malpe Harbour 

48R3 SHRI V.S. KRISHNA IYER : 
Will the Minister of AGRICULTURE be 
pleac;cd to state : 

(3) whether Government of Karnataka 
has suhmitted plans for the Second Phase 
of the Development of Malpe Harbour to 
Union Government, 

(h) if <;0, when the plan wac; ~ubmitted ; 

(c) whelher Union Government have 
given clearance; and 

(d) if not, when it is likely to be 
clear-Nt" 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LA&. YADAV) I (a) V •• Sir. 

(b) The proposal for the development 
of Malpe Fishing Harbour Second Stage 
was received from the Government of 
Karnataka in June, 1983. 

(c) No, Sir. 

(d) State Government were advised 
to complete all the works sanctioned itt 
1976 for the dovelopment of Malpe Fishing 
Harbour First Stage before taking up the 
Second Stage. Ac; it was getting delaYf'd, 
the matter was discussed in a meeting with 
the State Government on 8th June, J987. 
In the light of those discllssions, action is 
pending with th~ Slate Government both 
in respect of the completion of First Stage 
and revision of the proposals for the 
Second Stage. 

[ Translation] 

Short term Loan to States for Agricultural 
Inputs 

4884. SIIRI K.N. PRADHAN: Will 
the Mini.,ter 01 AGRICULTURE be pleased 
to state: 

(a) whether Government advance shorl 
term loans to the State for agricultural 
inputs; and 

(b) if so. the amount asked for by 
each State during J985·86 and 1986-87, 
yearwise and ,he amount allocated to each 
of them 'I 

THE MINISTER OF STATE IN THli 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) Yes, Sir. Short-term 
Joans are provided separately. for Kharif 
and Rabi sea!4ons. for purchase aod distri-
bution of agricultural inputs ViI., fertilisers, 
seeds aDd pesticides. 

(b) 4 etatemeot is aiYCll ~low. 
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Statement 

Short- Term Loan Demanded and Sanctioned 10 States 

"_--------- -_. - . ----
SI. No. 

1. 

1. 

2. 

3. 

4. 

5. 

6. 

I. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

State 1985-86 

Demanded 

2. 3. 

Andhra Pradesh 26.75 

Assam 5.00* 

Bihar Not received 

Gujaral 36.47 

Haryana 49.50 

Himachal Pradesh 1.60 

Jammu & Kashmir 8.00 

Kamataka 18.00 

Kerala 6.00 

Madhya Pradesh 40.50 

Mabarashtra 39.50 

Manipur 2 00· 

Meghalaya 2.00 

Orissa 30.00 

Punjab 100.00 

Rajasthan 60 38 

Tamil Nadu 35.67 

Tripura 

Uttar Pradesh 

West Bengal 

Total 

Not received 

150.00 

SO 00 

661.37 

Sanctioned 

4. 

10.80 

5.15 

20.00 

16.30 

13.80 

1.00 

2.50 

13.40 

4.10 

20.65 

19.50 

(l.75 

1.25 

It.50 

25.85 

18.00 

13.35 

0.10 

43.00 

15.00 

256.00 

• - For ODe seasoo 001,. 

(Rs. UI crorcs) 

1986-87 

Demanded 

5. 

10.00* 

5.50* 

3000 

55.00 

51.00 

2.00 

14.50* 

25 UU 

4.00* 

7U.39 

48.25 

2.24 

2.12 

21.25 

121.0U 

37.67 

49.76 

U.8U* 

13.50 

70.00 

693.98 

Sanctioned 

6. 

10.00 

1.00 

11.03 

jj 1:S7 

II. q{J 

L.UU 

2W 

1·0S5 

2.UU 

II UI 

jU.1S4 

U.(,j 

U.47 

lU.75 

3~.78 

7.65 

11.35 

U.bU 

3~ 48 

9.23 

260.00 
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JEngli.th] 

Relief to Nat.raa Calamities Vidims 

4885. PROF. SAI'F-UD-DIN SOZ: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Government arc aware that 
the victims of natural calamities require 
relief as early as possible; 

(b) "hether Government have devlbcd 
methods to ensure instant relief to really 
deserving persons in situatIOns of natura1 
calamities; and 

(cJ if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERAT10N I N THE 
MINISTRY OF AGRICULTLJRF (SHRI 
SlIYAM LAL YADAV) : <a l Yes. Su. 

(b) and (c) As per eXlslJng polacy. 
State Government concerned is responsible 
for undertaking relief operatIOns in the 
wak.e of natural calamlt les. As per the 
recommendations of the Eight I- mance 
Commission an amount of 240.75 crores 
is available as margin money to take up 
immediately relief measures in the event of 
natural calamities. Central Government 
supplements the efforts of the State Govern 
ments in order tu cn~ure CXPCdIlIOU~ 

assistance to tbe VICtims. Centf al GO)lern~ 
ment also keepl! close contact wJlh the 
State Government authonties in the wake 
of natural calamities for renderrng all 
possible help for carrymg out (he relief 
operations. 

Loan for Fishing Tratrlers 

4886. SHRI DAULATSINHJI JADEJA: 
WiU the Minister of AGRICULTURE be 
pleased to refer to the reply gl ven on 11 
April, 1988 to Unstarred Question No. 
6S03 regarding loan fQr fhhlOg trawlers 
aod state the amount of loan released to 
these companies and to the newly formed 
companies as on date ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGIUaJL lURE 
AND COOPERATION IN THE 

MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV): As on 31st 
March, 19R8. under the Trawler Develop-
ment Fund Scheme administered by the 
Department of Agriculture and Coopera-
tIOn, an amount of Its. 75.28 crores has 
been released to fishing companies as loan 
since the inception of the Scheme for the 
Durpoll~ of acquisition of deep sea fishing 
vessels. The funds were released throu~h 
the S.D.F C. (Shipping Developmcat F~d 
Committee) during its existence and there-
after thrC\ugh the S.C.I C.I. (Shipping 
CredJt and Investment Company of India 
limited.) 

With the abolition of S.n.F.c., new 
proposals fer acquisition of deep sea fishing 
vet>~els arc considered by the S.C.I.C I. for 
fin.mclO'g out of Ih own rcsourcc~. As on 
] Olh Augu~!, I9X8, the S.c.I.C.l. had 
dl~burscd loam of R!>. 645 lakhs, besides 
thl' ~uarantce assIstance of Rs. 182 lakhs 
to 7 compa~s for acquisition of 13 
vC:3sel~. 

l)erective J.'isbing Boats 

4~87 SHRI SOMNATH RATH . 

SHRI K. PRADHANI: 

Will the Mlflister of AGRICULTURE 
he pleased to state : 

(a) whether Government have received 
any icpresentatlon!compJamts regarding 
defectIVe constructIOn of fishmg boats in 
Indian Yards which arc being financed by 
Government; 

(b) whether the small entrepreneurs are 
bemg forced IOtO buying these defective 
hoats with unproven engines; and 

- (c) if so, the steps taken by GoveJt1. 
ment ill this regard '1 

THE MINISTER OF STATE IN TH~ 
DEPARTMENT OF AGRICULTURE> 
AND COOPERATION IN tHE 
MINISTRY OF AGRICULTURE (SHRI 
SHYAM LAL YADAV) : (8) and (b) 
A Representation was received regarding 
filment of palticular type of eOline in the 
fishinl vessels under construction in Indian 

Sbipyard. This was examined aDd a reply 
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was sent indicating that Indian Shipyard 
can import 30% of the components 
including the maiD engine for fitment in 
indigenousJy constructed deep sea fishing 
vessels. Government do not force any 
entrepreneurs to use any particuJar 
type of engine, leaving the ehOlce entirely 
to the owners. 

(c) Does not arise. 

Exploitation of Orissa Coast by Multi 
Purpose FisblDg Boats 

4888 SHRI SOMNATH RATH: 
WIll the Mmister of AGRICUL TUItE b-; 
pJeased to refer to the repJy gIven on 4 
August, 1988 to Unstarred Question No 
) 413 regarding Exploitation of Ortssa coast 
by multi-purpose fishing boats and state: 

(a) whether multi· purpose boats are 
permItted to be equipped with shrimprng 
gear; 

(b) whether such boats are fisbing for 
shrimp; 

(d whether Government have condoned 
the change of design etc. leading to grave 
harm to Orissa fisbermen ; and 

(d) the measures being taken to 
Implement the demands of a WIde section 
of fishermen to revoke permits of such 
large multi-purpose fishing vessels, wbich 
are IJlegaUy equipped With shrimp gear? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI SHYAM 
LAL YADAV): (a) Mulu-purpose boats 
are combtDation trawlers. They can be 
equIpped for different type(s) of fishing as 
permitted. 

(b) and (c) On the receipt of some 
allegations regardina shrimp fishing by 
multi-purpose vessels, a Working Group 
was constituted whfch have submitted tbe 
report. The report is under consideration 
of Oovernment. 

(d) Government issued a notification 
dated 29th lui,. 1987 banning IIC(IUilition 

of multi-purJ'OSe vessels. No permission 
bas been lIven for acquisitiOb 0( sudl 
vessels since then. 

Over-CrowdiDg fa A ...... Ports 

4889 SHRI T. BAlA GOUD : Will 
the Minister of AGRICUL TORB be pleased 
to state: 

(a) whether any follow-up action bas 
~n taken consequent on the meeting beJd 
I~ 1987 regarding the issue of haviOl 
different State Fishery Corporations fish 
oft' their own coasts ; and 

(b) the progress in this matter in view 
of the overcrowding in Andhra Ports? 

THE ~:INfSTER OF STATE IN THE 
DEPARTMENT OF AGRICUL TURB 
AND COOPER>\ nON IN THE 
MIN(STR Y OF AGRICUL TIJltE ;SHRI 
SHYAM LAL YADAV): (a) and (b) It 
was explained in the KlCeting held in 1987 
regarding deep sea fisblDg policy that the 
State Fishery Corporations operate the 
vesee).. from the fishing harbours where 
tbe necessary facilities are available. Since 
the deep sea fishing vessels operate teyond 
the areas demarcafed by the respectille 
State Marine Fishing Regulation Act for 
operation by mechanised and nOD-
mechanised boats. it was not considered 
n.ecessary to suggest to the State Corpora-
tiOns to operate their boats from their 
repective coasts. 

Deep Sea FisbiDg Indus", In A.P. 

4890. SHRI T. BALA GOUD: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Government are aware of 
the difficulties faced by deep-sea fisIdna 
industry in Andhra Pradesh ; 

(b) whether decp-.sca boats have not 
ventured (lut for fisbing as OIl this date· 
md ' 

(c) t he steps beiDIJ tateD to ensure 
that adequa~e financial support is aiyon to 
the &shins iDdustJ)' in ADdIn Pradesh 'I 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATJON IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHY AM LAL Y ADAV): (a) and (b~ 
Reports on diffic:ulties such as poor catch, 
agitation by a section of the crew aod 
disturbance in fishing operation due to bad 
weather faced by deep sea fishing industry 
in Aodhra Pradesh fast year was received. 
However, there is no report on any diffi-
culty being faced by the industry this year. 

(c) Fishing industry in general includ-
ing the fishing industry in Andhra Pradesh 
already enjoy the folJowing financial 
support :-

(j) Provjsion of 33 % subsidy on tbe 
cost of indigenously constructed 
deep sea fishing vessels. 

(ii) Provision of loan facility on soft 
terms by Shipping Credit and 
Investment Company of India 
Limited. 

(iii) Provision for import of 33 % 
equipment on indigenous cons-
truction of deep sea fishing vessels. 

Moreover the following amounts have 
been released to the Govt. of Andhra 
Pradesh in recent years for implementation 
of various schemes as indicated below :-

(n Rs. 9.50 lakhs in 1986-87 as Cen-
tra' share of subsidy towards the 
scheme on Motorisation of Tradi-
tional Craft. 

(ii) Res. 5.25 lakhs as 50% Govern-
ment of India's share of Sl bsidy 
to National Cooperative Develop-
ment Corporation for introduc-
tion of 25 beach landing craft in 
1987-88. 

(iii) Towards the construction of 
fishing harbours at major and 
minor ports during J987-88 Rs. 
90.62 lakhs and Rs. 71.73 lakhs 
respectively. 

(iv) Its. 2 lakhs towards tbe scheme 
00 Fishery lndustrial Estate in 
1987·88. 
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(v) Rs. 13.90 lakhs towards the 
scheme on Brackish Water Fish 
Farming during 1987-88 

Illegal Fisbing 

489J. SHRI T. BALA GOUD 
CHOUDHARY RAM 
PARKASH: 

Will the Minister of AGRICULTURE 
he pleased to state : 

(8) whether the Committee set up to 
examine the issue of multi-purpose fishing 
trawlers illegaUy fishing for shrimp has 
given its report; 

(b) if so, the details thereof; and 

(c) if 1J0t, the reason:, for the delay., 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOI~.ERATION IN THE 
MINISTRY OF AGRrCULTURE (SHRI 
SHYAM LAL YADAV) : (a) The 
Working Group set up to study 
the various aspects regarding multipurpose 
fishing vesseh. has submitted its report. 

(b) The report contains several reco-. 
mmendations on conservation of fishery 
resources, regulatIOn of fishing etc. wbieb 
are under the c.xamil'<ltion of tbe Govern-
ment. 

(c) Question does not arise. 

Study oat Cbild Abase 

4892. SHRI H.B. tATIL: Will tbe 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be plca!>cd to Sf ate : 

(a) whether any study has been 
conducted on child abuse in India; 

(b) if so, rhe details thereof; and 

(c) the efforts made by GovernmeDt in 
this regard ? 

THE MINISTER OF STATE IN THB 
DEPARTMLNTS OF YOUTH AFFAIRS 
AND SPO.RTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINI. 
STRY OF HUMAN RESOURCE DEVELO. 
PMENT (SHRJMATJ MARGARET 
ALVA): (a) No. Sir. 
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(b) Does not ariCJe. 

(c) ChiJd abuse is a very wide term 
covering various kinds of ill-treatment, 
exploitation and neglect of children. 
Government is aware of the problems of 
children and strives to mitigate these prcb-
)ems through education, poverty alleviation 
and legal protection. The Juv"miJe Justice 
Act, 1986 extends throughout India except 
the State of JammlJ & Kashmir. The Act 
covers neglected juveniles and includes 
juveniles being or likely to be abused or 
exploited for Immoral or iJlega) purposes or 
unconscionable gains. The implementation 
of the Att falls within the jurisdiction of 
the State Go\ernmcnts and Union Territory 
Administrations. Financial assistance to 
State Governments in t his regard is being 
provided by the Centrc. 

Requirement and Import or Melting 
Scrap 

4893. SHRI SR1KANTMA DAITA 
NARASIMHARAJA 
WADIYAR: 
SHRI Y ASHWANTRAO 
GADAKH PATIL : 

Will tbe Minister of STEEL AND 
MINES be pleased to state: 

(a) tbe annual domc~t ic consumption 
of melting scrap In the country; and 

(b) ,he extent to which the imports 
meet tbe requirements? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL <SHRI 
YOOENDRA MAKWANA): (a) and (b) 
Domestic consumption of melting scrap 
during 19R7-88 was about 4 4 million 
(onnes. comprising of 2.4 million (onnes of 
domeatic scrap and about 2.0 million 
lonneS of imports. 

New Road Brldl!c Onr Yamaaa 

4894. SHRI KAMAL CHAUDHRY: 
Will the Minister of SURFACE TRANS-
POR.T be pleased fo state: 

(a) whether there is any proposal to 
build a road bridge over river Yamuna 
connecting Delhi with NOIDA from near 
Maharani Bagh (Kalindi) ; 

(b) if so, the details thereof; and 

(c) the time-frame drwao up for tbe 
commencement of construction and commi-
ssioning of the bridge? 

THE MINISTER OF STATE OF TIlE 
M!NISTR Y OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Master 
Plan of Delhi does not inrlude construction 
of a bridge across river Yamuna near 
Maharani Bagh. 

(b) and (c) Do not arise. 

Cold Storages in West Beaga' 

4895. SHRI PIYUS TIRAKY: Will 
the Minister of AGRICULTURE be pleased 
to state: 

( a) the' number of cold storages 
constructed in \3riou8 districts of West 
Bengal to facilitate farmers of tbose areas 
to store tbeir perishable produce ; 

(b) ..... hether Government plan to build 
cold storages at block Jevel aJso ; 

(c) if so. by ..... hat time; and 

(d) if not, the reasens thereof 1 

iRE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA 
POOJARY): (a) There are 243 cold 
storages functioning in tb~ State of West 
Bengal to facilitate filClJlers to store their 
perishable produce. 

(b) The cold storages are set up by 
pri vale entrepreneurs aDd cooperative 
societies. The licencing authority, wbile 
issuing licences, ensures that these are need 
based and localed al the Wad. IeveJ. 

(c) and (d) Do DOt &rile. 
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Copper-Based IDduItrIes 

4896. DR. D.N. REDDY: Will tbe 
Minister of STEEL AND MINES be 
pleased to state : 

(a) the amount of copper produced 
&anually ; and 

(b) the number of copper-based 
industries in the country? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) 
DuriDa the last 3 yeus indigenous produ-
ction of copper by Hindustan Copper 
Limited (HCL) which is the sole producer 
of primary copper in the country was as 
follows :. 

Year 

1985-86 
1986-87 
1987-88 

(Unit : Tonnes) 

Production by HCL including 
toJl-sme~ted copper 

43,842 
44,563 
42.134 

(b) The information is being collected 
from the State Govts. and would be Jaid on 
the Table of die House. 

4897. SHRI MADAN PANDEY : 
Will the Minister of HUMAN RESOURCE 
DEVEWPMENT be pleased to state: 

(a) whether Government are coDlem-
platina to set up .. Matula Udyaou Niaam" 
(Womea entleprerlurs Corporation) ; 

(b) if so, the detaiJJ of ,he Iteps taken 
in tbis regard 10 far ; and 

,~~ if DAl. )llWf tJac ialcreItI ~ the 
w~ _"cprcocun are propoeed to be 
proaceaed 2 

THE-MJNISTBR OF STA TB IN THE 
DEPART~ PF ,YOI,JTH ~AIRS 
AND SPORTS AND WOMEN AND auLD 

DEVELOPMENT IN THE ~UNISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRlMATJ MARGARET ALVA): (a) 
Yes, Sir. 

(b) Women's DeveJopment Corpor-
ations are beina set up in the States and 
Union Territories. Und" a Centrally 
Sponsored Scheme, the Central Government 
caD invest upto 49% of tbe equity of each 
Q;>rporation. Women"s Development Cor-
porations have so far been set up in Kerala 
Maharashtra. Union Territory of Chandl-
garh, Punjab. Tami I Nadu, Karnataka, 
Andhra Pradesh, Uttar Pradesh and 
Gujarat. 

(d Tbe question does not arase. 

Lilt of Hazardous aDd Toxic 
Cbemicals 

4898. SURf R.M. BHOYE Will 
tbe Minaster of ENVIRONMENT AND 
FORESTS be pleased to state : 

(a) whether any list of bazardous and 
toxic cbtmlcals has been prepared by 
Government ; and 

(b) if so. the stcps being taken to 
ensure safety of workers, consumers and the 
general public ID regard to tbe manufacture 
storagc and use of these hazardou~ 
chemicals 1 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SURf Z.R. ANSARI): 
(a) Yes, Sir 

(b) The following steps have bcon 
takcn to ensure safcty of workcr •• consu-
men and the general public an regard 10 'he 
manufacture, storage and use of hazardous 
8Jld toxic chemicals : 

(i) Dcafs Rules j~Qrporatina the 
list of hazardous aod toxic 
chemicals alona with Raulatory 
qUBntities have been prepared. 

(ii) States have ~ requested to 
crqalO a manapmcnt StructUfC 
for rhe haocUiDl of hazarcious 
aDd toxi~ .ubitlDCOl. A Coor-
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dination Committee under the 
Chairmanship of Chief Secretary 
has been consituted by n number 
of States to deal with crisis 
situation arising our of chemical 
accidents. 

(iii) The guidelines for crists mana-
gement plans fur cflemical aCCI-
dents have been l'isucd to all the 
States. 

(iv) Adequate provi~ions have been 
given In the Facloric<; (Amen-
menf) Act, 1987 and the 
Environment (ProtectIOn) Act, 
1986 to I:n~ur(' safety 0f work-
ers, consumers and the general 
publIc. 

(v) Regulatory agencie~ at the Slale 
level like PollutlOIi Centrol 
Boards and Factory In.,pector-
ates are bemg strengthened In 

terms of m&npower and eqUIp-
ment for effectIve Implement· 
ation of the provisions of the 
respective Acts 

(vi) In-serVice tralnlDg IS Imparted 
to the staff and ollieer" oj .he 
regulatory agencies concerned III 

the States 

RMOIDmenda.ion" of Planning Comm-
ission to Persooase Modes of 

Transport 

4R9X A SHRI BAI ASAHER VIKHE 
PATII: Will the Mln,ster of SURFACE 
TRANSPOR T he pleased to state : 

(a) whether the Plannmg Commis"lOn 
had recommended to rever"c the trend of 
giVing unpreccdcnh.'<i Impeuts to personalise 
modes of transport. 

(b) jf so, whelher .my dec ".on has 
been laken in Ihis regard ; and 

(c) if nOl, the reason.;; Iherefor 'I 

THE MiNISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SUlU RAJESH PILOT); (a) to l~) tile 

Seventh Five Year Plan document. Vol. D. 
in Para 8 J 4, mentions that the Public 
Transport S,)stem is required to be strcn&-
thened being much more energy efficient 
.han personalised motor transport. aDd that 
.he efforts would be made to introduce 
electricity-based mass transit system iD 
major cities. Referring to tbis. the 
Planning Commission in its Mid-Term 
Appraisal of the 7th Plan, have Doted that 
ID actuality. the personalised modes or 
transport have received an unprecedented 
impetus and that. to reverse tbe trend. the 
public transport systems. botb for inter-city 
and IDtra-city traffic, should be beefed up. 

Efforts have been made duting the 7th 
Five Year Plan period to strengthen the 
fleer ~trength of State Transport Under-
tal.ings, who are the major providers of the 
bu" transport In the country. Their total 
fll~e. strength which stood at about 80,000 
bu<;c<, an J984-85 (last year oftbe 6th 
Plan) ha... grown to about 92,000 in 
1987-88. recording an increase of about 
15%. 

12 «(I h~ 

I FnJ!lisli I 

MR. DEPUTY.SPEAKER : Now Papers 
to be laid. 

Shri Brah.n Dutt. 

( b.lerrupli..>n.r;) 

PAPERS LAID ON THE TABLE 

Pmdodion SIuuiag Contraets 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLbUM AND 
NATURAL GAS (SHRI BRAHMA DUTT): 
I heg 10 lay on the Table a copy of the 
three Producllon Sharing Conlracts (Hindi 
nnd English vet'''ions) dated the 16th 
fk'Cember. 1987 entered into between the 
Government of India and Oil and Natural 
Gas Commission :too Chevron International 
Limited. Texaco EApioratiOil India Inc. for 
Blocks <.> KG-OS-l, (ill KO-OS-VII and 




